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LOK SABHA
Wednesday, March 11, 1959/Phalgunc
20, 1888 (Saka)

The Lok Sabha met at Eleven of the
Clocke.

{Mr SrEARER in the Chair)

ORAL ANSWERS TO
QUESTIONS

Power-driven Pump Industry

“1003, Shri §. C, Samanta:
*\ Shri Subodh Hansda:

Will the Minister of Commerce
and Industry be pleased to state:

(a) whether the targets for power-
driven pump 1Industry have been
revised so that we could export them
to the neighbouring countries;

(b) if so, whether standardisation
has been introduced for the industry;
and

(¢) what are the sizes of pumps
manufactured in the country?

The Minister of Indastry (Shri
Manubhai Shah): (a) The quanti-
tative target for 1960-61 for power-
driven pumps as laid down in the
Second Five Year Plan is 86,000
aumbers per annum. The production
in 1958 was 76,971 numbers and by
1061, the target is expected to be
more than exceefled. 2 is therefore
oonsidered not necessary to revise the
target for this industry. In 1988
gower driven pumps «f value of
Rs. 23 lakhs have heen exported.
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(b) The Indian Standards Institu-
tion are workiug on the furmulation
of standards for pumps.

\¢) The sizes of pumps being manu-
factured 1n the country range from
#” to 24”7 dia. Deepweil turbine
Pumps of as large a capacity as
1 lakh gallons per hour and horizon-
fal spindle pumps of as large a size
as 24"x24" have been manufactured
in the.country.

Shri S. C. Samania: May I know
the number of units at present work-
ing in the manufacture of pumps?

Shri Manubhai Shah: About 29
units,

Shri 8. C. Samanta: May I know
whether there 15 any record demand
for this and, if so, what facilities are
heing provided to the exporters?

Shri Manubhai Shah: Yes, there is
An 1ncreasing demand The House
wil be glad to know that whereas in
1956 the production was 48,000 pumps,
in two years it has gone up to 78,000
pumps. There is a great demand from
the export market also. In the
Year 1958, as I have mentioned 'n the
statement, we have exported Rs. 2}
jakhs worth of pumps. We give
encouragement by drawback of daties
of a certain amount and various other
tacilities.

Shri Tangamani: We find that the
production in 1858 is 76,871 pumps.
May I know the number of pumps
that have been exported and the
pumps that have been supplied for
local demand and also the demand
for the year 19397
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Shri Manubhai Shah: There cannot
be any assessment of the demand for
1959 from the foreign countries or the
Jocal demand. But the exports 1n
1958, as 1 have already indicated, are
of the vaule of 2} lakhs

Shri Subodh Hansda: May I know
whether any relief 1s given to the
agniculturists for the purchase of

pumps?

Shri Manubhai Shah: No Sir Some
of the States do have m the agricul-
tural sector a taccan scheme for
giving loans to the agriculturists But
neither the Central Government nor
the manufacturers give any rebate
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Shri Harish Chandra Mathur: May
I know the proportion of pumps that
are manufactured by the small-scale
industries?

Shri Manubhal Shah: The figures
that I have given are for the large-
scale indusfries The figures for
small-scale industries would be over
and above this.

Shrl Sonavane: What arrangements
are being made to see that quality
goods are exported and no complaints
are received about them?

Sbri Manubhat Shah: AsI have
mantioned in"answer to part (b) of the
question, the Indian Standards In-
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stitution are working on the formul-
ation of standards for pumps. Once
the tormulation of standard is evolv-
ed 1t will be enforced first on exports
and then on pumps for local use,

Shnt Warior: May I know whether
the export 138 made after assessing the
demand within the country? Be-
cause, there are so many complamts
from the Development Councils that
pumps are not available

Shri Manubhaj Shah: That 1s not
perhaps fully correct, because we are
increasing the production very ra-
pudly As a matter of fact, the
Second Five Year Plan target for
pumps has already been exceeded n
the current year itself But the real
pont 1s that export promotion has
got to be done even, if necessary, by
reducing consumption 1n the country
Therefore, our efforts are, on the one
hand to increase indigenous product-
1on and, on the other, to promote ex-
ports as much as possible

Shri Tangamani: Out of 77,000
odd pumps which were manufactured
mn 1958 how many pumps have been
ear-marked for local demand? May
we also know the assessment or at
least estimate of demand for the year
19597

Shr1 Manubhat Shah: We can only
say that m 1959 it will be increasing
It 15 very difficult to give exact
figures The target for the Second
Five Year Plan was 86,000 pumps.
That was the estimate at the begin-
ning of the Second Plan As 1 have
informed the House, we have already
reached this target and the ndustry
18 still expanding to meet both the
indigenous demand for next year and
the coming years and also for
exports

Shrl 8 C. Sammanta: May I know
whether any complaint has been
recetved from any country about the
standard of the pumps we have
supplied”
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fibri Manubhal Shah: On the whole,
on this particular item we have got
very satisfactory response from the
different countries It is true that on
some of the engineering items other
than pumps sometimes complaints do
eame and, therefore, we are insisting
on our exporters to have after-care
service in the countries of export

Wool Production

+

Shri Subodh Hansda:

21098, { Shri § C Samanta:
(Shri R. C Majhi:

Wili the Minister of Commerce and
Industry be pleased to state:

(a) what 1s the total guantity of
wool produced annually m the
country,

(b) how much of it 1s consumed n
the country and 1n what way,

(c) what steps Government have
taken to step up the production of
superior wool, and

(d) whether there was any
machinery for superior wool produc-
tion previously?

The Minister of Industry (Shri
Manubhai Shah): (a) 65 milhon
pounds

(b) The total consumption in this
country 18 estimated at 25 million
pounds per annum in the following
manner

Organised mill sector 7 million lbe

Carpet sector 9 million lbs.
Cottage sector 9 mullion 1bs.
(c) and (d) With a view to step

up production of superior wool, steps
have been taken smince 1936 to instal
Research stations in the different
parts of the country There are 10
sheep breeding Research stations and
fleece testing laboratories already in
operation 4 more are proposed to be
get up

Shrl Subodh Hansda: From the
statement I find that our annual
production is 65 mullion pounds out
of which 25 million pounds are con-
sumed in our country. May I know
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Whether the rest of the wool is
€Xported to foreign countries and, it
80, what 1s the total amount of foreign
€Xchange earned?

Shri Manunbhai Shah: Our export

wool has increased considerably
In recent years Whereas in 1953-54
20 7 milion pounds of wool were
bying exported, the House will be
Elyq to know that 1t has continuously
Mereased and during the year 1957-
58 36 48 million pounds of wool were
€Xported

Shri Subodh Hansda: From the
Stutement I find that steps have been
taken since 1936 to step up produc-
tion of superior wool May I know
bow much superor wool 1s at present
Produced m our country and whether
1t ig sufficient to meet our demands?

Shri Manubhai Shah: Our efforts
8Te to raise production of superior
Wool and the figure 18 continuously
fuing in each State So far as grad-

g 18 concerned, I would not be able

say exactly what varieties of
SUperior wool out of these are being
Produced

Shri § C. Samanta: Is it not a
fact that we had to export large
Q4Yantities of wool to USSR last
Year and thereby our export to U S.A.
Weént down and the prices n our
COuntry rose high? What 1s the Gov-
€'nment going to do 1n the present
Yéar so that wool 1s supplied to both
Countries?

Shri Manubhai Shah: There 13 no
ter.linking between them as such
It 15 true that we had entered into
@ contract for supply of wool to
USSR But that was not the reason
0r the corresponding fall in the
SUpply of wool to USA. In the US A,

ere was recession and so there was
NGt so much of demand for wool as
In the previous years That was the
Ofily reason.

Shri R. C Majhi: 1
Whether any superior :‘0‘5
ed into our country and,
What extent?

know
is import-
it so, to
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Shri Manubhai Shah: Yes, Sir. We
wre importing wool tops from Austra-
lMa and superior wool from different
countries of the world for the manu-
facture of worsted wool and the
itapiorts come to Rs. 9 crores to Rs. 10
erores por year.

Shri Jaipal Bingh: Is the hon.
Minister in a position to give us the
break-up to indicate the gquantity of
camel wool?

Shri Mannbhal Shah: That is not
separately listed as such. But if the
hon. Member is interested in any
particular area, we will try to collect
the figure. The whole trouble is, as
the House will appreciate, it is very
diffcult ta classity and ¢rade agricul-
tural commodity, much less animal-
wise again.

Shrimati Ila  Palchoudhuri: Is it
not a fact that wool-making used to
be a cottage industry in many parts
of India, particularly in Bengal, and
now because there 1s no place to
graze the sheep the industry is going
down? If so, what does the Govern-
ment propose to do to improve this
industry?

Shri Manubhai Shah: Wool is
more or less a cottage industry even
now As the hon. lady Member is
aware, we are t{rying {o encourage
more and more production of wool
and it is borne out by the continuous-
ly increasing production It will not
be true to say that the sheep-grazers
and sheep-breeders are suffering any
serious hardship. As far as agricul-
tural land for grazing is concerned it
is the concern of the State Govern-

ments and so those persons should
approach them
SBhri Joachim Alva: Out of 25

million pounds of wool used in this
country, 18 millions are utihsed hv
coir and the village sectors. What
facilities are the Government g ving
fo the village sectors in the <ense of
better methods and other facilities?

Shri Manubhai Shah: Indian wonl
fs principally as the hon. Member
Mihtly remarked, being used for
cottage And small-scale industry. It
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is really 25 million pounds aid aot
tons, out of which 18 million are used
by the small-scale sactor. It is owr
endeavour to open institutes in diffes
ent parts of the country. In Madras
we have opened one imstitute. We
are thinking of a branch .n Badhol.
Various types of other extension cen-
tres are being established in order teo
promote be‘ter weaving and produc-
tion of wool.
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Shri Manaen: May I know whe-
ther the Government are aware that
8 large percentage of wool produced
in the country, which is exported to
foreign countries, comes back in the
form of yarn? Also, the hon. Minis-
ter said just now that efforts are
being made to raise sheep farms in
the country. May I know whether 1t
ia & fact that in Kalimgong effort is
made to have a sheep-rearing farm
without a single sheep?

Shri Manubhai Shah: There are
various aspects which are already
eovered. It will not be right to say
that on the one hand we ane exporting
wool and on the other we are import-
ing the same wool re-spun in other
countries The varieties are dis-
tinctly different. Wool is not a matter
of mere choice that one can produce
it anywhere. It is a matter princi-
pally of climate. There are certain
countries in the world where the
climate is cold and salubrious, where
sheep will grow faster and better
than in India. That is why superior
varieties have to be imported in the
form of worsted wool tops. We are
exporting raw wool which we produce
in this country.

Shri Manaen: Is Darjeeling not
suited for that purposes?

Shri Dasappa: May I know whether
a larger portion of the wool that we
export is not utilised for the manu-
facture of pile carpets? Why should
we not undertake the manufacture of
these caipets which are suited to
foreign countries?

Shri Manubhal Bhah: We are mak-
ing druggets, durries and pile carpets
In this country. The Development
Council gives attention to the promo-
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tion Of the manufacture of carpets an?
ets in this country out of raw
\vooi If these carpet manufacturers
Jire any imported wool of
rior variety, that also we are
sup;plying.
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ghri C. D. Pande: May I know whe-
thes & considerable portion of super-
1or Wool used to be imported from
mpet and since the advent of the
chnese  Communist Government
thef® they have banned all export
wool from Tibet into India? Is
it # fact that superior quality of
wodl is in shortage and therefore the
ing#stry in Kumayun, Kashmir and
Hippachal Pradesh is suffering?

gbrl Manubhai Shah: That is not
so. We are getting something from
Tipet even now. Whether the quan-
tity is adequate or comparatively less
or fot, it will be a different question.
By I can assure the hon. Member that
moft of the Tibetan wool which even
togdY is coming into India is surplus
and We have every year again to
al}lp™w re-expert of the superior wool
aftéT meeting local demands

pan 8. M. Banerjee: MRy I know
wpether it is a fect that the product-
jop ©f wool in Kanpur woolen mills
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which is known as Lalimh has con-
siderably gone down due to mis-
management and if so, what steps
are taken by the Government and
whether the Government 1< taking
over that mill?

Shri Manubhai Shah: This queston
does not arse out of the question

Mr. Spesker: Next question
Some Hon. Members rose—

Shri Hem Barua: Assam’

Mr. Speaker: There are many
other things produced 1in Shillong I
will come to them

Shri Harish Chandra Mathur.
Seventy-five percent of the enture
wool 18 produced by Rajasthan

Mr Speaker: Seth Govind Das has
put that question on behalf of Shn
Harish Chandra Mathur 1 would
request hon Members, 1n such
matters as this, to lay emphasis upon
their own needs, in relation to their
own constituency I would have
gwven opportunity to Shr1 Harish
Chandra Mathur This question was
put by Seth Govind Das I thought
he was asking whether 1n Jubbalpur
sheep are reared Next question

Show Room in Saudi Arabia

*1099. Shri R C Majhi: Wil the
Mimster of Commerce and Industry
be pleased to state:

(a) whether a show-room m Saud:
Arabia has been organised, and

(b) what are the goods that are
expected to be sold in that country?

The Deputy Minister of Commerce
and Indusiry (Shri Satish Chandra)-
(a) Yes, Sir

(b) A statement 1s given below —
Statement

List of goods whiwch are expected to
have good demand 1n Saudi-Arabg

1 Cuttlery
2. Nailg,*screws, rivets and washers
$ Pipes and fittings

MARCH 11, 1959
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4 Sheets and Plates

5 Iron and Steel trunks

8 Musical mnstruments

7 Surgical mnstruments

8. Electric fams and other electrical
goods

Photographic equipment

10 Tobacco

11 Food products and biscuits

12 Machinery and Engineering
Stores

13 Textile Manufactures

14 Combustion Engines

15 Iron & Steel manufactures

16 Plastic products

17 Chemicals and pharmaceuticals

Shri R, C Majhi: May I know how
much foreign exchange 1s expected te
be earned from this country?

Shri Satish Chandra: It 15 difficult
to give a precise figure It all
depends upon the active flow of
trade Efforts are being made to sell
consumer goods m Saud: Arabia

Shri Joachim Alva. You have givem
a hist of 17 articles to be exported to
Saud: Arabia Government of India,
a3 a true welfare State, 1s helping
12,000 Ha; pilgrims every year to go
to Arabia May I know whether
through Urdu literature you have
famihiarised these pilgrims with the
item of these articles which are
being exported so that these pilgiims

could be good ambassadors of our
trade abroad?
Mr. Speaker They must be

presented all these articlcs so that
they may take them, when they go

Shrl Joachim Alva. We must
exploit every channel We are send-
mg 12,000 pilgrims every year
Through Urdu literature, these arti-
cles could be made familar to them
The hon Minister has got up to say
something Please

Mr. Speaker: The hon Mimster.
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The Minister of Commerce and

Endustry (Shri Lal Bahadur Shastri):
I am sorry, this idea did not sirke
me It is indeed a novel idea We
will bear that 1n mund next year
when Haj Pilgrims go there

Shri Nagl Reddy: What 1s the
total amount of expenditure incurred
8o far for this show room and the
number of personnel employed in the
show room?

Shri Satish Chandra: The expen-
diture incurred up to the end of
February was about Rs 87,000 I
could not give the number of people
employed i1n the show room Most
of them have been employed locally
there

Shfi Warlor: 1n the statement a
few items are shown as exhibited in
the show room May I know whe-
ther a survey has been done before
sending these goods to ascertain the
existing pattern of trade with Saudi
Arabia, so that the traditional goods
sent to Saudr Arabia are exhibited
there Some items are mussing as
spices, corr and wooden goods

Shrl Satish Chandra: All the goods
about which we have a possibihty of
finding a market 1n Saud: Arabia are
being exhibited 1n the show room
Coir goods are also displayed in the
show room

Shrl Warlor- It 1s not in the state-
ment

Shri Satish Chandra: The state-
ment does not give all the goods
exihibited 1n the show room, but the
goods for which we may find a sub-
stantial market in the country

Shri Sonavane May I know with
what results this show room 1s work-
ing, whether 1t has succeeded or its
object has been defeated and
whether the result has been an
increase or decrease m the trade”

Mr. Speaker: Defeated by whom”

Shri Sonavane: As a result of the
show room

Mr. Speaker: Show room defeats
the objects? No, no I do not know
with what purpose questions are put.

Shri Satish Chandra: This show
room has been started hardly five
months ago, and 1t 1s too early to
judge how far it has been successful
of is likely to be successful

Manganese Ore Trade

*1100 Shri Vidya Charan Shukla:
Will the Mimister of Commerce and
jndustry be pleased to state whether
a trade delegation 1s proposed to be
gént abroad to recapture India’s tradi-
tional markets for Manganese Ore?

The Deputy Minister of Commerce
ahd Industry (Shrl Satish Chandra):
fhe matter 1s under consideration

Shri Vidya Charan Shukia: Will
the hon Minster tell us which were
¢the countries where we have been
the biggest suppliers of manganese
ore, and which are the countries
where at present we are the biggest
guppliers of manganese ore?

Shri Satish Chandra: We have
peen the biggest suppliers of
manganese ore to USA, and even now,
with our reduced exports, that coun-
{ry continues to be the biggest im-
porter of Indian manganese ore

Mr Speaker: Are not these things
gvailable m the Seaborne Trade of
fndia?

Shri Satish Chandra: They are

Mr Speaker Then, hon Mmister
qneed not reply

Shri Vidya Charan Shukla: The
flgures are not available yn the Export
Controller’'s Report These are the
jatest figures I want

Mr Speaker: It may not be m
the report The Seaborne Trade of
fndia gives every particular—what
4re the articles that are supplhed, the
direction of trade inward and out-
ward, all these are there Hon,
Members will kindly ®spend some,
fmore time in the Library I will not
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allow questions on whatever is avail-
abls in the Library,

Shei Vidys Obaran Shukia: It was
reporied some time back that we had
Wst our traditiona] market and we
were sending a delegation in order to
regain those markets, and the Mins-
ter just now said that they were
contemplating to send =a delegation

Mr. Speaker: I am not talking of
that I am only referring to the
latest supplementary that he put, to
what country so much is sent and so
on—that will be available in the Sea-
berme Trade

8hri Jaipal Singh: In view of the
fact that the Commodity Trade Credit
Campatstion, of the USA will be
supplying Indian iron ore, I believe
%0 Japan, 1 want to know what 1m-
pact the recent American wheat
barter deal will have on this export
environment.

Mr. Speaker: This 1s a question
relating to manganese ore, not iron
ore at all

Shri Jaipal Singh: In that case I
want to know the impact on this
particular problem

Mr. Speaker. The hon Minster 1s

not able to answer that question off-
hand

Shri Vidya Charan Shukla: I just
wanted to know which were the
countries where we were the No 1
supphiers til} recently, and which are
the countnes at present where we are
still No 1 supphers in the world at
present

Shri Satish Chandra: I have said
the USA in both the cases

[
Shri Vidya Charan Shukia: And
not the UK?

Shri Satish Changra: No

Shri Dasappa: May I know whe-
ther this 1s going to be an official
delegation, or whether we are gomng
%0 include some non-officials also, and
Whether it is pot a fact there are some
won-officials who are shle to find o
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better market for manganmee ove
than this STC?

Shri Satish Chandra: The STC is
contemplating to send a delegation.
A recommendation has been made
to the Government Nothing has
been decided so far, but if and when
such a delegation is sent, it is pro-
posed to include the represemtatives
of the muine-owners as well as the
established exporters

Shri Panigrahi: May I know whe-
ther there 1s any possibility of ex-
porting manganese ore to the USSR
and other East European countries,
whether those markets have been
explored?

Shri Satish Chandra: The USSR.
for the hon Member's information,
are the biggest producers of
manganese ore and one of the biggest
exporters to other countries, and our
main competitors also

Mr. Speaker. He wants the hon.
Minister to beard the hon in 1ts own
den

Shri Panigrahi: I also included the
East European countries m respect of
which there are also negotiations for
export of manganese ore

Shn Satish Chandra: Most of the
East European Countries are import-
ing manganese ore from the USSR.
The USSR 1s also capturing market
UK and France and 1s also supplying
chrome ore, the alloys of which can
be a substitute for manganese alloys,
to the USA

Shri Tridib Kumar Chaudhari:
May I know 1f it 1s a fact that we
have been facing hard competition in
the USA from Brazil recently, in the
last few years?

Shri Satish Chandrea: That 13 true,
The United States steel industry has
been trying to develop, with the help
of the Brazil Government, the mimes
in Brazil where there are large
deposits, and the supply of ore from
that source has increased about four-
fold during the last two years They
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have some freight advantage and
eonsider it |Dbetter to get that
commodity from Brazil.

Shri Vidys Charan Shukia: Is it
not a fact that because the manganese
oreexpottpriceiszolngupmour
country, our main buyers have
developed competitive sources of
supply like Brazil; if so what efforts
are Government making to see that
the export prices of our manganese
ore become corDetitive in the world
market?

. Speakey: This relates to the
aelggation.

Shri Vidya Charan Shukia: This
delegation is going to sell manganese
ore at competitive prices in the world
market.

Mr. Speaker: Everything relating
to manganese ore cannot be brought
here.

Shri Joachim Alva:
question.

Mr. Speaker: No.

Just one

8bri Joachim Alva: I stood up half
a dozen times. This affects my consti-
tuency. I may please be allowed to
put the question.

Mr. Speaker: Yes.

Shri Joachim Alva: The hon.
Minister 1s aware that from my
constituency, North Kanara and
Belgaum, a large amount of manga-
nege ore is being exported. It is an
undeveloped area, and it has been hit
by the State Trading Corporation’s
activity. May I know if the Minister
is going to include in the delegation
some members from my constituency?

The Minister of Commerce and
Industry (Shri Lal Bahsdur Shastrl):
May I say a word? We would be
prepared to consider his suggestion
provided he withdraws the remarks
that the STC has damaged the export
of manganese ore from that area?

Skri Jeachim Alva: 1 withdraw.

Shri D. C. Sharma: In view of the
tact that the hon. Member has with-
drawn his sllegation against the STC,
he should be included in the delega-
tion.

Shri Joachim Alva: It is not my
inclusion, but representation for
mine-owners.

Mr. Speaker: I am sure the hon.
Minister will send the representative
or representatives?

Coustruction of Samadhi of Mahatma
Gandhi

+
Shri Ram Krishan Gupta:
*1101. { Shri Bhakt Darshan:
| Shri D, C. Sharma:

Will the Mimster of Works,
Housing and Supply be pleased to
refer to the reply given to Unstarred
Question No. 172 on the 20th Novem-
ber, 1958 and state:

(a) whether Government have since
received the detailed plans for the
construction of the Samadhi of
Mahatma Gandhi;

(b) whether Government have
examined the plans; and

(c) if so, the details of the approved
plans?

The Deputy Minister of Works,
Housing and Supply (Shri Anil K.
Chanda): (a) and (b). A few pre-
liminary plans only have been
received from the architect. Having
regard to the national importance of
the Samadhi the CP.WD. carrieg out
detailed site investigations like trial
pits and deep borings. These have
showed the necessity for pile foun-
dations. Accordingly, th® architect
has been asked to prepare the detail-
ed plans on the basis of pile founda~
tions.

{c) Does not arise.

Shrl Ram Xrishan Gupta: In re-
ply to a previous question the hon.
Deputy Minister stated that the
plans would be received by February,
1939. May I know the reasons for the
delay?
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Shef Anll K. Chanda: As I indicated
in my answer, prebmmary plans
have been received, most of them,
but 1n the meantime our technical
officers consider that pile foundations,
which were not envisaged ealer
would be needed, and therefore, the
architect has to prepare hiz detailed
plans on the basis of thus need

st wex TR AR, @
* sqrr & el 7Y wfez fasay Hra-
& ¥ ag weufy ot § s it &
wrest & weww gwifueds & A
g qremgy g fear s W T
W g 3 faa fe o mr g 7

Bhrl Anll K Chanda: We have seen
the remarks made by Shrimati Mira
Behn, but I would like to suggest
that 1n a matter hke this opinions are
bound to differ Many other very
mmportant disciples of Mahatmaj: have
enthusiastically approved of this
plan

Shri D C. Sharma. May I know if
any non-officials are associaied with
this architect for the approval of
this plan, and 1f so, who are they”

Shri Anil K. Chanda: The architect
himself 1s a non-official There was
open competition, over a hundred
plans were submitted There was a
technical committee which went into
all these plans They muade their
recommendation, and the recommen-
dation was accepted by the Govern-
ment

Shrimati Sncheta Kripalam* Who
were the members of the committee
who were associaed with Gandhij or
Gandhyyi's 1deas who could give some
opinion about this?

Shri Anfl K Chanda: This com-
mittee was a technical committee
which scrutimised the plans The
past history of this matter 13 well
known to the Members of this House
From the earliest times there huve
been, I believe, two or three com-
mittees whith had gone into this
Question.
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Shrimatl Sucheta Kripalani: May
1 know, Sir ....

Mr Speaker: There have been a
number of questions; almost every
session this 13 coming up

Indianisation of Forelgn Firms in
Indis

*1102 Shri Rameshwar Tantia: Will
the Minister of Commerce and Indas-
try be pleased to state'

(a) the number of non-Indians and
Indians who are working in foreign~
owned Plantations and alhed com-
panies on salaries of Rs 1000 and
above per month, and

(b) what action Government is
taking to 1induce these firms to
Indianise their staff?

The Minister of Industry (Shri
Manubhal Shah): (a) and (b) The
Indianisation programme for foreign
owned/controller firms was taken up
in 1952 and the position 1S re-
viewed every year The present
position 1s that m the pay groups
not exceeding Rs 1,000 pm al-
most all posts—whether 1n the Plan-
tation and allied industries or others—
are manned by Indians In the higher
pay Groups also the progress has been
satisfactory In the year 13852 the
Plantation and allied industries had 79
Indians representing 6 7 per cent of
the total number employed in those
ndustries (1103 being Non-Indians)
In the year 1958, this figure of 79
rose to 370 Indians representing
about 25 per cent of the total

The over all employment position in
the foreign owned/controlled 1ndus-
tria] and commercial concerns in the
<alary groups of Rs 1000 from and
above 15 as indicated below

Indians Non-Indians
Num- % Num- 9
ber ber

1952 2,290 24 4 7,104 75 6

1958 « 6704 54 3 5,652 437
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Shri RBameshwar Tantla: From the
statement it seems that the over-all
employment has improved to 854 per
cent, while in the plantation industry
the employment of Indians in the
higher posts is only 25 per cent, May
I know whether the reason for this
is that the tea and other plantations
are mostly controlled by European
shareholders and they have given in-
structions to their agents in India not
to encourage Indianisation in the
higher posts? If so, may I know
whether Government will check up
why the percentage in plantations is
much less than the over-all per-
centage?

Shri Manubhal Shah: It is true that
the total number of Indian officers
in the tea plantation group is lower
than the total number of Indian off-
cers in the foreign companies, but the
reason was that the tea plantations
at the time of Independence were
more or less completely manned by
foreign officers thereafter, there was
an understanding arrived at between
the Indian Tea Association and the
Government of India; and the pre-
sent target which has been reached
is well over the target fixed for 1s¢
January, 1959 I can assure the
House that there are completely com-
petent Indians who can replace the
foreigners, but we have got to go
in a gradual phased manner in the
Indianisation programme,

Shri Rameshwar Tantia: May I
know whether Government are aware
that eleven tea gardens in Cachar are
being laid off on account of the high
administrative expenditure, because
they have all European managers,
and if so, whether Government will
inquire into their expenditure struc-
ture to see whether the lay-off can be
avoided by reducing their expendi-
ture?

Shri Manubhal Shah: The question
tabled is in respect of the number of
Indian officers in tea plantsations, but
the hon. Member is asking about the
lay-off in cerfain tea gardens, which
has nothing to do with either the
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number of Indian officers or the num-
ber of foreign officers. If the hon
Member feels that any plantation ha
to be looked into by Government
independently of this question we are
prepared to enquire into the matter.

Shri Manaen: Apart from the ques.
tion of inducing these firms to India-
nise the superior staff, do Govern-
ment consider it reasonabie to ‘hill-
manise’ or, may [ say, ‘tribalise’ the
superior staff, or do Government sub-
scribe to the view or the policy, or
the apparent policy, of the industry
not to take anyone for che superior
staff, who belongs to the labour class?

Shri Mannbhal Shah: The main
question relates to how the foreign
officers are being replaced by Indian
officers, and the House caa see from
the statement that the progress bas
been completely satisfactcry acenrd-
ing to the agreemen. airived at with
them. There is no question of non-
recruisment of Indian officers in the
foreign tea plantations either on
account of the officers nct beimng found
or because they do no¢ want to re-
cruit anybody from the working class
or any other class.

Shri C. R. Pattabhi Raman: Are
these firms periodically asked to fur-
nish data with regard to the superior
officers?

Shri Manubhai Shah: Yes, as a
matter of fact, as the House has
shown considerable interest, I may
say that we divided the different
agencies into four groups called
Group A, Group B, Group C and
Group D. Group A consists of such
tea plantations where Indianisation
exceeded 25 per cent. They have
been asked, and they Lave agreed, to
recruit 2 Indians for every non-
Indian In Group B where the India-
nisation was between 20 to 285 per
cent, they have been asked to recruit
3 Indians for every non-Indian; im
Group C where the Indianisation s
between 10 to 12 per cent thev have
been asked to recruit 4 Indian offi-
cers for every non-Indian; and in
Group D where the Indiansation {a
below 10 per cent., they have beem
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Shrl Muhammed Ellas: May I know
whether the attention of the Minister
hay been drawn to the news which
has appeared from time to time In
e pewspapers about the misbe-
haviour of the British and other
foreign officers towards the Indian
workers? Recently, news has been
eppearing in the newspapers about
the misbehaviour of a British officor
in Durgapur district?

Mr, Speaker: Order, order.

Bhri Mehammed Ellas: May ] know
whether Government propose to stop
at least this musbehaviour of the
British and other foreign officers
towards the Indian workers?

Mr, Speaker: That does not arise
out of the mam question.

Shri Warlor: The statement says
that in 1858 there were only 370
Indians whereas the European offirars
numbered about one thousand odd.
May I know when these posts will be
Indianised, and the European officers
eliminated from there?

Shri Manubhai Shali: No targct ras
been fixed. We are gradually Inc-a-
nising, consistent with the national
policy of the country.

Mr. Speaker: Next question.

Shrli Tridib Kuomar Chaudhur)
rose—

Mr, Speaker: I hava allowed a num-
ber of questions alveady.

fihri Harish Chandras Mathur: There
is ong very importunt question that
I want to ask, in regard {0 Indiamsa-
tion. L4

Mr, Speaker; I am not going to
allow it. Al] questions are important
equally.

Shri Harish Chandrea Mathur: It is
s Question of principla and the na-
tonal interest.

Mg, Speaker; That is all right. The
Aon, Member will take some other
epportunity.
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fivi P. C. Basaoah: May I ask

quastion? I come from that avea,
1 do not get a chance to ask s
plementary question.

Mr. Speaker: Hon. Membars will
have other oppoitunities. If they ar:
not satisfied with this, aad the subject
is so important, I shall allow a half-
an-hour discussion. But nebody
thinks of any other method than
moncpolising the time of the ques-
tion Lour only for a single guestion.
I have not been able to progress suffi-
ciently with the questions today,

fis

Now, next question.
Aceident in North Kujama Colliery

*1103. Shri 8. M. Banerjee: Wil}
the Minister of Labour and Employ-
ment be pleased to refer to the reply
given to the Starred Question No.
988 on the 16th December, 1958 and
state*

(a) the action taken by Govern-
men{ on the report of the enquiry
held into the accideni in the North
Kujama Colliery by the Mines Ins-
pectorate; and

(b) whether full compensation has
been paid to the tfami!y members of
the dead workers?

The Parliamentary Secretary to the
Minister of Labour and Employment
and Planning (S8hri L. N, Mishra):

(») Since the accident was found
to be one of mis-adventure and no-
body has been held responsible for
it, no further enquiry or action seemsp
to be necessary.

(b) Full informaticn is aot avail-
able as the Workmen'’s Compen-atiaa
Act is administered by the State Goy-
ernment. It is understood that ‘he
mansgement have deposited Rs. 13,800
with the Commissionar for Workmen’s
Compensation for payment in respect
g!.. six workers. No complaint hep

n received about nom-payment
the dues ad
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Shri 8, M, Banerjee: In reply to a
previous question, the hon Miruster
had said that eight persons nad died
i this accident. When eight per-
sons had died, may I know why &
judicial inquiry was not considered
necessary in this case?

Shri L. N. Mishrs: In certain cases,
we have a judicial iqguiry, and in
certain other cases, we have our re-
gular departmental inquiry In this
case, we had an mnquiry by the re-
glonal inspector of mines, and on the
asgsurance of the hon Minister, fur-
ther inquiries were made, and the re-
port was laid on the Table of the
House about two weeks back.

Shri 8. M. Banerjee: May I know
whether 1t 15 a fact that serious
charges have been levelled against
the functioning of the Cnief Inspec-
tor of Mines, and 1if so, what action
has been taken against him?

Shri L. N, Mishra: I am not aware
of the charges

Shri 8 M. Banerjee: A book hcs
been published about this

Mr, Speaker' The hon Member will
kindly send a copy of the bnok to the
hon Minister

Shr1 Hem Barua: In view of the
fact that most of those recruited for
work 1n the mines have practically no
knowledge of the hazards they are
exposed to, may I know what steps
Government have taken to immart
training to the workers before they
are asked to get down to the pits?

Shri L. N. Mishra: Recently. we
had a conference on safety measures
in the mines, and that conference has
come out with certain recommenda-
tions, m those recommendations,
there are also provisiong for train-
ing; and we expect to start this
traming

Shri Tangamanti: In view of the fact
that m another inquiry, namely the
Chinakuri inquiry, dissatisfaction has
Been expressed from representatives
of labour, will Government not con-
dlder the advisability of having an-
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other inquiry mnto thig matter, pre-
ferably a judicial inquiry, particu-
larly in the mines where repeated
accidents are taking place”

Shri L, N. Mishra: So far as this
case 1s concerned, we are satsfied
with the report that we have got of
the inquiry, and we do not think
there 1s any reason for having a fresh
mquiry

Dr. Melkote: Is it not a fact that
considerable delay takes place in the
payment of compensation, particular-
1y by the private management, and 1f
so, what action have Government
taken to avoid this delay?

Shri L. N. Mishra: In this parti-
cular case, as a matter of fact, there
has been no delay The management
has deposited the requisite amount,
and the Chief Welfare Commissioner
of Mines has been asking the com-
panies to direct the widows of the
deceased to send apphcations for
compensation, but in spite of the re-
minders, the applications have not
been coming forward

Shri Tangamani: That is not the
procedure The applications are sent.
The delay 1s really m the administra-
tion The money 1s deposited with
the commissioner

Mr. Speaker: The hon Member
will take 1t up with the Secretary to
the Munistry

Mineral Development

*1104 Shri H C Mathur- Will the
Minister of Planning be pleased to
state

(a) what percentage of the allo-
cated amounts for mmeral develop-
ment during the Second Five Year
Plan period has been utilised by the
Centre and by the States with parti-
cular reference to Rajasthan,

(b) whether 1t 15 a fact that pre-
grammes for mineral development
during the Second Five Year Plan
period have not been fnalised by
some of the States, and
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{¢) it s0, what action Government
bave taken in the matter?

The Parliamentary Secretary to the
Minister of Labour and Employment
and Planning (Shri L. N. Mishra):

(a) The 1evised allocation for mine-
ral development m the Second Five
Year Plan is Rs. 855 crores which
includes a provision of Rs. 260 crores
under States. The expenditure in
the first three years of the Plan is
estimated at Rs. 3041 crores at the
Centre and about Rs. 74 lakhs in the
States. Az against a provision of Rs.
19.25 lakhs 1n the Rajasthan Plan an
expenditure of Rs, 0.33 lakn was in-
curred during the first three years.
For 1959-60 a provision of Rs 5 lakhs
has been made in the State Flan.

(b) Barring a few exceptions the
programmes for mineral develop-
ment 1n the States have alrcady bcen
finalized. However, periodical ad-
Justments are made when new pro-
posals are put forward and these are
considered at the annual plan  die-
cussions.

(c) Does not arise,

Shri Harisn Chaadra Mathur: May
I know whether the Central Gov-
ernment have done anything in the
public sector in Rajasthan, particular-
ly 1n the case nf l'gnile 1n the Bikaner
area in the Palana colliery?

Shri L. N Mishra: So far as
Rajasthan’s case is concerned, 1t 1s
mainly the responsibility of the State
Government, and they have not yet
been able to spend the sum allotted
to them. Out of Rs 19 lakhs they
have so far spent only Rs. 33,000; this
Yyear also, #ierc 1s a provision of
Rs. 5 lakhs, and 1t is for them to in-
vestigate.

Shri Harish Chandra Mathur; I am
esking this question particularly be-
cause of this. Is it not a fact that the
Central Government have appointed a
special committee in respect of ex-
ploitation of the lignite ore in
Rajasthan, and the entire progress is
blocked because of this committee not
making any progress, and if 30, what
is being done about it?
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The Deputy Ministar of Planning
(Shrl S. N. Mishra): As the hon.
Member knows, that expert commit-
tee has been appvinted by the
Central Government to go into this
Palana hgnite project. This includes
one member of the Rajasthan Gov-
ernment service also. We shall see
that this committtee proceeds with its
work very expeditiously. That is all
we can say at this stage.

Shri Kasliwal: May I know whether
Government have now taken a final
decision about working the copper
mines 1n Khetri?

The Minister of Industry (Shrf
Manubhai Shah): The matter is under
active consideration.

s Mfewr @ AT ag AT G Y
fe wraad ¥ fam vron) sl wday &
affer o2y @g7 wfaw § 97 § w7y
2 ot OF & WK W R ¥ T
F ST wey v 9% fAer @ g
ifed a1, I & agT T & 1 79 AR
dam g fe R st wr @
T R T FG WK 07 faay omy ?

Mr. Speaker: It 1s a general ques~
tion Where does 1t lead us?

¥z MNiag A FIT qANH
¥ @ fod 7, 78 v §09 A7 q@
wg & fod &1

Mr Speaker: gg ¥ fary g ow g
What are the steps taken for each
individual State—does 1t arise out of
this question?

Shr! Vidya Charan Shukla: Apart
from coal and iron ore. which other
minerals are being actively exploited
for production in the public sector in
accordance with the Industrial Policy
Resolution of 19567

Shri 8. N. Mishra: This question ia
of a very general character. It cane
not admit of treatment during the
Question Hour.
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Shri Harish Chandra Mathur rose—
Mr, Speaker: Next Question.

wreelter sverver fore B srfirerer frerrorg oY
gd & wen

*9 %0y, st Wy TuF : ¥a1 Firwfor,
s WY §ARw WY e AT,
tius & arofer s der R &
JOUR & WA § g TR FY FI7 w4
fir arcia smmafas Jav wftreor faar-
w7 B fooolt & 7gd & o o famr F
Wi amfr gl § ?

The Deputy Minister of Works,
Housing and Supply (Shri Anil K,
Chanda): A private building at Mus-
soorie, suitable for housing the I.A.S.
Training School, hag been located and
the question of its purchase is being
actively processed.

st W W W gg W W
ar ¥t § 5 o v o & o
T WO EhT 39 ¥ WS Ay o
axw femr smam ?

Shri Anil K. Chanda: I do not think
it will be possible because we are
still making inquiries with regard to
the title of the present owners to the
property, wnether there are any en-
cumbrances on the property. It will
take a little more time yet. We have
requested the Government pleader at
Dehra Dun to make the inquiries on
our benalf. Then certain additions
and alterations will also be necessary.

ot W T T AT S WA
w e Y qEEw W @ ¢
39 ¥ gy #f 77 o @ T feaan
AT §F W qq7A § T W} feaar
AT 6 O B A7AqR F e ?
Shrl Anil K. Chanda: I think it is
8 little too premature at this stage to
give the figures,
WY WR SR 2 T & O wwar
¢ fs anwfewr W =Y wlar o o
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Shri Anil K, Chanda: Our people
looked 1nto all the available proper-
ties 1n Mussoorie area and they con-
gidered that Charlville Estate would
be the most convenient and most suit-
able. A considerable area is needed
because 1t has got to house 120 officers
at one time, and we would require a
number of lecture rooms, dining halls
etc. as also residential accommodation
for 5 officers and 26 members of the
stafr.

T WPE WA 5G AT 8T
qw g Fawaw Rk ¥ g=-
faw & mfes & @9 fame o
A1t § | WX a7 WEY § aY aga g
g
Shri Anil K. Chanda: No, Sir.

There 1s no question of any special
consideration. It 1s a strict commer-

cial deal and we buy at the cheapest
market,

shri Braj Raj Singh: Can we have
some estimate of the expenses which
will be incurred in purchasing this
building?

Shri Anil K. Chanda: It is roughly
about Rs. 4 lakhs.

fawit & wiwet & fod

*ggm.d\mmﬁ:mw
Lud cud ik rEcich R o]
fe :

(%) war ag ax § fr faeslt &
wfael & 3 &7 @9 & fad
g 2]t e ) R fear
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(w) 3fx g, &Y frrt #<dr W
sTas § ; WR
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fradY waafe Shri L. N. Mishra: It is & suggestion
(") W & fd for action which 1 will pass on to the
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Mr. Speaker: The answer may be
read 1n Enghsh aiso

Shri L. N. Mishra: (a) Yes.

(b) It 1s proposed to set up about 15
canteens during the entire Second
Five Year Plan period in different in-
dustrial areas.

(c) Rupees one lakh.

Shri Muhammeq Elias: In view of
the large number of building workers
employed in the different paits of
Delhi for puilding work, may I know
whether Government are thinking of
introducing mobile canteens for them?

Shri L. N. Mishra; At the imtial
stage, we propose to provide at least
15 canteens. But we have not been
able to provide them till now because
wa are hot getting suitable accommo-
dation.

Mr, Speaker: The question was

whether mobile canteens would be in-
troduced.

many canteens have so far been open-
ed and how many canteens are actual-
ly running in Delh1?

Shri L. N. Mishra: None so far.

Shri Tangamani: The target for the
Second Plan period was 15 canteens.
Three years have already elapsed. I
would Itke to know whether any
canteen will be opened during the rest
of the Plan period.

Shri L. N. Mishra: We are trying
to expedite it. But we have not been
successful. The difficulty is that these
subsidies are to be given only to co*
operatives of workesy, ofa employers.
So far no co-operatives have come
forward excepting from the Delhi
State

R darr Wt wrathafe

+

(it fersyfir foret

ot Frfrw gorre ey
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Shrimat: Lakshmi Menon: I could
not follow the question

st fatfar oy & e sRaT
2 f art ware & o ;e A W &
7€ I ¥ T T qIw F WA AN
THA F WEAT FEA FY AT A7
A & a1 37 & worr g 7

Shrimati1 Lakshmi Menon: This
refers to two disputed areas mention-
ed as dispute No 1 and dispute No 2
This was referred to the Bagge Tribu-
nal and this 15 In 1mplementation of
the Bagge Award These are terri-
tor.es held 1in

Shri Tridib Kumar Chaudhuri- I
come from the district where the
aieas are interchanged

Mr Speaker Let the hon Minister
complete her answer

Shri Tridib Kumar Chaudhuri:
Therefore, I would hike to ask one

or two questions The Bagge line for
demarcating the boundary between
the Murshidabad district West Bengal,
nd Rajshahi district, Bast Pakistan,
s to have been the mid-stream of
the river Ganga as 1t was flowing one
year after the Award Since then the
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line was drawn and demarcated joint-
ly by the land records departments of
the two Governments May I know
whether 1n interchanging the areas
wrongfully held either by India or by
Pakistan on either side of the Bagge
Iine, any deviation of the line as
drawn on the survey map and indicat-
ed by the land records departments of
the two Governments was agreed
upon?

Shrimati Lakshmi Menon;: No, Sir
The boundary hne between the
Murshidabad district of West Bengal
aid the Rajshahi district of East
Pakistan 1ncluding the thanas of
Nawabgan) and Shibgan]; of pre-
partition Malda district, 1s the dis-
pute referred to Here the boundary
was regarded as a rigid and fixeq line
and therefore no change was called
for

Shn Tridib Kumar Chaudhuri: The
hon Deputy Minister does not seem
to know the exact position The
Bagge Award was that so far as the
Tland boundary is concerned, they
were rigid and fixed But the Rad-
cliffe Award did not say anything
about the river So the dispute was
referred to Mr Justice Bagge's Tri-
bunal

Mr. Speaker: The hon Member s
becoming a Minister

Shrimatl Lakshmi Menon: It was a
rigid and fixed line and there was no
change whatever by reference to the
Bagge Award The Bagge Award
was that the boundary as fixed by
Radchiffee Award stands There 1s no
change, 1t 1s not fluud

Shri Tridib Kumar Chaudhuri: That
18 not correct, Sir

Mr. Speaker: The hon Deputy Minis-
ter does not know What 15 the good
of asking the question? Mr.
Mukerjee

Shrimati Lakshmi Menon: Sir, [
would hke to read the Bagge Award
in this matter The Bagge Tribunal
decided that in the case of dispute
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No. 1 which the hon Member was re-
ferring to, the boundary would be a
rigid one and that in the case of dis-

pute No 2, it would be flwmd, along’

the course of the river Matabhanga

Shri Tridib Kumar Chaudhuri: May
I know whether the areas adjoiming
the right bank of the river Ganga lLike
Char Durlabh and the former rail-
way station site of Lalgolaghat has
been given over to Pakistan?

Shrimati Lakshmu Menon: I want
notice for the detailed description of
the territory

Mr. Speaker: The hon Member 15
elose to the boundary and he can go
on putting questions (Interruptions)

Shri Tridib Kumar Chaudhuri: May
I explain the position, Sir?

Mr. Speaker: To whom” The hon
Minister wants notice regarding these
further detaills Next question

Shri Hem Barua: May I put a ques-
tion, Sir?

Mr. Speaker: Shn Hem Barua is
not one of the Members who tabled
the question

Shri Hem Barua: That shows our
mental alertness, Sir We want to co-
operate

May I know whether the I!ndian
who was captuicd m this particular
area and taken over by Pakistan has
been released and whcther those mili-
tary camps that we had in the char
lands in the Ganges under dispyte
were destroyed by the Pakistam
troops and whether they have paid
any compensation for this”

Mr. Speaker: It does not arise out
of this quesfion It only relates to
area and not to compensation

Indian Visitors to Pakistan

*1109 Shri Ajit Singh Sarhadi:
Will the Prime Mimmster be plrased
%o state whether the Government of
India have been able to gZet the time
Hmit of registration of Indian wig-
%ors to Pakistan extended to 14 days
instead of 72 hours?
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The Deputy Minister of Extermal
Affairs (Shrimati Lakshmi Menon):
No, Sir The final reply of Govern-
ment of Pakistan 18 awaited,

Shri Ajit Singh Sarhadi: May 1
know whether, pending the decision
of the Pakistan Government, there
1s any proposal to reduce the period
for registering in India?

Shrimati Lakshmi Menon: I do not
know what the hon Member means.
Here, the reference 1s to the period
between the entry of a Pakistam
national and the period of registra-
tion As far as India 1s concerned,
at every check post, as soon as he
surrenders the triplicate of the wvisa,
e B alowed 1 duys telore the
registration takes place whereas 1n
the case of Pakistan, originally, 1t was
24 hours and, now, as a result of our
negotiations, 1t has been extended to
72 hours We are trying to have the
same period, that 1s 14 days, to be
given also to people who enter
Pakistan

Shri Ajit Singh Sarhadi: Mv ques-
tion 1s this The period 7 registra-
tion mn India 15 14 days and the period
of registration 1n Pakistan 1s 72 hours
The Government of India has urged
that 1t should be increased to 14 days
m Pakistan also Pending Pakistan
agreeing to that, 1s there any proposal
to reduce the 14 days here to 72
hours?

Shrimati Lakshmi Menon: Certain-
1y not

Border Raids

+
o { Shri D C. Sharma.
1112 3 Sardar iqbal Singh:

Wl the Prime Minister be pleased
to refer to the reply given to Starred
Question No 718 on the 8th Decem-
ber, 1958 and state whether final re-
ply has been received from the Gov-
ernment of Pakistan with regard to
the attack made by the Pakistan arm-
ed police on the Indo-Pakistan bor-
der at the Amurka 1irrigation canal in
Punjab?
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The Deputy Minister of External
Affairs (Shrimati Lakshmi Menon):
In a reply received a short while agg,
the Government of Pakistan have re-
peated theiwr version of the incident,
holding the Punjab Border Police res-
ponsible Tins reply 1s being examin-
od

Shri D. C, Sharma: May I know
what are the specific items 1n the re-
ply of the Pakistan Government
which are being examined? May 1
also know at what level these are
being examined?

Shrimati Lakshmi Menon: I have
already stated in the answer that the
Pakistan Government says that the
provocation came from our sidc

Sardar Igbal Singh In spite of the
difference, one thing 1s clear that in
the raid the Pakistan PAC person
nel had been firing when the meeting
was going on under the white flag
May I know whether Government has
taken any step with the Pakistan
Government that persons were killed
when the meeting was going on under
the white flag”

Shrimati Lakshm: Menon. Yes, Sir

it was pointed out to the Pakistan
Government

Sardar Igbal Singh: May I know
the reply of the Pakistan Govern-
ment 1n this specific regard?

Shrimati Lakshmi Menon I have
said the reply 1s awaited
Absorption of Passed-out Trainees

from Technical Institutes

*1113 Shri Panigrahi Will the
Minister of Labour and Employment
be pleased to state

(a) whether any efforts are being
made on behalf of the Directorate of
Employment Exchanges for absorp-
tion of the passed-out tramnees of the
Technical Institutes 1n the State-
ewned Steel factories in India,

(b) the number of tramnees of the
Government Technical Institutes in
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the country at present who need
absorption,

(c) whether the Deputy Directors
of Training 1n the Directorate of Em-
ployment Exchange recently paid
wisit to Rourkela to discuss this
matter with the Steel Project authori-
ties, and

(d) if so, with what results?

The Parliamentary Secretary to the
Minister of Labour and Employment
and Planning (Shri L N. Mishra):
(a) Yes

{b) 13,661 as on 31st January, 1959
(c) No
(d) Does not arise

Shri Panigrahi: May I know the
number of trainees who have been
appointed so far 1n the different
State owned steel factories m India,
factory-wise?

Shri L. N. Mishra: I am not 1n a
position to say that I will require
notice But, about 405 candidaies
have been Interviewed at dif"erent
places and they are expected to be
employed shortly

Shri Panigrahi: May I know whe-
ther there i1s any programme to ab-
sorb the trainees who have completed
their traiming but are without employ-
ment?

Shri L, N. Mishra. These trainees
are expected to be employed in the
steel plants The Labour Minstry
has been negotiating with the Hindus-
tan Steel Ltd, and other heavy
machine plants as in Bhopal and the
new plant that is to be set up at
Ranchi, and we expect that most of
these trainees will be provided with
jobs

Shri 8. M. Banerjee: May I know
whether these trainees who have
taken tramning mn these institutions
are assured jobs after tht.axr train-
ing? Is there any assurance binding
on the Government to provide them
with jobs?
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Shri L. N. Mishra: No such assur-
ance is given We gave them only
a subsidy to the tune of 60 per cent~-
by the DTRE. But, no such assurance
was given
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The Deputy Minister of External
Affairs (Shrimati Lakshmi Menon):
(a) to (c) Early in February 1959,
the Deputy High Commusstorer for
India 1n Dacca received a communi-
cation from the Government of East
Pakistan stating that they had issued
instructions to Pakistan Radio to stop
offensive propaganda agamst India
and expressing the hope that the All
India Radio would reciprocate

Shri Vajpayee: May I know if it 1s
a fact that after the conclusion of the
military pact between Pakistan and
America, the Pakistan radio has agamn
intensified anti-Indian  propaganda;
and, 1f 1t 1s so, what steps do Govern-
ment propbse to take in the matter?

Shrimati Lakshmi Menen: Some
such instances were brought to the
notice of the Pakistan Government
and we expect that they wil! recip-
rocate the restraint that we observe
in broadcasting their news

Shri Vajpayee: My question relates
to the rec®nt intensification

Mr. Speaker: It has been brought to
the netice of the Pakistan Govern-
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ment and it 1s expected that they will
reciprocate.

Shri Vajpayee: If they do not re-
~iprocate? (Interruptions.)

Mr, Speaker: If they do not recipro-
cate, the hon. Member will suggest
what ought to be done.

Shri Hem Barua: May I know whe-
ther the attention of the Government
has been drawn to the fact that Pak-
istan has complained about the All
India Radio spreading disaffection
and disunity among the Pakistani
people and that was being discussed
at the Counter-Subversion Committee
of the Conference of the Baghdad
Pact countries when they met in Jan-
uary? If it 1s a Tact, have we asked
our All India Radio to stop propa-
ganda agawinst Pakistan? If 1t 1s not
a fact, may I know whether this
malicious propaganda made by Pakis-
tan agamnst this country is counter-
acted?

Shrimati Lakshmi Menon: The hon
Member has asked a number of ques-
tions

An Hon. Member: They are very
simple

Shrimati Lakshmi Menon* The
simple thing 1s that it was brought to
our notice that the All India Radio
has been making adverse commen-
taries about the regime in Pakistan
and this helped to create an atmos-
phere of bitter relations between the
two countries The result 15 that we
have pointed out to them that they
are also doing the same thing Both
countries have agreed that they will
tone down propaganda, especially of
news commentaries and also try to
create a better atmosphere

Betterment Levy
4

1115 S Shri Kunhan:
* | Shri A, K. Gopalan:

Will the Minister of Planning be
pleased to lay a statement showing:

(a) the names of the States where
betterment levy on land was imposed;
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(b) the names of the States where
auch levy was actually collected, and

(c) the amounts collected 1n each
State so far ?

The Parilamentary Secretary to the
Minister of Labour and Employment
and Planning (Shrl L, N. Mishra):
(a) In Andhra Pradesh, Assam, Bom-
bay, Kerala, Madhya Pradesh, Madras,
Mysore, Orissa, Punjab, Rajasthan
and Himachal Pradesh legislations
have been passed for the imposrtion
of betterment charges on lands which
have benefited from irrigation pro-
jects Action 1s bemng taken by
Rajasthan and Punjab to levy better-
ment contribution

U Mrmave

(c) Information 18 awaited from the
Government of Mysore

Shri Kunhan: May I know whether
it 15 a fact that the Planning Com-
mission and the Central Government
have been assisting the State Govern-
ments to collect the betterment levy?

Shri L. N, Mishra* It 1s the inten-
tion of the Planming Commission that
the State Governments should make
collection of the betterment levy

Shri Tangamani: May I know whe-
ther 1t has been brought to the notice
of the Government that forcible col-
lection 1s being made in Punjab fol-
lowing the Ordinance promulgated in
January and, if so, what steps the
Government are taking to mitigate
this, In view of the enhanced rates
which have been collected during the
past two years?

The Deputy Minister of Planning
(Shri 8 N Mishra): On the contrary,
the newspaper reports indicate that
force 1s being resorted to by those who
should be 1n a position to pay these

very proper charges (Interrup-
tons.)
Mr. Speaker: Very well The ques-

tion hour 1s over anvhow
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Automobile Producers

. S 8hri V. P. Nayar:
1106. \ Shr1 Easwara Iyer:

Wiil the Minuster of Commerce and

ustry be pleased to state whether
in the allocation of foreign exchange
to Automobile Producers and Assem-
lers any preference 1s shown to those
Wwho show increase 1n the percentage
of indigcnous manufacture?

The Mumster of Industry (Shri
Manubhai Shah): Allocation of foreign
exchange to the three passenger car
manufacturers ;s made 1 3 rathio of
125 1 075 (in favour of Hindustan
Motors, Premier Automobiles and
Standard Motors) and this ratio takes
Into account (1) the progress made
by each of them in indigenous manu.
facture, (11) manufacturing ecapacity
in terms of installed machinery, jigs,
tools and fixtures, (11) demand m the
market, (1v) maintenance of level of
employment and (v) the volume of
production when the foreign exchange
position for the import of components
was relatively easy But the mamn
weightage has been given to (1) As
regards allocation of foreign exchange
for trucks also, the progress made by
each firm, m accordance with the ap-
proved manufacturing programme, 1S
similarly taken into account although,
in addition, the demand and the licens-

ed capacity are also taken into ac-
count

Supply of Trucks

*1110. Shri Aurobindo Ghosal: Wil
the Minister of Works, Housing and
Supply be pleased to state

(a) whether any steps have been
taken against the Hindustan Motor
and Premier Automobile companies for
their failure to supply military trucks,
and

(b) if not, the reasons jherefor?

The Minister of Works, Housing and
Supply (Shri K C Reddy): (a.) There
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has been no case where these two
companies failed to supply mhtary
trucks against contracts placed by the
Directorate General of Supplies and
Disposals

(b) Does not arise

Machinery for Export of Products

*1111. Shri Anirudh Sinha- Will the
Minuster of Commerce and Industry
be pleased to state

(a) whether 1t 1s a fact that Gov-
ernment are contemplating to evolve
a machmery on the basis of which
manufacturers could be asked to ex-
iport a percentage of theirr products,
‘and
(b) 1t so, the details thereof?

The Deputy Minister of Commerce
nd Industry (Shri Satish Chandra)
-fa) and (b) The Standing Commit.
fee of the Export Promotion Advisory
~Council 1s considering ways and means
‘for promoting the export of manu-
factured products One of the sug-
géstions which has been made m this
lgonnection 1s that each industrial unit
lghould offer to make available for
export a percentage of its production

k]

“/:7yade between India and U.S.SR

L { Shrimati Ila Palchoudhuri:
-»#1i16. { Shri Ram Knshan Gupta
yr LShrl M. K. Kumaran-

Wipl the Prime Minister be pleased
_b% state

(a) whether the Chief Minister of
Kerala has submitted any report to
the Government of India 1n rcgard to
(s, views relating to tradc possibilities
(petween India and the USSR since

Is return to India from that country,
& €l
1 kM 1f so, the details of the report”

"'fha Deputy Minister of External
Afifirs (Shrimati Lakshmi Menon):
&) and (b) The Chief Minister of
Ke¥ul¥ hag nol submitted any report

'g;t? “ﬁgvemment of India He met
> {3

Time Minister on his return and

mentioned that there were consider-
able possibilities of increasing trade
between India and the US S.R. Witk
this viewpoint the Prime Mimister

agreed

The question of extending trade
with the USSR 1s constantly under
consideration of the Government

Sarvodaya House Building Society

*1117 Shrimati Sucheta Kripalani:
Will the Minister of Works, Housing
and Supply be pleased to state

(a) whether it 1s a fact that the
Sarvodaya Co-operative House Build-
ing Society will be accommodated m
a 200-acre plot of land i1n Delhi reserv-
ed by Government for allotment to
the organisations whose lands Govern-
ment have decided to acquire, and

(b) 1f so, how long will 1t take to
finalise the matter?

The Deputy Minister of Works,
Housing and Supply (Shri Anll
K. Chanda): (a) it 1s Government's 1n-
tention to help the Sarvodaya Co-
operative House Building Soclety, as
also other Co-operative Socileties,
similarly displaced as a result of the
acquisition of about 1100 acres of land
m the Ring Road area Certain areas
have been located, where these Socie-
ties might be accommodated

(b) No time limit can be given at
this stage

Manufacture of Eleciric Tools at
Mulund (Bombay)

“1118. Shn Siddananjappa: Will the
Minister of Commerce and Industry
be pleased to state

(a) whether a new factory for the
manufacture of elcctric tools 1s being
set up at Mulund near Bombay,

(b) 1t 50, when and by which firm
1t 1s being set up, and

(¢) what 1s the value of electrie
tools manufactured in India during
each of the last three years?
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The Minister of Industry (Shri
Manubhai Shah): (a) Yes, Sir

{b) The undertaking which 1s ex-
pected to go into production during
this year 1s being set up by M/s

Ralhwolf Ltd of Bombay v
(€)—
1956 1957 1958
Qty Value y Value y Value
gos Rs Rs

896 1 68 3959 10 07 6818 14 63
lacs lacs Incs

Indians in Burma

Shri Warlor:
*1119. { Shri Kodiyan,
Shri Vasndevan Nair

Will the Prime Minister be pleased
to state

(a) whether he has received any
representation from the Bengalee
©Chamber of Commerce, Rangoon, re-
garding the sufferings and hardships
of Indians 1n Burma, and

(b) 1f so, what steps have been
taken 1n this connection?

The Deputy Minister of External
Affairs (Shrimati Lakshmi Menon):
{a) Yes, Sir

(b) We are fully aware of these
dufficulties pointed out in the repre-
sentation and we have been making
every effort to mitigate them

Sports Goods Industry

Shri Kodiyan.
Shrl Warlor:

Will the Minister of Commerce and
Industry be pleased to state

*1120.

(a) the steps taken by Goveinmenrt
1o develop the Sports Goods Industry,
and

{b) the total amount so far spent
By Government in this connection?

The Minister of Indusiry (Shwi
Manubhai Shah): (a) and (b) A
statement 1s laid on the Table of the
House [See Appendix III, annexure
No 87}

Report of the Chief Inspector of Mines

*1121 Shri T B Vittal Rao. Will
the Minister of Labour and Employ-
ment be pleased to state

(a) the year for which the last re-
port of the Chief Inspector of Mines
has been published,

(b) the reasons for the delav
publication of the report for the suce
ceeding years,

(c) the price fixed for a copy of the
report,

(d) the price originally fixed in 1950;
and
(e) the reasons for this high price?

The Minister of Labour andg Em-
ployment and Planning (Shri Gulzari-
lal Nanda): (a) 1956

(b) the report for 1957 has beema
sent to the Press for printing, that for
1958 1s not yet ready as statictical re-
turns from mine owners are only
being received

(c) and (d) The price of the
report varies from year to year The
price of the report for the vear 1950
was Rs 15-14-0

(e) Better quality of binding, larger
number of plans and sketches includ-
ed 1 the reports as also larger num-
ber of pages

Supply of Soda Ash to G!ass Industry

Shri Goray
Shri Jadhav:
Shr1 Khushwaqt Rai:
{ Shri Ajit Singh Sarhadi.

Wil the Minuster of Commerce and
Industry be pleased to state

*1122

(a) whether the Glass Industral
Syndicate, Ferozabad @&JP) have
submitted a memorandum to Govern-
ment praying that the supply ot Soda
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Ash should be raised to 600 tons per
month;

(b) whether 1t 1s a fact that since
July, 1958 on an average only about
250 tons of Soda Ash have been sup-
phed to this industry, and

(c¢) what steps Government are «on-
templating with a view to meeting the
requirements of this industry”

The Minister of Industry (Shri
Manubhai Shah): (a) to (c) The
Glass 1ndustrial Syndicate, Feroza-
bad had asked for the supply of 600
tons of Soda Ash per month, but the
actual supply since July 1958 has, on
the average, been 450 tons a month
Additional 1mports are be'ng arrang-
ed to meet the unsatisfied lJemand of
the Glass and Bangle Industry

Shortage of Paper in Madras

*1123 Shr1 Subbiah Ambalam: Wiil
the Minister of Commerce and Indus-
try be pleased to state

(a) whether there 1s a <hortage of
paper and consequent 1ise In  prices
thereof 1n Madras,

(b) whether any representation has
been received from the Statc Govern-
ment 1n this regard, and

(c) 1if so, what steps have been
taken by the Centre”

The Minister of Industry (Shri
Manubhai Shah): (a) to (¢ Due to
cut mn imports on account of foreign
exchange dffficulties, there was short-
age of paper in Madras and elsewhere
in the country and consequently there
was rise in prices The Madras Gov-
ernment brought to the notice of the
Central Government the dificulties
experienced by consumers n their
State In order to reduce the short-
age and high prices in the country,
Central Gowernment instructed the
Paper Manufacturers to distribute
therr products equitably and also to
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exercise control over their distribu-
tors and retailers Nepa Newsprint 18
also being made available free of duty
for printing of cheap text books, ete.
A smali Committee to deal with com-
plamnts about unduly Mmgh prices
charged by dealers has also been
functiomng The question of fixing
fair prices has been refeired to the
Tanff Commission and their report s
expected by May, 1939

Purchase of Mesta by State Trading
Corporation

Shri P G. Sen:
*1124. { Shri Jhulan Sinha:
Shri Bholanath Biswas:

Will the Minister of Commerce and
Industry be pleased to state.

(a) whether 1t 1s a fact that the
purchase of mesta variety of jute is
being refused by the State Trading
Corporation,

(b) 1f so, the grounds thereof, and

(c) what measures are being pro-
posed to give relief to the groweis in
respect of sale of mesta?

The Minister of Industry (Shri
Manubhai Shah): (a) and (b) The
State Trading Corporation are con-
centrating mainly on the purchase of
raw Jute and are not buying the mesta
variety, the Corporation has been
authorised to purchase raw jute for
export and naturally they are in-
terested 1n such varieties as have an
export possibility

(c) The mills have been asked to
increase their purchase of raw jute
and mesta, at the instance of Govern-
ment, the banking industry has agreed
recently to prowvide additional facili-
ttes which will be equally applicable
to purchase of mesta as for raw jute.
These measures have been taken only
recently, and further measures can be
considered subsequently in the light
of the experience gained.
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Indian Political Prisoner in
Kuala Lumpar

Shri Joachim Alva:
Shri Subbish Ambalam:
Shri Tangamani:

Shri E, V. K. Sampath:

Will the Prime Minister be pleased
fo state:

1125

(a) whether Shrn P Ramah, a
political prisoner, serving a seven-year
termn 1 the Pundu Jail at Kuala
Lumpur has undertaken an indefinite
fast and has already completed thirty-
five days in that process,

(b) 1f so, the reason tor his going
on a fast, and

(c) whether our good offices
been utilised to save his life”

The Deputy Minister of Extermal
Affairs (Shrimati Lakshmi Menon):
(a) to (c) The Government of India
are aware that Shr1 K Ramiah (not
P Ramiah as mentioned by the Mem-
bers) 1s undergoing a seven-year
prison sentence at Seremban Jail in
the Federation of Malaya, but the
Government of India are not aware of
any fast being undertaken by him

have

Discontinuance of Publication of
Newspapers

o127, J Sbri Nath Pai;
*7 Shrimati Renu Chakravartty:

Will the Minister of Labour and Em-
ployment be pleased to state

(a) whether any newspaper pro-
prietors have communicated to Gov-
ernment that they would not be able
to continue the publication of their
papers as a result of recommendations
of the Working Journalists Wage Com-
mittee; and

(b) whether any paper
elosed?

The Minister of Labour and Em.
ployment antt Planning (Shri Gulzari-
Ial Nanda): (a) Government have not
received any representations.

has been

5524

(b) According to the available in-
formation, the ‘Amrita  Patrika’
(Hind1) Allahabad has been closed by
the management, on tne ground that
the paper had been incurring losses
during the last nine years of its exist-
ence

Heavy Electricals (Private) Limited,
Bhopal

Shri Vidya Charan Shukla:
*1128. { Shri D C Sharma:
| Shri Morarka:

Will the Minister of Commerce and
Industry be pleased to refer to the
reply given to Starred Question No 603
on the 27th August, 1958 and state

(a) what commission or remuneia-
tion 15 payable to the purchasing
agents of the Heavy E.e‘tricals (Pri-
vate) Ltd, Bhopal,

(b) whether orders £ the supply
of plant and machine.y requuned for
phase I of the project from abroad,
have since been placed, and

(¢) 1f so, the progress made so far
in the matter?

The Minister of Industry (Shri
Manubbai Shah): (a) to (c) A
statement 1s laid on the Table of the

House [See Appendix III, annexure
No 88)

Indian Textiles

( Shri Ram Krishan Gupta:
Shri Rameshwar Tantia:
Shri Shree Narayan Dus:
Shri 8. M. Banerjee*
Shri Tangamani:

*1129 { Shri A. K. Gopalan.
Shri Raghunath Singh:
Shri Supakar:

Shri Damani:

Shri Anirudh Sinha:

| Shri Siddananjappa

Will the Minister of Commerce and&
Industry be pleased to lay a statement
on the Table showng

(a) the present posison with re-
gard to production internal consump-
tion and stocks of pdian textiles;
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(b) whether the export of Indian
textiles has increased as a result of
various remedial measures adopted by
Government in recent niwnths;

(c) it so, to wha. extent especially
in the case of our erpoits to Afghanis.
tan and South East Asian markets;

(d) whether any further mcasures
are contemplated t~ step up the ex-
port of Indian textiics, end

(e) if so, the details thereof”

The Minister of Industry (Shri
Manuhhai Shah): (a, to (e) A state-
‘ment 1s laid on the Table of the House
[See Appendix III, annexure No 89]

Prices of Jute Goods

*113. Shrl Rameshwar Tantia: Will
‘the Minister of Commerce and Indus-
try be pleased to refer to the reply
given to Starred Question No 1524 on
the 8th Aprl, 1908 on the eubject of
fixation of munimum Dprices fcr jute
goods by the Induan Jute Mills Asso-
<ation and state how these prices have
affected our expo-tic in 1958-59°

The Minister of Industry (Shn
Manubhai Shah): The mimmum prices
fixed by the Induan Jute Mills’ Asso-
«<iation have not advetsely affected the
Jute goods exports in 1958-39

Industrial Tribunal, Ernakulam

*1181. Shri S. M. Banerjee: Will
the Minister of Labour and Employ-
ment be pleased t state wnether the
Industrial Tribunal, Ernakulam has
awarded a bonus of six months wages
to the employees of the three princi-
pal o1l companie~ 1n Ernakulam drea?

The Minister of Labour and »}m-
ployment and Planuing (Shr1 Guleari-
dal Nanda): Yes
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Coir Floor Mats and Mattings

. S 8hri V. P. Nayar:
uss. 7\ Shri Easwara lyer:

Will the Minister of Commerce and
Industry be pleas.d to state

(a) how far the purchase of cowr
floor mats and a2 tings by vatious
Departments of ‘i Government of
India has increascd 1n the year 1957,
and

(b) whether Government Depart-
ments purchase coir pioducts only
from the Coir Board sr from the pr-
vate trade?

The Minister of Industry (Shri
Manubhai Shah): (a) It 13 not known
whether there has been any increase
n the purchase of coir floor mats and
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mattings by the varisus Government
Departments in 1957 compared to their
purchases during previous years. In
March, 1958, this Ministry circulariz-
ed to various departments of the Gov-
ernment of India recommending that
25 per cent. of their requirements of
floor coverings may be met by coir
mats and mattings Any consequent
tncrease in the purchase of conr flour
mats and mattinge bv the vanous
Government Departments will be re-
flected in the purchases subseguent to
March, 1958

(b) Government Departments are
free to purchase cor products from
Coir Board’s Show-rooms or from the
private trade
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Advisers attached to planning
Commission

*1135 Shri Harish Chandra Mathur:
Will the Minister of Planning be
pleased to lay a statement showing:

(a) the names of the ‘Advxsers at-
tached to the Planning Commission;
and

(b) their functions and responsibi-
lities?

The Deputy Minister of Planniag
(Shri 8. N. Mishra): (a) and (b). The
Planning Commission h.‘as at pte.se'nt
three Advisers, Programme Adminis-

tration—Shri 8. V. Ramamurty,
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8hr1 Nawab Singh and Shri M S.
Sivaraman For different subjects
there are also senior officers desig-
nated as Advisers for the purpose of
coordination of work

The Adwvisers, Programme Ad-
ministration, keep 1n close touch with
the progress of the Plan in different
States They assist both Central Mini3-
tries and State Governments m mat-
ters concerning the implementation of
various programmes They also co-
ordinate at the officia] level the pre-
paration of the annual and the Five
Year Plans of the States with which
they are concerned Special studies
are also entrusted to them from time
to time

Export of Indian Textiles to Iran

[Shri Ajit Singh Sarhadi:
*1138 5 Shri Dalji¢ Singh:

Will the Minister of Commerce and
Industry be pleased to state*

(a) whether possibihities of further
exploitation of markets 1in Iran for
Indian Textiles have been explored,
and

(b) 1t so, with what result?

The Minister of Industry (Shri
Manubhai Shah): (a) Yes, Sir

(b) The import duty which 1s as-
sessed by weight weighs more heavily
on Indian coarse and medium varie-
ties Our representations on this
matter are being sympathetically con-
sidered by the Government of Iran

Export of Coffee

*1187 Shri Bibhuti Mishra: Will the
Minister of Commerce and Industry
be pleased to state.

(a) whether 1t 1s a fact that since
1957 the export of Indian Coffee .s
going down in Europe;

(b) 1 so, whether 1t 1s due to com-
petition frorfi the Brazilian Coffee,
and
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(¢) whether Government have for-
mulated any scheme to compete with
Brazthan Coffee 1n the European
Market?

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
(a) No, Sir There has, however, been
a decline 1n value owing to falling
prices of coffee 1n the world market.

(b) No, Sir

(c) Does not arise.

+1ndia Coffee Depots and Coffee Houses

Shri A K. Gopalan:
Shri Kunhan:
| Shr1 Sanganna:

*1139,

Will the Minister of Commerce and
\ndustry be pleased to state:

(a) whether the India Coffee De-
pots and Coffee Houses are consi-
dered as industrial establishments;
and

(b) 1if so, what are the reasons for
declaring these as industrial establish-
ments now?

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
(a) and (b) Coffee Houses are consi-
dered ‘industrial establishments’ and
not so the India Coffee Depots De-
talls have been called for and the

\v Pbosition will be examined

Export of Iron Ore

*1140. Shri Panigrahi: Will the
Mimister of Commerce and Industry
be pleased to state:

(a) whether Japan has expressed
its eagerness for entering nto a long
term contract with India for obtain-
ing 1ron ore;

(b) whether Japan intends to ex-
tend the current project by an ad-
ditional two mullion tons of irop ore
for export;

(c) whether a contract for the
supply of one million tons of iren ore
had been signed with Czechoslovakia;
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(d) whether nesgotiations for ex-
porting another two nullion tons of
iron ore through Mangalore Port are
Dbeing carried on, and

(e) 1t so, with which countries?

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
(a) and (b) In addition to the pre-
sent five year contract commencing
1957-58 for the purchase of about 15
milhon tons of Indian iron ore per
year, Japanese Steel Mills have agreed
to take two mlhion tons annually over
and above their normal purchases
from 1864 onwards for a period of 10
years Negotiations are also taking
place for additiona] exports by utihz-
ing the existing facilities available for
shipment at Paradip port

(c) Negotiations are m progress

(d) and (e) The State Trading
Corporation are exploring possibih-
ties of exporting 1ron ore througn
Mangalore to Italvy, West Germany
and the Uniled Kingdom

Geneva Agreement

*1141 Shrl Goray Will the Prime
Minister be pleased to state

(a) whether Government are aware
of the fact that the Foreign Minister
of China has administered a stern
warning to Laos against their unilate-
ral renunciation of the Geneva Agree-
ment on Indo-China,

(b) whether he has asked the Gov-
ernment of India to “Check firmly the
scheme of the US to instigate Royal
Laotian Government to repudiate the
Geneva Agreement” and

(c) what 1s the reaction of the Gov-
ernment to this warning?

The Deputy Minister of External
Affairg (Shrimati Lakshmi Menon):
{(a) and (b) The Government of India
are aware of the letter addressed by
the Foreign Minister of the People’s
Republic of China to the Co-Chair-
men of the Geneva Conference in

Connection with the statement made
by the Prime Minister of the Royal
Government of Laos on 11th Febru-
ary, 1959, on the subject of the Geneva
Agreement on Laos They are also
aware of the statement made by the
Foreign Minister of the People’s Re-
Rublic of China in elaboration of this
letter

(c) So far as the Government of
India are concerned, they are endea-
Vouring to get the International Com-
Mssion for Supervision and Control
In Laos to deal with the problems
tonnected with the Geneva Agreement
Qn the cessation of hostilities m Laos,
In accordance with the views ex-
Rressed by the Co-Chairmen in their
latest notes dated 31st January, 1959,
Copies of which are laid on the Table
6f the Housc” [See Appendix III,
annexure No 901

Industrial Disputes

*1142 S Shrl Ram Krishan Gupta:
1 Shri Tangamam-

Will the Minister of Labour and
Employment be pleased to refer to
the reply given to Starred Question
No 850 on the l1th December, 1958
and state the progress made so far in
evolving machinery of workers and
employers for screening cases wherein
Tecourse to law courts 1s contemplat-
ed?

The Minister of Labour and Em-
Ployment and Planning (Shri Gulzari
la]l Nanda). Except for one employers’
organisation, all other Central orga-
Nisations of employers and workers
have either set up the required machi-
Nery or have taken steps to do so

Abolition of Contract System and
Coal Mines

Shri S M. Banerjee’

Shri Ram Krnshan Gupfta:
Dr. Ram Subhag Singh-
Pandit D, N. ‘leury:

Will the Minister of Labour ané
Employment be pleased to refer to

*1148.
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the reply given %o Starred Question
No. 864 on the 11th December, 1958
and state:

(&) whether any decision has since
been taken with regard to the ques-
tion of abolition of contract system
in coal mines;

(b) 1if so, the nature thereof;

(c) whether its flnancial 1mplca-
tions have been worked out, and

(d) if so, the details thereof?

The Minister of Labour and Em-
ployment and Planning (Shri Gulzari-
lal Nanda): (a) and (b) The Indus-
trial Committee on Coal Mines held
on 21-2-1959 discussed the matter fur-
ther and have asked a techmcal com-
mittee to investigate the matter

(¢) No

(d) Does not arise

Part-time Personne]l of the Planning
Commission

*1144, Shri Harish Chandra Mathur:
Wil the Mimster of Planning be
pleased to state whether 1t 1s a fact
that the Government proposes to
replace part-time personnel of the
Planning Commission by whole-time
personnel?

The Deputy Minister of Planning
(Shri S. N. Mishra): Except when 1t
18 unavoidable, the Planning Com-
mission has full-time officers on 1its
staff To this three exceptions have
been made 1n the mutual interest of
the Planning Commission and the
Mianistries concerned

Desertions of Displaced Persons from
Sauradhtra D. P. Homes

*1145, Shri Panigrahi: Will the
Minister of Rehabilitation and Mino-
rity Affairs be pleased to state

(a) whether there have recently
eccurred large scale desertions of
East Pakistan refugees from Dis-
placed Persons Homes in Saurashtra,
and B

(b) it so, the reasons therefor?
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The Minister of Rehabilitation and
Minority Affairs (Sbri Mehr Chand
Khanna): () No. In fact, 28 more
displaced persons from West Bengal
were sent to the Home in December,
1958 The present strength of the
Home 1s 302

(b) Does not arise

Indian Trade Centres Abroad

1707, Shri Ram Krishan Gupta:
Will the Minister of Commerce and
Industry be pleased to state the
number of Indian Trade Centres and
show rooms opened m foreign coun-
tries so far (country-wise)?

The Minister of Commerce and In-
dustry (Shri Lai Bahadur Shastrl):
A statement 1s laid on the Table of
the Sabha [See Appendix III, an-
nexure No. 91]

Prime Minister’s Visit Abroad

Shri Ram Krishan Gupta:
1708, { Shri Keshava:
Shri Raghunath Singh:

Will the Prime Minister be pleased
to state

(a) the names of the countries from
which he has received invitations for
wvisits during 1958 and 1959 so far:
and

(b) the names of the countries
which he proposes to visit during
1959

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehru): (a) and (b) The Prime
Minister has received invitations from
many countries in various parts of the
world He has expressed his grati-
tude for these invitations and stated
that, while he would welcome the
opportunity of wisiting them, 1t is
difficult for him to find time to do so
m the near future He hopes that he
may be able to arrange some wisits
later He visited Bhutan and Sikkim
1in October last year. He has no pre-
sent 1vitation of going on a foreign
tour in 1939.
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Foreign Prime Ministers’ Visits to
India

1709 Shri Ram Krishan Gupta:
. Shri Kalika Singh:

Will the Prime Minister be pleas.d
fo state

(a) the names of Pryne Ministers of
foreign countries who visited India
during 1958, and

(b) the total amount of expend:-
fure 1ncurred upon their visits?

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehru): (a) The wunder-mentioned
Prime Ministers of Foreign Countries
wvisited India 1n 1958 as State Guests —

1H E Mr Vibam Siroky,
Prime Minuster af  Czechadlavak
Republic

2 The Rt Hon Harold Macmil-
lan, Prime Minister of the United
Kingdom

3 The Rt Hon Walter Nash,
Prime Minister of New Zealand

4 H E Mr Adnan Menderes,
Prime Minister of Turkey

5 HR H Prince Norodom
Sihanouk, Prime Minister of Cam-
hodia

6 H E Mr Firoz Khan Noon,
Prime Minister of Pakistan
7 The Rt Hon John G Diefen-
baker, Prime Minister of Canada
8 H E Mr Ewmar Gerhardsen,
Prime Minister of Norway
9 The Hon Dr Kwame Nkru-
mah, Prime Mimster of Ghana
(b) Actual amounts paid out upto
31-1-1959 Rs 98,364 06
Total estimated expendi-
ture for these visits Rs 5,34,010 00

Schemes in Jammu and Kashmir

1710. Shri D. C. Sharma: Will the
Minister of Planning be pleased to
state:

(a) the total amount spent by the
Centre on the schemes sponsored and
executed by the Central Government

5536-

in the State of Jammu and Kashmir
during the first two years of Second.
Fwve Year Plan; and

(b) the total amount to be spent
during the current financial year?

The Deputy Minister of Planning
(Shri 8. N. Mishra): (a) and (b) A
statement regarding Centrally spon-
sored schemes 1s laid on the Table of
the House [See Appendix III, an-
nexure No 92] As regards purely
Central Schemes 1t 1s not generally
possible to allocate by States and Ter-
ritories

Development of Handloom Industry in
Jammu and Kashmir

1711. Shri D. C Sharma: Will the
Minister of Commerce and Industry
be pleased to state

(a) the amount allotted to Jammu
and Kashmir for the development of
handloom industry during 1958-59 so
far, and

(b) the items on which the expendi-
ture has been incurred?

The Minister of Commerce and In-
dustry (Shri Lai Bahadur Shastri):
(a) Rupees two lakhs (Rupees 80,000
as loan and Rs 1,20,000 as grant)

(b) A statement 1s laid on the Table
of the Sabha [See Appendix III,
annexure No 93]

Delhi Municipal Corporation

1712. Shr1 Ram Krishan Gupta: Will
the Minister of Works, Housing and
Supply be pleased to state the total
amount of loan and subsidies given t:
Delhi Municipal Corporations for Low
Income Group Housing Scheme during
1958-59?

The, Minister of Works, Housing and
Sapply (Shri K. C, Reddy): The Low
Income Group Housing Scheme
envisages advance of loans only and
does not provide for any subsidy No
logn has been advanced to the Cor-
poration so far during 195859 under
the Scheme
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The Corporation, however, apphed
to the Delhi Administration in Decem-
ber, 1858, for a loan of Rs. 17°23 lakhs
(subsequently raised to Rs. 50°00
lakhs) under the Low Income Group
Housing Scheme Since the loan under
the Scheme is admissible for the con-
struction only of residential houses
for persons belonging to low-income
groups, and not for the building of
shopping, community or educational
centres etc, the Delh1 Administration
have asked the Corporation to review
their proposal and give further details
“The reply from the Corporation is
awaited

Film Producing Companies in India

1718. Shri Ram Krishan Gupta: Wll
the Minister of Information and
Broadcasting be pleased to state:

(a) total number of film producing
companies m India (State-wise), and

(b) total number of new film pio-
ducing companies formed in 1958-59°

The Minister of Information and
Broadcasting (Dr. Keskar): (a) and
(b) Government do not regulate the
production of films There 1s no law
requiring the registration of film pro-
ducers It 1s, therefore, not possible
to give precise information about the
number of film producing companies
in the country or the number of such
companies opened during a particular
period

Technical Training Centres in Bom-
bay State

1714. Shri Pangarkar: Will the
Minister of Labour and Employment
be pleased to state the names and
number of places where technical
training centres were started m Bom-
bay State during the years 1957-58 and
1958-597

The Minister of Labour and Em-
ployment and Planning (Shri Gulzari-
1al Nanda): No new training Institute
was started in Bombay during 1957-58
However, new Institutes were started
at Jamnagar, Akola, Kandla, Nagpur,
Ahmedabad and Nanded during 1958-
59,
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Accidents in Stene Quarries

1715, Shri Pangarkar: Will the
Minister of Labour and Employment
be pleased to state:

(a) the number of accidents that
took place in the stone quarries in-
dustry during the last six months; and

(b) the number of persons killed
in those accidents?

The Minister of Labour and Employ-
ment and Planning (Shri Gulsarilat
Nanda): (a) Five.

(b) None.

Glass Factories in Orissa

1716, Shri P. K. Deo: Will the Minis-
ter of Commerce and Indusiry be
pleased to state:

(a) whether there 1s any proposal
to set up any new glass factory or to
expand the existing units in Orssa;
and

(b) 1f so, whether any survey has
been made for the availability of
material for setting up glass factory’

The Minister of Commerce and In-
dustry (Shri Lai Bahadur Shastri):
(a) No, Sir

(b) Does not arise

Plan Publicity in Orissa

1717. Shri P, K. Deo: Will the
Minister of Imformation and Broad-
casting be pleased to state:

(a) the names of the dramatie
troupes in Orissa which have been
given Plan publicity dramas in the
Second Five Year Plan period;

(b) how many Oriya dramas have
been selected so far for Plan publicity
and which are those; and

(c) the total amount spent in Orisss
so far in the Second Plan period for
Plan publicity through dramas?

The Minister of Information and
Broadcasting (Dr. Keskar): (a)
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1 Annapurna Theatre Group ‘A,
Pun

2 Annapurna Theatre Group B’,
Cuttack

3 Kalinga Arts Players, Baghrabad,
PO Chandn; Chauk, Cuttack-2

4 Janta Rangmancha, Cuttack

5 Natya Shree Theatres, Station
Bazar, PO Baripada, Daistt
Mayurbhanj

6 Chanderkala Theatre, Sungoradi

7 Gopbandhu Dramatic Club Bal
kat1

8 Bakdevi Natva Sangha, Badala
Hanga PO Yagatsmghpur

9 Boys’ Cultural Club, PO Naya-
garh

10 Bmnapani Club, Bhubaneswar

(b) Three—
(1) Kula Bohu
(2) Hamara Gaon Translation
(3) Man Bhang in Oniya

(c) A sum of Rs 31,000 (approxi-
mately) has been spent so far in the
Second Plan period for publiaty
through dramas m Orissa

Mortgage Clalms of Displaced Banks

1718. Shri Onkar Lal* Will the
Minister of Rehabilitation and Mino-
rity Affairs be pleased to state

(a) the number of mortgage claims
filedq by the displaced banks wunder
the Displaced Persons (Compensation
and Rehabilitation) Act, 1954 in res-
pect of the properties in West Pakis-
tan mortgaged by the displaced deb-
tors before partition,

(b) the amount involved in respect
of these claims,

(¢) the amount due to displaced
banks in resovect of such claims under
Section 6 of the Displaced Persons
(Compensation and Rehabilitation)
Act, 1954,

380 LSD—3

(d) the amount deducted from the
compensation payable to debtors un-
der section 7(2) (b) of the Displaced
Persons (Compensation and Rehabih-
tation) Act, 1954,

(e) the amount paid to the displaced
banks 1n respect of their clamms; and

(f) what process, 1f any, has been
evolved to link the mortgage claims
of displaced banks with the verified
claims of debtor-mortgagers to avoid
delay and errors®

The Minister of Rehabilitation and
Minority Affalrs (Shri Mehr Chand
Khanna): (a) 880 claims of charge
against the properties of displaced
debtors have been filed by the 14
isplaced Banking Comparnies notifed
under Section 6 of Displaced Persons
(Compensation and Rehabilitation)
Act, 1934 (44 of 1954)

(b) Rs 4,95,64,078 00 (as claimed
by the Banking Companies)

(¢) The charge 1n 640 claims has
been verified and ascertained to the
extent of Rs 1,02,08,436 00 240 cases
remain m which the charge of the
Banking Companies 1s still to be veri-
fied

(d) Rs 17,21,601 40 nP

(e) The information is not availa-
ble

(f) Banking Companies have been
asked to furnish the Index Numbers of
the claims of their debtors As and
when they furmish the said Index
Numbers the files of the Banking
Companies are linked and charges are
mscertained after calling, both the
barties
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Amistance to Private Schools

1720. Shri Daljit Singh: Will the
Minister of Rehabilitation and Mino-
rity Affairs be pleased to state*

(a) whether the Rehabilitation
Ministry have sanctioned any finan-
cal assistance to private schools dur-
ing 1988-39 so far; and
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(b) it so, the names of such edu-
cational institutions and the amount
of assistance given to each institution?

The Minister of Rehabllitation and
Minority Affairs (S8hri Mehr Chand
Khanna): (a) and (b). As in earlier
years, financial assistance has been
sanctioned during the year 1958-89 tv
displaced institutions which were al-
ready 1n existence 1n the Union at the
time of Partition or were started
thereafter, for catering mostly to the
educational needs of the displaced
persons

A State-wise list of such institutions
and the amount of assistance given to
each institution in the Western Zone
1s laid on the Table of the Sabha.
[See Appendix III, annexure No 94]

Small Scale Industries in Andhra
Pradesh

1721 Shri M. V. Krishna Rao: Will
the Minister of Commerce and In-
dustry be pleased to state the total
financial assistance given by the Khadi
and Village Industries Commission to
the State Government and other or-
gamsations 1n Andhra Pradesh during
1957-58 and 1958-59 so far and what
are the industries for which such
grants were given?

The Minister of Commerce and In-
dustry (Shri Lal Bahadur Shastri): A
statement 1s laid on the Table of the
Sabha [See Appendix III, annexure
No 95}

Companies in Andhra Pradesh

1722. Shri M, V. Krishna Rao: Wil
the Minister of Commerce and In-
dustry be pleased to state.

(a) the number of companies re-
gistered during 1958-59 in  Andhra
Pradesh*

(b) the authorised capital, com-
pany-wise, and

(c) the names of companies which
went into hquidation during the same
period in Andhra Pradesh?
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The Minister of Commerce and In-
Quitry (Bhrl Lal Bahadur Shastrl):
(a) to (e). During the first eleven
months of 1958-59, 17 companies with
a total authorised capital of Rs. 51-79
lakhs have been registered in Andhra
Pradesh. The .number of companies
reported so far to have gone into
liquidation in the same period is 21.

Nore:—The names of newly regis-
tered and liquidated companies and
their other particulars, such as, in-
dustrial classification, names of manag-
ing agents, secretaries and treasurers,
managing directors, directors, etc,
situation of registered office,
objects, authorised, subscribed
and paid-up capital, etc. and re-
gularly published in the Monthly
Blue Books on Joint Stock Companies
in India, copies of which are available
in the Parliament Library.

Flexible Tube Factory at Andheri
(Bombay)

1723. Shri Siddananjappa: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether a flexible tube factory
has been set up at Andheri near
Bombay;

(b) if so, by whom and at what cost
it has been set up; and

(c) what is the estimated annual
capacity of the factory?

The Minister of Commerce and
Industry (Shri Lal Bahadur Shasirf):
(a) to (c). The Indian Flexible Tube
Manufacturing Co, Andher:, have set
up a factory for the manufacture of
flexible tubes with an annual capa-
city of 380,000 meters per annum The
factory which is in the small scale
sector, is understood to have a block
capital of Rs. 2'9 lakhs and a working
capital of about Rs. 1'2 lakhs.

Cotton Textiles Export Promotion
Scheme
1724. Shri Siddananjappa: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether it is a fact that exports
of cloth and yarn effected by mills

to Nepal will not be taken into ac-
count for the import entitlement
under the Cotton Textiles Export
Promotion Scheme; and

(b) it so, for what reasons?

The Minister of Commerce and In.
dustry (Shri Lal Bahadur Shastrl):

(a) Yes, Sin

(b) There are no import and ex-
port restrictions between India and
Nepal, and no foreign exchange is
involved in trade with Nepal.

Industrial Estates in West Bengal

1725 Shri 8. C. Samanta:
° Shri Subodh Hansda:

Will the Minister of Commerce and
Industry be pleased to refer to the
reply given to Unstarred Question No
418 on the 25th November, 1958 and
state:

(a) how far the Industrial Estates
in West Bengal have been constructed
and occupied;

(b) how the Industrial Estate at
Kalyani has been utilised;

(c) at what stage is the Baruipur
Industrial Estate; and

(d) whether any other Industrial
Estate will be taken up in West
Bengal during the remaining period
of the Second Five Year Plan?

The Minister of Commerce and In-
dustry (Shri La] Bahadur Shasiri):
(a) to (c). In West Bengal, only one
industrial Estate 1z, at Baruipur has
been completed. The Industrial Estate
at Kalyani has been partially com-
pleted. The present position in res-
pect of the two Estates is given below.

Baruipur Industrial Estate: The
construction of all the 20 work-sheds
of this estate covering an area of
about 30,000 sq. ft. has been com-
pleted. Eight work-sheds have already
been occupied by various industries
manufacturing ink & adhesives,
chisels, rivets, electrical components
etc. The other sheds have also been
earmarked and are expected to be
occupied shortly.
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Kalyoni Industmal Estate The con-
struction of seven workshop sheds
covering more than 80,000 sq ft have
been completed and allotted to small
industrial units for being utilised as
cycle nm factory, lug shop, poly
mould factory, crank shaft factory,
drop hammer, mechanical toy factory,
and smal] tools manufacturing cen-
tres The construction of additional
workshop sheds covering about 30,000
sq ft has been taken up by the State
Government and 1s expected to be
completed during the current financtal
year

(d) Three additional Industrial
Estates viz at Saktigarh, Siliguri, and
Howrah are proposed to be established
dunng Yhe remamng penod ol Sne
Second Five Year Plan

Training of Welfare Personnel

1726. Shri R C Majhi: Will  the
Minister of Labour and Employment
be pleased to state

(a) the total target fixed for train-
ing of multi-purpose welfare workers
under the Ministry of Labour and
Emplovment in the Second Five Year
Plan period, and

(b) the number of persons who
have received training upto the end
of 1958?

The Minister of Labour and Em-
ployment and Planning (Shri Gulzari-
lal Nanda) (a) and (b) 54 persons
have received training upto the end
of 1958 Workers are being trained at
the rate of 100 per year

Indusfnal Disputes in Mysore

1721. Shn Keshava: Will the Minis-
ter of Labour and Empioyment be
pleased to state

(a) the number of man-days lost on
account of industrial disputes in the
State of Mysore during the year 1957-
$8 and 19.58-59, and

(b) the predominant feature of
these lock-outs or strikes?
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The Minister of Labour and Empley-
ment and Planning (Shrl Gulzarilal
Nanda): (a) 446,247 in 1957-58 and
2,84,803 m 1958-59 (upto December,
1958 only)

(b) Retrenchments, removal of
workers, non-payment of wages or
bonus, etc

Industrial Disputes

1728, [ Shri Keshava:
: 1 Shri Ram Krishan Gupta:

Will the Minister of Labour and
Employment be pleased to state:

(a) the total number of 1ndustrial
dirpuas, Aunmng, tha vaan 1858R-RA,
State-wise,

(b) the number of man-days lost
due to industrial disputes during the
above pcriod, State-wise,

(c) the number of labour strikes
during the years 1957-58 and 1958-59;
and

(d) the number of man-days lost
due to strikes during the above period,
State-wise?

The Minister of Labour and Employ-
ment and Planping (Shri Gulzarilal
Nanda). (a) to (d) Two statements
are laid on the Table of the Sabha
[See Appendix III, annexure No 96]

National Labour Relations Board

1729 Shri Keshava: Will the Minis-
ter of Labour and Employment be
pleased to state

(a) whether 1t 1s a fact that the
Government has a proposal to
establish a National Labour Relations
Board on the American model or
otherwise, and

(b) whether such boards are lkely
to be established at State level also?

The Minister of Labour and Employ-
ment and Planning (Shri Gulzarilal
Nanda): (a) and (b) No such pro-
vosal 1s under cons:deration.
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Uniform Wages for Piantation
Workers

Shri Ram Krishan Gupta:
Shri Keshava:
1180, Shri §. M. Banerjee:
Shri Sarju Pandey:
{Shrl Aurobindo Ghosal:

Will the Minister of Labour &nd
Employment be pleased to refer to the
reply given to Starred Question No.
244 on the 25th November, 1858 and
state:

(a) whether replies from the State
Governments regarding application of
uniform wages for all plantation
workers have been received, and

(b) if so, the nature of the replies
recerved?

The Minister of Labour and Employ-
ment and Planning (Shri Gulzarilal
Nanda): (a) Replies have been received
from all State Governments addressed
1n the matter, except the Government
of Assam

(b) The State Governments have
pointed out that the existing wages
have been fixed under the Minimum
Wages Act 1948 and in some cases by
agreements Variations 1n the wage
rates are due to different conditions
I various areas, such as size of
plantations etc Most of the State
Governments are not in favour of
setting up a Wage Board for this
industry.

Manufacture of Textile Machinery

1781 Shri Ram Krishan Gupta:
Shri Pangarkar:

Wil the Minister of Commerce and
Industry be pleased to refer to the
reply given to Unstarred Question
No 1079 on the 8th December, 1958
and state:

(a) whether the proposals from
private parties for the manufacture of
different items of textile machinery
in collaboration with foreign firms
have been considered; and

(b) if so, the result thereof?

The Minister of Commerce and
Industry (Shri Lal Bahadur Shastrl):

(a) and (b) Of the proposals
which were then under the considera-
tion of Government, the following
have been approved so far:—

Name of Indx:n— ) Name of the Arucles to
firm foreign col- b: manufac-
laborator tured

1. M[sT Manck- M/s. Bennin- Mercerisers
lal Mfg. Co., ger Engg.

Bombay. Co., Swit-
zerland.
2 M/s. Star M/s.Famatex
Trading Co. G.m.b.H.,, Hotar
Ltd., Bombay. West stenters.
Germany.
3. d(llnulxcn sz;‘ ]AMA/" Klul Textile wet
trial - enzel, processing
gineers, Bom- West Ger- machinery.
bay. many.

The remaming
examination

proposals are under

Manufacture of Small Tractors

Shri Ram Krishan Gupta:
1732 {Shrl Dwarikanath Tewari:
Shri Nathwani:
{_ Shri Morarka:

Will the Minister of Commerce and
Industry be pleased to refer to the
reply given to Unstarred Question No
1047 on the 8th December, 1958 and
state*

(a) whether schemes for the manu-
facture of tractors of smaller sizes
have been finally approved; and

(b) if so, the details the.reot"

The Minister of Commerce and
Industry (Shri Lal Bahadur Shastri):
(a) and (b) Two schemes, with a
total capacity of 2,500 Nos of agn-
cultural tractors per annum in the
range of 12—18 DBHP and 20—30
DBHP, have been approved Licences
under the Industries (Devejopment &
Regulation) Act will be 1ssued after
finalisation of terms of foreign colla-
boration.
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Closure of Tea Gardens

* 1788, Shri Ram Krishan Gupta: Will
the Minister of Commerce and Indus-
try be pleased to state the nature of
the steps taken so far to tackle the
problem of closures of tea gardens
and to restore their normal function-

ing?

The Minister of Commerce and
Industry (Shri Lal Bahadur Shastri):
Closures of tea estates have been
uncommon It has been noticed that
only a small number of sub-margmal
gardens are prone to closure more
than others The starting of a Tea
Guarantee Fund Scheme to enable the
marginal estates to meet their working
capital requirements to the maximum
possible extent 1s now bemng examined
by the Tea Board Schemes for
rendering assistance in the matter of
supply of fertihizers and transport are
also being considered These measures
will add strength to the weaker
gardens, and help them to function
well

All India Radio

1784. Shri Ram Krishan Gupta: Will
the Minister of Information and
Broadcasting be pleased to state the
nature of the steps taken or proposed
to be taken for exploring all avenues
for effecting further economies in the
establishment charges of All India
Radio?

The Minister of Information and
Broadcasting (Dr. Keskar): Proposals
for incurring expenditure, particularly
of new posts, are examined by an
Economy Committee Short term
vacancies, are not normally filled 1n
and posts are kept unfilled where they
are not urgently required Economy
was effected by reducing the normal
transmussion period of original broad-
casts by half an hour a day The
economies effected by the Ministry
have been included in the Statement
laid by the Prime Minister on the
Table m answer to Question No 722
the 23rd €ebruary, 1959 The Special
Reorganisation Unit of the Ministry of
Finance 1s shortly undertaking a
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detailed examination of the organisa-
tion of the All India Radio

Nangal Fertilisers and Chemicals
(Private) Kimited

1735 Shri Ram Krishan Gupta:
*\ Shri D. C. Sharma:

Will the Minister of Commerce and
Industry be pleased to state:

(a) the progress made so far in
setting up the Nangal Fertilizers and
Chemicals (Private) Ltd; and

(b) the date by which the construc-
tion work will be completed and the
factory will go into production?

qhie Minfster of Commerce and
Industry (Shri Lal Bahadur Shastrl):
(a) About 75 per cent of the electro-
lyser plant has arrived at the factory
site and civil work pertaining to the
electrolysis plant 1s about 65 per cent
complete

The electrical equpment from
Messrs English Electric Company 1s
expected to start arriving shortly
Construction of building for the Recti-
fier Plant and the 66 KV sub-station
in the switch yard has started

Construction of nitric aad &
ammonia plants and Fertilizer produc-
tion plant buildings has made sufficient
headway to enable the erection work
to start before the middle of this year
Factory boundry wall 1s almost com-
plete

The railway track from the factory
entry point to the Electrolysis Plant
area 1s being laid

The contract for the factory water
supply system and the water treat-
ment plant has been awarded The
contract for laying the masonry gravity
flumes has also been awarded and the
work started The contract for the
supply, erection and commuissioning of
the Heavy Water Plant has been
awarded to M/s Linde of West Ger-
many on deferred payment terms

Construction of about 50 per cent of
quarters of various types in the mer-
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manent township has been completed
and most of them bave been electri-
fied. Construction of the remaining
houses is 1n progress. Necessary certi-
ficate of approval has been obtained
from the Director of Industries, Punjab
to enable the Nangal Fertilizers to
obtain & mining lease in respect of
the limestone deposits at Ramsar-
Serla in the Morni Hill tracts. The
limestone quarried from these deposits
will be transported to the factory site
through a ropeway for part of the
distance. Tenders have been invited
for the construction of the ropeway
which will cover a distance of about
7% miles,

(b) The erection of all the plants
except the Heavy Water Plant is
expected to be completed by the
middle of 1960. The Heavy Water
Plant is expected to be completed in
the first quarter of 1961.

Trade with USSR,

1736. Shri Rameshwar Tantia: Will
the Minister of Commerce and Indus-
try be pleased to state the main
articles of imports from and export to
the US.S.R. and other allied coun-
tries?

The Minister of Commerce and
Industry (Shri Lal Bahadur Shastri):
The main articles of imports from and
exports to the U.S.S.R. and other East
European countries are as under:—

Imports

Iron and Steel, Machinery, Metals
(other than Iron and Steel), Electrical
goods, Dyes and colours, Chemicals,
Newsprint and paper board, Fertilizers
etc.
Exports

Tea, Coffee, Jute manufactures,
Wool raw, Tobacco, Spices, Mica,
Shellac, Vegetable oils, Hides and
skins, Footwear, Cashew nuts, Iron
ore, Cotton textiles, Woollen fabrics
ete.

Jute Trade

1737. Shri Rameshwar Tantla: Will
the Minister of Commerce and Indus-
try be pleased to state:

(a) the number of licences given so

far for the import of jute from Pakis-
tan during 1958-59; and

(b) the quantity of jute to be
exported from India through the
State Trading Corporation or other
channels?

The Minister of Commerce and
Industry (Shri Lal Bahadur Shastrl):
(a) 77 licences had been issyed dur-
ing the period July, 1958 to January,
1959.

(b) Exports are canalised through
the State Trading Corporation against
contracts in the light of stock and
price situation. No ceiling has been
fixed on these exports.

Export of Raw Jute

1738. Shri Rameshwar Tantia: Will
the Minister of Commerce and Indus-
try be pleased to state:

(a) whether exports of raw ,juta
have been made during January and
February, 1959;

(b) it so, which are the principal
importing countries; and

(c) if the reply to part (a) is in
the negative, what are the difficulties
for jute exports?

The Minister of Commerce and
Industry (Shri Lal Bahadur Skastrl):
(a) No, Sir.

(b) Does not arise.

(c) Some balers are believed to
have held up the shipments assigned
to them by the State Trading Cor-
poration.

Industrial Output

1789. Shri V. P, Nayar: Will the
Minister of Commerce gnd Industry
be pleased to state:

(a) whether Government have any
information of the value of per capita
industrial output in the different
States in India at present; and

(b) if so, what are the details?

The Minister of Commerce and
Industry (Shri Lal Bahadur Shastri):
(a) and (b). Statistics regarding the
value of per capita industrial output
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i the aifferent States m India are not
available If the hon Member requires
information regarding any particular
industry or industries in any State in
the country Government will try to
collect some information that may oe
readily available

Consumer Price Index Number in
Kanpur
1740. Shri S. M. Banerjee. Will the

Minister of Labour and Employment
be pleased to state

(a) whether the calculation of
dearness food allowance by the em-
ployers under instruction from the
Labour Commussioner, UP was pasea
on 448 istead of 514 consumer 1naex
w Kaogure @ Deceraber, 1958,

(b) 1t s0, whether any fresh instruc-
tions have been issued by the Minis-
try of Labour and Employment, and

(c¢) if not, the reasons for thus under
calculation®

The Minister of Labour and Employ-
ment and Planning (Shm Nanda)
(a) No These Consumer Price
Index Numbers are compiled by
the UP Government It appeais that
the Labour Commissioner, UP, sug-
gested to the Employers’ Association
of Northern India, Kanpur, that, since
there was delay in the compilation of
the index number for November, 1958
and onwards, on account of the supply
of wheat at cheaper rates, they should
advise their members to pay the deai
ness allowance for December, 1958 on
the basis of the index number for
October, 1958, namely 514 on a provi-
sional basis subject to adjustments
afterwards The index numbers for
Nevember and December, 1958 were
505 and 485 respectively

(b) No
(c) Does not arise

Indian Labour Conference

1741, Shr1 §. M. Banerjee. Will the
Minister of Labour and Employment
be pleased to state

{a) the dasisions of the 15th ana
18th Indian Labour Conference whicn
have not yet been implemented, ana
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(b) the reasonsy for the same?

The Minister of Labour and Employ-
ment and Plannung (Shri Nanda):
(a) and (b) The conclusions of
the 15th and 16th Sessions of the
indian Labour Conference are at
various stages of consideration or
ymplementation

Nangal Fertilizers and Chemicals
(Private) Limited

1742, Shri Ajit Singh Sarhadi: Wil
the Minister of Commerce and Indus-
try be pieased to state.

(a) whether in view of heavy
demand for fertilizers for increasing
production of food in our country i
15 PIUpsets Y aIcrErst e prriutin
capacity of the Nangal Fertilizers and
Chemicals (Private) Limited, and

(b) 1if so, to what extent?

The Minister of Commerce and
fndustry (Shri Lal Bahadur Shastri):
(a) and (b) It 1s being examined
whether and, if so, to what extent the
designed production capacity of the
Nangal fertilizer factory can be
sncreased

IqT AW Wk fgmraw wAw §
s wward
qo¥y. st weg s @ & i
W A 0 AEAL, (8Us ¥
HATUFFT 567 q&4T R0 F IATH
gRY Az R A I FsE &

(%) == R sitv fguraa s
& 9w safus gend gam A §
3¢ fefe w1y qr |twan fafa
™R,

(®) 377 3 ysEF & AT F
o9 a% ¥ st gf ,

(7) z9 DI F wemia Iy geqd
=AY 91 @ § 99 A f-few fmadY &
fl S73-foad o gface fed ardi,
iR
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() ddr widw dear w® fewr
ATREF 491 WA <ag g ?

ww vt Qumre awy Qv o
(M owrqr) (%) SuT NG F $AYR
wrra, aydy, wwer, faatge,  afer
o SR qur fgmras R 7 |ee )

(w) afaar 91T s A gie &1
9% ford Y T & mifew  aeard
ww € & 1 v § FF afermr o s
¥ grifas gend Aveay, feue #
aroeR g Ay @ (¥w) ¥ wig
&Y sty

() ox (v) ™ fagvor &ar
e 9 @ fen mr § 1 [dfed
affes 3, wywr @&qr Qo]

Strike by Calcutta Dock Workers

f Shri Raghunath Singh:
1744. -\ ‘shrl Mubammed Elias.

Will the Minister of Labour and
Employment be pleased to state

(a) whether 1t 1s a fact that the
workers under the Dock Labour
Board, Calcutta went on strike on the
4th December, 1958 and the 5th
January, 1959,

(b) if so, the number of workers
who took part in the strikes, and

(c) the reasons for the strikes?

The Minister of Labour and Em-
ployment and Planning (Shri Nanda)
(a) There was partial stoppage of
work by a section of the workers of
the Board on these dates

(b) The information is as follows —

Date No of workers who Duration
absented themsclves
from work

4-12-58 055 approximately 4 hours,
5-1-59 1041 approximately 4 hours.

(¢) The decision of the Dock Labour
Board that the number of the 1dentity
card of every worker should be made
distinet by pasting a slip contaiming
the serial number in the identity cards
was m s-in‘erpreted to the workers
by certain disgruntled elements who
were able to persuade a section of the
workers to stop work

TRz Sw, foest W v e

29¥Y, st Awer W T frsyor,
W W €W WA 9g SqE 6
U w4t 5

(%) feselt fowa arT A@ER &
qEea & fedt aq Wi & frad
&4 sfafe gro # awar §, &

(@) @ & war % sfafw @
[y A w7 awAr § @ wEE

frator, wme sile wroor AW
(ﬁ!’o Ioi!ﬂ) (ﬁ') af faseit §
feqa gy yraram § ¥ g9 fawr
Y a3 FE &Y GHar, ue " w2
N N afr Ft faaw vz, wfafzw
5o UTH HTR4Y (Royal Ocavo)
953 | TAR ¥ Qo T WA At
fady & fed o1 avd & WY& G ¥qw
S F 1 e o Wi gard A s
Gﬂ%ﬁmff?,iv,ooo UF (Im_
press ons) ¢ afe gark wiuwr e &
& wufa wed® &H T oA F1ivar &9
foed ¥FE aW  (Make Ready
tim ) ® faer & % @@ F1 oA
ang i | afz Jurd ww gET A Q@
avar ve arft § ®fE a A & R F
ufs F dur? $IF q91 ATHH § I97
WO AT & | T WAT T WA AT W
i AR e § | Rfad v E
T T N GHA Yo % WK
aaTE *Y ¥,3%,000 W(Impreumm)
sfafes § afe gurk wivs e & &Y
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e fier i wid o ) ol F g § ot
Faw yaft § st fieqr omar § 0

(W) =T farr & ST avficat A
faer &< sfafer w1 anafas garea
&Y U qWT {84,000 W% (Im-
pressions) §, WY faat far fret
IR W qss Ul RRY,000 WK
(Impressions) § | ag WRXEFNA

‘R AN AR TR @ g
I gark ¥ q&r ofedda v &
Loru i |

Small Industries in Orissa

1746. Shri Panigrahi: Will the Mims-
ter of Commerce and Industry be
pleased to state:

(a) whether the Small Industries
Service Institute has rendered any
assistance to small industries 1n Orissa
in 1055-56, 1956-57 and 1957-58; and

(b) if so, what 1s the nature of
assistance or services rendered?

The Minister of Commerce and
Industry (Shri Lal Bahadur Shastri):
(a) The Institute was started in 1956-
§7 and since then 1t has been giving
assistance to the Small Scale Indus-
trnes in Ornissa.

(b) A statement 1s laid on the Table
of the Sabha. [See Appendix III,
annexure No. 98]

Automobile Tyre Manufacturing
o Industry

Shri Kodiyan:
1741.{ Shri Punnoose:
Shri V. P, Nayar:

Will the Minister of Commeree and
Industry be pleased to state:

(a) the main raw materials con-
sumed by the automobile tyre manu-
facturing iffiustry and the proportion
m value of each such materal;
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(b) the incidence of cost of trans-
port in regard to (i) manufacturing of
tyres and (i1) raw materials and in
particular raw rubber; ana

(¢) the percentage of cost of elee-
tricaity consumed?

The Minister of Commerce and
Industry (Shri Lal Bahadur Shastri):
(a) The man raw materials required
for the manufacture of automobile
tyres and tubes are:—

(i) Rubber, (u) Fabrie, (lii)
Carbon Black, (1v) Bead Wire,
(v) Tube valves, (v1) a vanety
of chemicals such as sulphur,
zinc oxide, accelerators, antis
oxidants, plasticisers, softeners,
fillers, etc.

As regards the proportions by value
of various constituents 1t 1s not possible
to give precise information, as the pro-
portion of the several constituents
varies with each type of tyre and even
from manufacturer to manufacturer.

(b) It 1s not possible to specify the
incidence of cost of transport, as it
depends on the area in which the plant
1s situated. However, this 13 very
small 1n relation to the cost of tyres

(¢) No precise break up 1s available

Employment Exchanges

1748, Shri Aurobindo Ghesal: Will
the Minister of Labour and Employ-
ment be pleased to state:

(a) whether there 1s any other or-
ganisation by whom employments are
given besides the Employment Ex-
changes; and

(b) 1if so, what are those organisa-
tions?

The Minister of Labour and Em-
ployment and Planning (Shri Nanda):
(a) and (b). Up-to-date infor-
mation regarding organisations
other than Employment Exchanges,
which are giving employment assis-
tance 1s not available, A list of fee-
charging employment agencies which
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were known to be functioning in
October 1957 is given below:—

State $l. Name and address of the
No. Agency.

Bihar 1. M/s. Mukund Lal & Sons,

Dhansar, Dhanbad.

2, M's. Bhartya Mazdoor,
Supplier, Dhansar,
Dhanbad.

3. M/s. Colliery
Supplier,
Dhanbad.

Labour
Dhansar,

4 M/s. Oudh Bihar: Singh
gza dCo., Dhansar, Dhan-

Bombay s Informatton and Help
Bureau, Old Kinkhab-
wala Market, 2nd Floor,

Tower Road, Surat.

6 Archibishop's Employ=
ment Bureau, Archib-
shop’s House, Wode-
house Road, Bombay-1

7 Y.W.C.A. Employment
Burcau, Mayo Road,
Bomb 1y

8 The Asiatic Service Bu-
reau,1st Floor, Bhiwand,;-
wala Building, Lamung-
ton Road, Bombay.

9 YW.CA, Employment
Bureau, Calcutta.

West Bengal

Peaceful Uses of Atomic Energy

1749. Shri D. C. Bharma: Will the
Prime Minister be pleased to state:

(a) whether the Government of
India have received any request from
Universities and other Institutions fo:
grants-in-aid for investigating the use
of atomic energy in agriculture, food
processing, amumal husbandry, fishery.
forestry and allied subjects;

(b) if so, the nature of assistance
proposed- to be given by the Depart-
ment of Atomic Energy; and

(c) the names of Universities and
other Institutions interested in this
project?

The Prime Minister and Minister of
External Affairs (Shrl Jawaharial
Nekru): (a) Yes. One University has

so far approached for grant-in-aid for
this purpose.

(b) The proposal is under con-
sideration.

(c) The name of the University
mentioned in part (a) above is
Annamalai University.

Purchases by the Government of
India

1750. Shri Anirudh Binha: Will the
Minister of Works, Housing and
Supply be pleased to state:

(a) the quantity and value of pur
chases made by the Governnient of
India for their requirements during
the last 5 years ending the 31st De-
cember, 1958, year-wise; and

(b) the percentage of purchases
made from indigenous sources during
the same period, year-wise?

The Minister of Works, Housing
and Supply (Shri K C. Reddy): (a)
Quantity-wise statistics of purchases
have not been maintained. The value
of the purchases made by the DG. S.
& D, DGISD, London and LSM,
Washington during the last § years
ending 381st December, 1958 year-wise,
13 indxcated in statement No I laid on
the Table of the Sabha [See Appen-
dix III, annexure No. 99 ]

(b) The percentage of purchases
made from indigenous sources during
the same period year-wise 1s in-
dicated in statement No 2 laid on
the Table of the Sabha [See Appen-
dix III, annexure No 99.]
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Employees’ State Insurance Scheme

1752 Shn Pangarkar Wil .he Min
ister of Labour and Employment be
pleased to state the number of  n-
suted employees’ families who have
been extended facilities as per de
cision, of Employcs State Insurance
Scheme during 1958 59?

The Minister of Labour and Emn
ployment and Planning (Shri Nanda)
Families of 196500 insurcd employ-
ees have bcen given  facilities for
wmedical care so far

Additional Resources of Orissa
Government

1753 Shn Pamgrahi Wil tue
Minmister of Planning be plea od to
refer to the reply given to Unstarred
Question Nd& 26 dated the 17th
November, 1958 and state

(a) whether Onssa Government
have submitted »s estimates of re
venue from additional resouices Iike
assessment and recovery ¢f be‘te:
ment fees, special assessment on agri
cultural land used for non-agricul-
tural purposeg, improvement 1m  tax
administration and intensification of
small savings drive, and
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(b) what are the estzmated reventies
from these additional resources pro-
mised to be raised by Orissa Govern-
ment for the remaining years of the
Sccond Plan period?

The Deputy Mnister of P
{Shr1 S. N. Mishra). (a) and (b) The
po s bilities of raising additional re-
sources from the measures referred to
in the question were generaily con-
sidered by the Pianning Commus.ior
and the representatives of the State
Government No precise estimates
were worked out The problem will
undoubtedly be kept under review
by the State Government
Labour Laws in Himachal Pradesh

1754 Shri D C Sharma Will the
Minister of Labour and Imployment
be plcased to refer to the reply given
to Unstarrcd Question No 2144 on the
19th December, 1958 and state the
progress made so far in fiaming r1les
under the Minnmum Wages Act and
other Labowr Laws in force 1n
Himachal Pradesh?

The Minister of Labour and Im-
ployment and Planning (Shr1 Nanda):
Rules under the Minimum Wages
Act have bcen drafted and are
beng finahised by the Himachal Pra-
desh Administration  1n consulta‘ion
with the Law Department Rules
undcr the remamming Labour Laws
will also be framed shortly

Installation of 100 KW Short Wave
Transmitter at Delhi

1755 Shr1 Shivananjappa* Wil the
Minister of Information and Broad-
casting be pleased to state

(a) whether 1t 1s a fact that the
installation of a 100 Kw short wave
transmitter has been completed at
All India Radio, Delhi, and

(b) if so what are the main features
of the above project and the estimated
expenditure thereof?
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The Minister of Information and
Broadoasting (Dr. Keskar): (a) Yes,
Sir.

(b) The installation has been pro-
vided with East West beam aerials to
carry External Services programmes
The transmitter incorporates latest
safety devices for operating person-
nel and for costly equipment and en-
ables quick change-over of operating

frequency.

The estimated expenditure cn  the
project 1s Rs 4031 lakhs

South Africa-Born Indians

1756. Shri Shivananjappa: Will the
Prime Minister be pleased to state:

(a) whether 1t 1s a fact tnat a
small group of South Africa-born
Indians have applied to settle in the
village of Sakhrol near Bombay 1n
India; and

(b) it so, whether the Government
of India have allowed them to settle
there?

The Prime Minivter and Minister of
Extemnal Affairs (Shri Jawahailal
Nehru): (a) and (b) The Govern-
ment of Indsa have no information

Strike of Clerks of Dock Labour
Board, Calcutta

175%7. Shri Muhammed Elias: Will
the Minister of Labour and Employ-
ment be pleased to state

(a) whether 1t 1s a fact that there
was a strike of 563 Reserve  Pool
Tally Clerks under Dock Labour
Board, Calcutta, for few hours on the
7th December, 1958, and

(b) 1if so, the reason of this s.rike?

The Minister of Labour and Em-
ployment and Planning (Shri Nanda):
(a) Out of 563 registered Tally Clerks
252 were required to be booked for
the afternoon and night shifts on the
7th December, 1958, but none of them
accepted booking.

(b) One of the Tally Clerks wanted
to force entry into the Office of the

55€4

Board, but the secunty guard refused
to allow him to do so as entry at the
time of booking was prohiied
There was a scuffle and thercafter the
Tally Clerks present demonstrated m a
body as a protest against alleged man-
handling.

Export of Mica and Tobacco to
Belgiom

1758. Shri Ajit Singh Sarhadi: Wall
the Minister of Commerce and indus-
try be pleased to state’

(a) whether it 18 a fact that there
1s scope for increase in export of Mica
and better grade Tobacco to Belgium;
and

(b) .f so. the steps taken to increase
this export”? 2

The Minister of Commerce and In-
dustry (Shri Lai Bahadur Shastri):
(a) and (b). There appears to be scope
for increasing exports to Belgium
which 1mports Mica either directly
from India or through Netherlands,
the UK. and West Germany. Pro-
cessed Mica 1s imported from Euro-
pean countries only Export Pro-
motion Council is considering schemes
for preshipment inspections and tak-
ing steps to ensure timely delivery of
goods with a view to encourage direct
exports.

As for exports of Tobacco to
Belgium, only the medium and low
grades of tobaceco are generally m de-
mand. The Indian Central Tobacco
Committee, the Tobacco Export Pro-
motion  Council and the Tobacco
officers stationed in Antwerps and
London continue to strive to improve
the sales of Indian” tobacco in
Belgium.

Export Licences for Cotton

1759. Shri Yajnik: Will the Minister
of Commerce and Industry be pleas-
ed to state:

(a) whether the licences for the
export of Deshi, Bengali and Vegadi
cotton are being given in the Bombay

2
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State 10 the actual exporters and
the number of these licences; and

(b) whether these licences are also
given to some Co-operative Societies
in some parts of Gujerat to export
this kind of cotton which is not
grown in that area and the number
of these licences?

The Minister of Commerce and In-
dustry (Shri Lal Bahadur Shastri):
(a) Government have been permitt-
ing for export every year a certain
quantity of cotton depending upon the
availability of a surplus after meeting
the internal requirements. The var-
{eties of cotton allowed for export are
generally those which are 3/4” and
below in staple length. Bengali,
Deshi and Vagadi cotton fall under the
permissible varieties for purposes of
export. Licences are granted to all
exporters of cotton a ‘first-come-
first-served’ basis. The number of
licences granted to actual exporters
in the Bombay State is not known.

(b) Out of the quantity of cotton
released for export from time to time,
15 per cent is reserved for distri-
bution among co-operative societies in
all the States of the Indian Union.
Under this reservation, the co-
operative societies dealing in cotton
in the Bombay State have been gett-
ing export licences. The licences do
not refer to the areas whero the
cotton to be exported was grown
The total number of licences issued
t: 3Co-operative societies 1n  Gujerat
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Export of Hides and Skins to UK.
and U.SA.

1761. Shri N. R, Munisamy: Will
the Minister of Commerce and Indus-
try be pleased to state:

(a) whether it is a fact that there
i1s a sharp decline in hides and skins
industry in 1958 as compared to 1957
especially in the export of tanned
hides to UK and the U.S.A; and

(b) what are the factors responsible
for such slump?

The Minister of Commerce and In-
dustry (Shri Lal Bahadur Shastrl):
(a) There has been some decline in
exports of hides and skins, including
exports of tanned hiles to the UK.

(b) Indian hides and skins are
used as raw material for leather
manufactures. On account of the re-
cession in economic activity in the
UK and other countries there was
a tendency on the part of buyers to
reduce purchases and run down in-
ventories.

Magazines and Periodicals

1762. Pandit J. P. Jyotishi: will
the Minister of Information snd
Broadcasting be pleased to state:

(a) the names of the magazines and
periodicals published by Government
at present;
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(b) the number of copies of each
printed and sold during the last three
years; and

(¢) the expenses incurred on each
along with an account of profit or
loss accrued thereon during the same
period?

The Minister of Information and
Broadeasting (Dr. Keskar): (a) A
statement is laid on the Table of the
House. [See Appendix III, annexure
No. 100.]

(b) and (c). The information is be-
ing collected and will be laid on the
Table of the House.

Employees of the CP.W.D.

1963, Shri Sanganna: Will the
Minister of Works, Housing and
Supply be pleased to state:

(a) whether it is a fact that there
s disparity in the scales of pay bet-
ween degree holders and diploma
holders employed under the CP.W.D.
under similar circumstances and con-
ditions of service;

(b) if so, the reasons therefor; and

(c) whether Government contem-
plate to remove the disparity?

The Minister of Works, Housing and
Supply (Shri K. C. Reddy): (a) It is
presumed that this has reference to
the scale df pay of degree-holders and
diploma holders in Engineering when
appointed to the post of Section
Officers (Overseers) in the C.P.W.D.
Thus post carries a scale of Pay of
Rs. 100-8-140-10-300, and both the
above categories—degree holders as
well as diploma holders in Engineer-
ing—when appointed to this post
are given the above scale. As such
there is no disparity between the
scales of pay of these officers. The
Degree-holders on account of their
higher qualifications are however
given a higher starting pay of Rs. 1680
in the above scale.

(b) and (c). Do not arise.

Chaldean Syrian Bank Ltd, Trichur

Shri Waclor:
1164 { Shri Kodiyan:

Will the Minister of Labour and
Employment be pleased to siate:

(a) whether Government have re-
ceived the report of the Conciliation
Officer, Cochin, on the dispute bet-
ween the employees and management
of the Chaldean Syrian Bank, Trichur,
Kerala State; and

(b) if so, the action taken by Gov-
ernment thereon?

The Minister of Labour and Em-
ployment and Planning (Shri
Nanda): (a) Yes.

(b) Matter is receiving attention. «

Bone Digesters

1765. Shri Nath Pal: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether a private engmeering
firm of Bombay enjoys the monopoly
of manufacturing and supplying bone
digesters to the flaying centres of
the Khadi and Village Industries
Commission;

(b)  go, the reasons for it; and

(c) what is the total number of
digesters supplied to the flaying cen-
tres of bone crushing units so far
and how many of them are working
to their capacity and whether their
working has been satisfactory?

The Minister of Commerce and In-
dustry (Shri Lal Bshadur Shastri):
(a) No, Sir; four enginegring firms
are recognised by the Commission to
manufacture these digesters as per
specifications ete, approved by the
Commission. If any other firms are
prepared to manufacture as per ap-
proved specifications, the Commission
is prepared to consider them,

(b) Does not arise.

(¢) In all about 400 bone digesters
have been supplied so far. Full in-

v
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formation regarding the capacity and
performance of the bone digesters 1s
being collected and wnll be laid on
the Table of the House
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Village Housing Projects

17687. Shvi Ram Krishan Gupta:
Will the Minister of Works, Housing
and Supply be pleased to state

(a) whether the scheme for opening
s1x research-cum-traming cenires
under Village Housing Projec: Scheme
has been finalised, and

(b) 1f so, the details of the scheme”
The Minkter of Works, Ilousing and

Supply (Shrli K. C. Reddy). (a) and
(b) Action is under way to set up
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new centres in six engwneering in-
stitutions, for undertaking work on
Rural Housing relating to research,
training and extension Broadly, the
functions of these centres would
include—

(1) research into the better use
of local building materials;

{1) improvement of construction
techniques for wvillage hous-
ing; and

(1) short term training and re-
orientation of technical per-
sonnel employed 1n the
planning and execution of
rural housing  programmes
wnder the Vidlge Houswng
Projects Scheme

National Advisory Committee on
Public Cooperation

1768 Shri M. K. Kumaran: will
the Minister of Planning be plea.ed
to state

(a) whether the sub-commitees
appointed by the National Adwvisory
Committee on Publhic Conperation of
thc Planning Commassion have sub-
mitted their reports,

(b) 1t so, their main
and recommendations, and

suggestions

(¢) whether the Planning Com-
mission has considered them?
The Deputy Minister of Planning

(Shri § N. Mishra): (a) Yes, Sir

(b) Copiles of the repoits of the
three sub-committees are pilaced on
the Table of the House [Placed in
Library See No LT-1279/59 }

(c) The reports are proposed to be
considered 1n the next meeting of the
National Advisory Committe. on
Public Cooperation, the date of which
1s yet to be fixed

Nangal Fertilizers and Chemicals
(Private) Limited

1769 Shri Daljit Singh: Will the
Minister of Commerce and Industry
be pleased to state.

(a) the number of retired Govern-
ment servants re-employed in the
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Nangal Fertiizers and  Chemucals
(Private) Ltd, New Nangal so far;
and

(b) the number among them be-
longing to Scheduled Castes”

The Minister of Commerce and In-
dustry (Shri Lal Bahadur Shastri):
(a) 52

(b) One

Export of Umbrellas

1770 Shri Siddananjappa. Will the
Minister of Commerce and Industry
be pleased to state

(a) the quantity of complile um-
brellas exported duning 1958, nd

(b) to which countries were thev
exported?

The Minister of Commerce and In-
dustry (Shri Lai Bahadur Shastri):
(a) 3654 dozen during January-
November 1858 Figures for Decem-
ber 1958 are not vet available

(b) Masly to Aden, Tanganyika,
Nyasaland, Afghanistan,, Fi Islands,
Kenya, Rhodesia, Belgian Congo and
Trucial Oman

Industrial Disputes and Lock-outs

1771 Shn Siddananjappa° Will the
Minister of Labour and Empiloyment
be pleased to state the nurnibei of
industria} disputes and lock-outs
throughout the country during
November and December, 1958, and
January, 1959, State-wise?

The Minister of Labour and Em-
ployment and Planning (Shri
Guizarilal Nanda): The requisite in-
formation is regularly published m
the Indian Labour Gazettc by ‘he
Director, Labour Bureau Simla
According to the latest issue of the

Gazette (January, 1959), Andhra
reported 1 1ndustmal dispute in
November, 1858, Assam 3, Biha: 8,

Bombay 24, Kerala 7, Madhya Pra-
desh 1, Madras 27, Mysore 9, Orissa 1,
Punjab 4, Rajasthan 3, Uttar Pradesh
6, West Bengal 81 and Deth: 4 During
380 LSD 4.

the same period West Bengal report-
ed 6 lock-outs, Bombay 3, Madras 2
and Mysore 1

The figures m respect of December
1858 and Janusry, 18589 would be
published in the Gazette in due course

Acquisition of Properties at Lhasa
(Tibet)

1772 Shrimati lla  Palchoudhu:l
Wil the Prime Minister be pleased to
state

(a) whether it 15 a fact that the
Government of India propose to ac-
quire ceitain properties af Lhasa
(Tibet),

(b) 1f so, the details thereof,

() whether the Union Government
have acquired properties n other
countrie~ also, and

(@) 1if so, the details thereof to-
gether with the names of gountnes n
which properties have been acquired?

The Prime Minister and Minister of
fxternal Affairs (Shri Jawaharial
Nehru)' (a) Yes

(b) Negotiations are underway to
jease a plot of land measuring 5,500
sq ft and acyuire buildings thereon
for the ressdence and office of omr
Consul General

(c) Yes

(d) A statement is laid on the
fable of the House ([See Appendix
{11, annexure No 101}

Trade with Switzerland

1773 Shn Daljit Singh: Will  the
Minister of Commerce apd Industry
pe plea.ed to state

(a) the total amount of trade bet-
ween Swiazerland and India  during
1957-58 and 1958-59, and

(b) the steps bemng taken to
strengthen the trade relation with
éwitzerland?

The Minister of Commerce and In-
dustry (Shri Lal Bahadur Shastr):
(a) A statement showing figures of

>
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India's trade with Switzerland during
1887-38 and the first eight months of
1858-580 (April-November 1958) for
which latest statistics are available, 15
given below —

STATEMENT

(valuc 1in Ry lakhs

1957 §h 198N <y

(Apnl
November)

Imports from Swit-
zerland 16 <0 629

Exports (including re
expores) to Swmitsr-
land 104 46

Todiw's tgade dafiet
with Switzerland 15 46 €h3

N B higures 1t provisinal and  sub-
ject to revisim

(b) A Trad¢ Centrc ¢nm-Showroom
is being run in Geneva This centie
1s intended to introduce Tndian goodr
to the Swiss market

2 The Tea Board -~ orgamsing pub-
licity for Indian tea through despatch
of samples and gift consignments
Similar ¢ffoits are madc 1n respect
of tubacto also

@& A mimatuie exhibition of Indian
goods 1s being oigamiscd 1n co
operation with a Swiss Departmental
Store

Educated Unemployed in Punjab

1774 Shri Daljit Singh Wil the
Minister of Labour and kmplovyment
be pleased to state

(a) the number of unemploved
Graduates, ¢ Intermediates Matri
culates belonging to Scheduled C-stes
and Scheduled Tribes who were on
the Live Registers of Emplovment Ex-
changes 1n Punjab during 1957 58 and
1858-59, and

(b) the number of them provided
with employment during the <ame
period?

[ ]

The Minister of Labour and Em-

ployment and Planning (Shri Gulgarl
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Lal Nanda): (a) The mformation
given below

STATEMENT

—No on Live No oa Live
Register as  Register  as

Category on 31-12-57 on 35-12-58
Sche- Schc- Sche- Sches
duled duled duled duled
Castes Tribes Castes Tribes
Graduates <1 42
Matriculates (in
cluding In-
termediates) 1020 6 1,078 1
1o1at 1071 6 1,117 1

(h) The wmformation 1s not available

Licensing of new factories in Punjab

1775 Shri Daljit Singh wWill the
Minister of Commerce and Industry
be pleased to state

(a) the numbcr of apphicants who
have submitted thair appheations from
the Punjab State to the Development
Wing of his Ministiy to  start new
factories under the Indusirses (De-
velopment and Regulation) Act during
the veais 1956, 1957 and 1953

(b) the number of thum allowed to
start new factories?

The Minister of Commerce and In-
dustry (Shrl Lal Bahadur Shastri):

(a) and (b) A statement given
below
STATEMENT
No of No of
Yuaar applica cases
ons approved
reoened by the
Licensing
Committee
1956 *37 15
1957 41 20
1958 41t 12

*This dixs not include the apphications of
roling mills which have been all rejected
from all over the countrv excepting four,
one cach for Bihar, Andhra Aseam and
Kerala

t21 pending cases out of these 41 cases
are carried forward to 1959 for consideration.
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Recal Development Works Schemes
in Andhra

1776. Shri M V Krishna Rao: Will
the Minister of Planning he pleased
to state:

(a) whether it is a fact that the
Andhra Pradesh Government have
sent a representation to the Central
Government for continuing Local
Development Works Scheme to the
end of the Second Five Year Plan
period, and

{b) 1if so the action taken thereon”

The Deputy Minister of
¢{8hri 8 N, Mishra): (a) Yes

(b) It has been decided tn continue
the Local Development Works
Programme during the yea: 1959-60,
eonfiming 1t entwrely to schemes re-
Iating to provision of water supply in
individual wvillages State Govern-
ments have been informed according-
iy

Planning

Employment Ior Displaced Persons

1777. Shri Ram Krishan Gupta*
‘Whll the Minister of Rehabilitation and
Minority Affairs be pleased to state

(a) whether 1t 1s a fact that Gov-
ernment are considering a cheme for
providing gainful employment to
displaced persons in small scale
industries, and

(b) 1f so, at what stage 1s the
scheme”

The Minister of Rehabilitation and
Minority Affairs (Shri Mehr Chand
Khanna): (a) and (b) Government
has already been implementing a
scheme for the last 3/4 vears under
which financial assistance 1« being
given to enirepieneurs (mcluding dis-
placed persons) to set up small indus-
fries for providing employment to
‘Displaced Persons 173 schemes have
%0 far been sanctioned invorning an
expenditure of about Rs 119 lakhs
‘which are expected to provide em-
mloyment to 15,000 displaced persons
from West and East Pakistan

R Jayakar

Rehabilitating Displaced Persohs from
East Pakistan in Braj

1778 Raja Mahendra Pratap: Wil
the Minister of Rehabilitation and
Minority Affalrs be pleased 1o state

(a) whether 1t 1s possible to 1e-
habilitate displaced persons from
East Pakistan i Braj, and

(b) whether Government are aw are
that there are tracts in Bra) suitable
for agriculture and starting cottage
industries”

The Minister of Rehabilitation and
Minority Affairs (Shri Mehr Chand
Khanna): (a) and (b) Government
of Indm are not aware whether there
1s scope for the rehabilitation of dis-
placed persons from East Pakistan in
Bra), as no proposal for rehabilitation
1n agriculture oy cottage industries in

that area has so far been 1eceived
from the Government of Uttar
Pradesh

12 hrs

DEATH OF DR M R JAYAKAR

The Minister of Home Affairs (Shri
G. B Pant): Hon Members must have
ween the sad news of Dr M R Jaya-
kai's death that appeared 1n the news-
papers this morning D1 Jayakar
expired vesterday at the age of 86
He represented a generation which
has almost passed away His was a
versatile mind and a brilhant intel-
leet He had varied intercsts and he
laboured in various fields and attained
distinction almost in  everv one of
them  He entered publy Iife 1n 1916
and was the Leader of the Swara)
Party in the Bombay Legislative
Council for some 3jears and later he
also served in the Central Legislature
and the Constituent Assembly He
was one of thr most eminent lawyers
of his time and was appointed Judge
of the Federal Court and later a mem-
ber of the judicial committee of the
Privy Council also H&® was a man
of deep culture and scholarship.
During the last years of his life, hs

L
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gave hig best to the Poona University
of which he was the founder and the
Vice-Chancellor for a number of
years. We are all to-day mourning
the ioss of a distinguished intellectual
who had many qualities and was an
eloquent speaker too He served the
country 1n his own way for more than
40 years So, I would 1equcst you,
Sir, to send to the members of the
bereaved family our sympathy and
condolences on the loss whdh has
been caused to them and to the coun-
iry by the death of Dr Jayakar

Shri Khadilkar (Ahmednagar) Su,
J .mav e nermitted to sav a  _few
words I fully share the scntiments
expressed by the hon Hom¢ Minister
on the said demise of Dr Jayakar I
came to know him intimately after
he had retired from active public life
and when he was closely associated,
as the Home Minister pointed out,
with the rearing up of Poona Univer-
sity It 15 well known on our side
that since 1915 till hig 1etirement from
active political life 1n the country he
played a domimnent rol> and paiti-
cularly in the differtent ehifts 1n oul
political Life he had shown the cour-
age of conviction to stand 11 support
of his views, whatever the majority
thought about 1t As he has said, he
was an outstanding intellectual and
an eminent lawyer and 1t 1< vely 1ai1e
to meet a peisonality of D1 Jayahar’s
type Though in pohtics, he had kept
himself away from that ioughness
which 1s associated with politics <1
tain amount of crudeness ur vulgarity
it I may put 1t, and kept his pci1<onal-
ity at a lev.el where he could take
up to pursuits of his hking, like mu-ic
and education He, in his autnbio-
graphy some portions of which are
published, has given a nistory of
meurly half a century of our national
struggle and what different role mdi-
wduals who are known to us—some
of them have passed from amongst
as—have played On this occasion, as
he has rightly said, this House feels
that by the passing away of his
personality from the public hfe of
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India snd particularly frem Muba-
rashtra, we have sustained an irrepar-
able 1loss With these words, T
associate myself with the sentiments
expressed by the Home Minister.

Mr. Speaker: I fully associate my-
self with the scntiments expressed by
the hon Home Mmister and I am sure:
the House will agree with those senti-
menis He was a great scholar and
statesman and an eminent education-
ist  He served the country m various
ways and led a full and whole hfe.
We mourn the loss the country has
sustained 1n his death and I am sure
the House will joon me n conveying
o covdddenees  bo  Jws beresved
family The House make kindly
stand 1n silence for a minute

The Members then stood 1n silence for
a minute

12 09 hrs.

RE GOVERNMENT SERVANTS™
CONDUCT RULFS

Shri S. M. Banerjee (Kanpur) Sir,
today some rules relating 1o the Gov-
ernment  Se¢rvant’ Conduet Rules
have been modified and they have
come out in thc newspapers

Mr. Speaker: Whatevey happens, I
wilt not take notice Wf anything
uniess

Shr 8. M. Banerjee: It 1s a very
impoitant thing The Home Mmster
deserves  our congratulations for
modifying these rules The rules have
come¢ out 1n various forms 1n the
newspapers

Mr, Speaker: Whichever hon Mem-
ber wants them mght have sent
notice Each hon Memb.a has got a
tclephone in his houst and he could
have casily asked the hon  Momwe
Minister and he would have come
prepared Hon Member need not take-
away the time of the House now.

Shri S. M Banerjee: It may be done
tomorrow, Sir

Mr Speaker: If he had written to
me I would have passed it on to the
hon Home Mmuister.
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12.19 hes
PAPERS LAID ON THE TABLE
FaAwLL IN JuTE PRICES

The Minister of Commerce and
Jmdustry (Shri Lal Bahadur Shastrl):
Sir, 1 beg to lay on the Table a copy
of statement correcting the statemont
made on the 8th December, 1958 in
response to a Calling Attention Notice
by Shri Rajendra Singh regarding fall
in jute prices. [See Appendix III,
Annexure No. 102.]

AMENDMENTS TO THE CINEMATOGRAPH
(CreNsursHIP) RuLEs

The Parliamentary Secretary to the
Minister of Information and Broad-
onsting (Shri A. C. Joshi): Sir. on
‘behalf of Dr. B V. Keskar, I beg to
lay on the Table, under sub-section
(3) of Section 8 of the Cinematograph
Act, 1952, a copy of Notification No.
'GSR 243, dated the 28th Fchruary,
1859 making certain further amend-
ments to the Cincmatograph (Censor-
'gship) Rules, 1958. [Placed n Library.
See No, LLT-1278/59.)

12.11 hrs

ARREST OF A MEMBER

Mr. Speaker: I have to inform the
House that I have received the follow.
ing wireless message dated the  10th
March, 1959, from the Supeintcndent
©f Police. Rohtak:—

"1 have the honour te inform
you that Sub-Inspector Mehnga
Ram, Station Officer, Police
‘Station, City, Rohtak, has found
it his duty in the exercise of his
Powers under Section 54 of the
Code of Criminal Procedure to
arrest in default of bail Chaudhary
Pratap Singh Daulta, Member,
Lok Sabha, for his having com-
mitted an offence of being 8 mem-
ber of unlawful asgambly in the
Digtriet Courts, Rohtak, today at
1415 hours. He is at present n
the custedy of police at Police

Committee on ss8o
Private Members’
Bills and Resolutions

Station City, Rohtak and is being
produced in the Court-of Addition-
al District Magistrate, Rohtak,
today for trial”.

32.12 hrs.
CONVICTION OF A MEMBER

Mr. Speaker: I have also to inform
the House that I have received a fur-
ther wireles; message dated the 10th
March, 1959, from the Superintendent
of Police, Rohtak:—

“Chaudhary Pratap Singh
Daulta, Member, Lok Sabha, was
produced before the  Additional
District Magistrate, Rohtak, for
trial today, who has convicted
him under Section 143, Indian
Penal Code, for being a member
of an unlawful assembly in the
District Courts, Rohtak, and sen-
tenced him to simple imprisonment
for two months and a fine of
rupees two hundred or in default
to undergo one month’s further
simple imprisonment. He wang
placed in “A” Class and has been
sent to District Jail, Rohtak, to
undergo his imprisonment”.

Shri Braj Raj Singh (Firozabad):
May I suggest, Sir, that in  cases
where Members of Lok Sabha are
convicted and they have to serve
ther terms of imprisonment, they
may be called to Delhi and allowed
to remam here and take part in the
proceedings.

Mr Speaker: Very well. Sardar
Hukam Singh may present the report
of Committee on Private Members’
Bills and Resolutions

12.13 hrs.

COMMITTEE ON PRIVATE MEM.-
BERS' BILLS AND RESOLUTIONS
THIRTY-SEVENTH REPORT
Sardar Hukam Singh (Bhatinda):
Sir, I beg to present® the Thirty-
seventh Report of the Committee on
Private Members' Bills and Resolu»

tions.
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12,13} hrs.

YANNOUNCEMENT RE. REPORTS
OF GOVERNMENT COMPANIES

Mr, Speaker: I want to make a
small announcement to the House As
the House 1s aware coples of reports
of Government companies are required
to be laid on the Table of the House
under sub-section (1) of Section 639
of the Companies Act, 1956 Hitherto
the practice has been that these
reports were first laid on the Table
and then only circulated to Members,
though under the Companies Act, as
soon as an annual genera]l meeting of
shareholders 1s held by a company,
its annual repori becomes public pro-
perty and extracts are published in
newspapers

To enable hon Members to get
copies 1immediately after the publica-~
tion in the newspapers, the Minister
of Industry has suggested to mec that
copies of these reports may be allow-
ed to be posted to Members directly
by the Board of Directors as soon as
the annual genera] meeting of these
companies 15 held and they may be
laid on the Table thercafter as soon
as possible formally 1 do not see
any objection 1n agreemg to this
course as the proposed procedure
will give ample time {0 Members to
study the reports

In accordance with this pirocedure
Government companies may 1n future
despatch directly copies of their
annual repoxts to Members immediate-
ly after their annual general meetings
are held At the same time, they
will also arrange to send 10 copies
of these reports to the Parliament
Library. As usual Government will
duly lav the Reports on the Table
of tl_'ae House formally as soon as
possible as required under the Com-
panies Act.

12.15 hrs.

STATEMENT RE: FIRING ON
ASSAM BORDER

The Deputy Minister of External
Affairs (Shrimati Lakshmi Menom):
Sir, 1 fuliy share the anxiety and
concern shown by hon Members in
conncction with the finng incidents
across the East Pakistan—Assam
border The Prime Mimister had
gwven the House some details about
this unprovoked Pakistam firing, am
23rd February, 1959 when an adjourn-
ment motion was sought to be moved,
and also while answering supple-
mentaries on 26th February, 1959 om
a Starred Questian by an hon. Mem~
ber I now give the following further
information that is avzilable with us.

Recent Pakistani fit.ng on the Assams
boider has been directed agmnst two
areas* (a) the Patharia Forest, and
(b) wvillages west of Karimganj, in
the Cachar District of Assam. In the
Patharia Forest, firing was directed in
the last fortnight agamst Hartakitilla
and Adamtilla As the House wil?
remember, firimng 1n the Patharia
Forest was started by Pakistan on
6th February, 1959. On 28th Feb-
ruary 1959, one Indian border police
constable was killed at Hartalkutilla
border outpost and another constable
sustained minor mjury at Adamtilla.
No damage to property has been
1cported

Pakistan: firing in villages west of
Kanimgan) was directed agamst
villages or hamlets of Mahishashan,
Madanpur, Latu, Sutarkandi, Jarapeta,
Lafasil, Borapunyi and Kurikhula.
These Indian wvillages or hamilets are
situated near the border and some of
them are on the bank of the Kushi-
yara River. Pakistam firing in this
area was started on 13th February,
1959 and was continued ntermittent-
ly Besides one person killed and 2
injured as stated by me on 28rd
February 1959, one woman was
wounded by a Pakistani bullet in
Jarapeta on 26th February 1958, amd
a border security force constable
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. on Astam Border

sustained injunes at Madanpur on 4th
March 1959 Three Pakistan: soldiers
and one civihan raided the house of
an Indian national Bharat Namasudia
of village Ratanpur on 28th February
1959, assaulted the inhabitants,
extorted Rs 1,700 from the owneis
and molested two ladies The Gov-
ernment of Assam have asked the
Government of East Pakistan to
punish the culprits, return the loot
and compensate the injured Our
High Commissioner has also been
asked to take up this matter at
Karach1 No other reports of damage
to property have been received

A ceasefire was arranged between
the Deputy Commissioners of Cachar
and Sylhet and firing ceascd along the
entire Cachar border on 8th March,
1969

No encroachment of Indian territory
took place m either of the two areas
mentioned above and Indian forces
returned firc, when necessary

The attention of the Pakistan Gov-
ernment has been repeatedly drawn
to these incidents of wanton aggres-
siveness of their border forces Prime
Minister had earlier mentioned in the
House that such firing does no good
to either country Similar sentiments
have been expressed by the Pakistan
Jeaders but firing incidents go on
Under the circumstances, while we
all 1egret the inconvenience and
injury caused to 1nnocent Indian
ciizens in these borde:r viliages, we
have to take whatever measures are
possible to guaid our borders and our
catizens adequately and this has been
done

Shrl Hem Barua (Gauhati) May I
knoew, Sir, whether the famihes of
those persons who were killed—
Munwar Ali—were paid compensation
or not, and whether thowe women who
were molested and had to be sent to

hospital will receive any compensa-
tion?

S_ln'hm:i Lakshml Menon: 1 want
notice to answer those points

12.19 hrs.
GENERAL BUDGET—GENERAL
DISCUSSION—contd

Mr. Speaker: The House will now
take up General Discussion of the
Budget  Shri: Rameshwar Tantia was
m possession of the House

Shri Rameshwar Tantia (Sikar):
Mr Speaker, Sir, when 1 was speaking
about the implications of income-tax
on companies you were pleased to
observe that we will get a chance to
speak on that later when the Demands
for Grants arc taken up Therefore,
I will now take up the excise dutiea
proposed 1n the Budget

Just now there 1s no excise duty
on power-looms which are less than
four 1n number at a particular place,
and there 1s a small excise duty on
powerlooms where there are 4 to 25
powerlooms at a place It 1s all nght,
that there 1s no excise duty on those
powerlooms where there are less than
four But the powerlooms are divid-
ed m such a way that even 40 power-
looms under one management are
divided 1into ten units of four just to
tscape the excise duty Apart from
that, Sir, the cotton mulls industry
comes next to the cinema industry,
which 1s the biggest industry 1in India
40 cotton mills have closed down and
morc are to be closed That 1s the
situat.on  So, I request the hon,
Mmister to have a stricter check on
powerlooms and if these looms are
installed 1in bigger units, then those
units should be considered bigger

units instead of smaller units
L ]

I now turn to khandsar1 Much has
been said about khandsari in  the
Hou«e, and 1 also want to add my
humble  suggestion mn this regard
Seme consideration <hould be given
for 1el.ef from this excise duty on
khandsar:;, Khandsar1 1s a growing
incentive among the growers of sugar-
cane 1n my State Further the sugar
industry will also be affected by this.
It the duty 13 imposed just now on
khandsar, the mncentive will be taken
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wmway. There are sugar mills in cer-
tain States but what about the sugar-
cane growers and what will be the
situation of the sugar-cane growers?

1 may add here that although the
extract of sugar from khandsari is not
80 big as in the case of sugar mills,
the molasses from khandsar: are eaten
by people and that is another ground
for not imposing any cxcisc duty on
khandsari. Therefore, the duty impos-
ed on khandsari may be reconsidered.

I now come to common tea.
Although a small reduction of two
-nave naise has heen granted in the
exports of tea, common tea is a
separate question from the other
varietiecs of tcu. Common tea is
grown also in East Africa, Indonesia,
Ceylon and China By the export of
tea we save foreign exchange of
Rs. 139 crores out of our total foreign
exchange of Rs 600 crorcs. Out of
that, about Rs. 50 crores is from com-
mon tea. , If we do not save this
industry before time, we will not only
lose this big foreign eachange which
we are earning, but, at the same timie,
the cconamy of Assam tea gardens,
and especially Cachar gardens, will be
hit,  Cachar 1s dependent on  {he
export of common tea I think three
or four days ago the Mmistcr of Con.-
merce and Industry gave us the infor-
mation that 11 gardens are affected.
Lay-off has been effected and 17.000
labourers are out of employment But
1t 15 not only a question of 11 gardens.
If this will be the pohiey about tea,
then probably all the 100 gardens or
at least half, of them wil] be closed.

There is another aspect about the
common tea. There is a tax of one
ann& per pound lcvied by the Assam
Government as road tax on {ea, that
is, the carriage tax. Again, the West
Bengal Government imposes another
tax on tea—something like the octroi
tax. I would request the Government
to tell the State Ministries to take
away at least this road tax and the
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octroi tax on tea which is alresdy
having keen competition from the

foreign countries.

Now, I come to a very vital ques-
tion about jute. Before partition, we
were grow.ng 32 lakh bales of jute.
After partition, within these twelve
years, we have had a big inducement
and propaganda from the Ministry of
Agriculture about the growing of ‘ute.
In fact, our mesta production is 70
lakh bales, while the jute muills con-
sumption 1s only 63 lakh bales. This
year, although the prices of other
commodities have gone up, the jute
Jorices have gone down to such a lcvel
which was not seen during the lagt 20
years. The members of the RBihar
Legislative Assembly sent a  memo-
randum to the Prime Minister, as
well as some Members of Pailiament,
point.ng out the sad plight of jute
cuitivators and traders The Minster
of Commerce and Industry said that
there is cnough cxport of jute. But
1 would say that there is nothing
much up till now. The jute prices,
instead of showing any upward teu-
deney. as the Mimister of Commerce
and Industry sa.d, are just the szme
or even lower than they were before
the last s1x months. More jute should
be exported, and there are buyers
fiom forcign countries like West Cer-
many, United Kingdom and Naly

But there was a small duty imposed
sometime ago on jute which wars to
be exported But that duty 1s gtill
on paper, because there were earlier
shipments of jute. That duly is still
on paper. Therefore, f the Finance
Minister will kindly clear up the
matter and sec that there will be no
export duty, it wili be good. It will
give relief to about 2 lakh workers
and cultivaturs in the industry and
bring the jule prices much higker.
Further, say, during the next year,
the crop may be grown more exten-
sively and we may earn Rs 4 lakhs
or more by way of foreign exchange
through export of jute,
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1 now come to the expenditure side
I am thankful to the Finance Minister
for having reduced expenditure on
defence by Rs. 24 crores. But there
is more scope for reduction on this
account. But when there are other
countries which are putting millions
and millions of money in defence for
rockets and so on, our expeaditure 1s
perhaps on building or buying second-
hand ships, as Shn Raghunath Singh
said the other day. The second-hand
ships will not help the country. And
there cannot be any global war just
now Agam, for instance, Egypt
would have gone down 1t five or
seven days had 1t not been supported
by other powers I may suggest that
instead of effecting greatel reduction
in expenditurc on delence we can put
that money in  more enduung and
good works.

I would now like to sav a few words
on civil expenditure That 1. une
thing which most of the hun Mem-
bers have criticised I would also say
that the civil expenditure 1~ growing
bigger and bigger The pomt 15 this
"There 15 a girandfather m the famuly,
«ay. and he¢ wants monev, ind he has
a big heart and toils hard In this
way, the Fmance Mmister and  the
others have (o cain monev, and they
have to earn with a big heart, though
criticlsm 1 made from cverywhere
But that money 1s spent pv  othet
Ministiies which, may I <av, may ke
considered as the spoilt children of
11ch men I that term 13 not pailia-
mentarv then they can be ronsidered
as extravagant Also, that hard-caincd
money should be checked bv  the
Tinance Ministry  Althouesh we have
got the Estimates Commiitcr and the
Public  Accounts Conim:ttee they
make criticisms generallv after  the
thing 1s over So. I woull suggest
that the Finance Minist.y should
have a check on the expenditure of
the other Munistries, and should see
that this cxpenditure which is so big
now is reduced. If that suggestion is
accepted, I think that civil expendi-
ture will go down. But if it is felt
that efficiency will suffer, they c~n put

a separaie department for checking,
if it is needed They can appomnt a
separate Minister for that with a
separate portfolio, it 1t is needed

We were told yesterday by Acharya
Kripalan: that the civil expenditure
has gone up from Rs. 40 crores to
about Rs 222 crores within the last
ten years I do not know wherefrom
he got this figure If these are the
figures, they are too big The country
needs economy On the one side, we
are putting a duty on khandsar, diesel
01} and motor tyres On the other
side, 1f we cannot save the big expen-
diture which 1s going on either n the
military or in the civil departments,
then, that will be a definitely bad gro-
cedure We should see that more and
mnore efforts should be taken to save
the rising expenditure on buildings, on
big departments and the personnel in
the Government

o TR AT fw (AgAw) -
MG WERA WX AXZ 9ES A qAvg
FI9 O =W FT AN WA AQ Y
T @ 1 ZATR fam qofY w@Rg & aaemn
2 fF o9%F AT O3 guwT draar W
saraT gt AT & 1KY Sy F famtn
tafar gar & f5 29 o @ d0 ®
AT F AT FTU F Ay g A
TS ATENT AACH PO 1 AV § ay Ty
AT 97§97 97 18 TN B g
T T WMEAT A § ozwnY 4
N T AT nfka F qg &
faad «F a9 oF, 34 Fwtr 7 fradr
wafy A §

I TF 999 FIT f7H qadiy
FIAFT T AFAT AT FW T JAO0A &,
W AvE & § gwe § sqrar awr
FA e &0fs gw oAt A SR AR Y
aga & fmar A e Ga & ) wfed
# ag Fg wgar g e wfw &1 A
QI 1 T LV A A IHWT GRS
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el ¥ wmare o 37 WY fafreet, wnd
a1 wevely frgwy Y fwa e wifigd

g o Ay w Aerw & fet @
At & g Ty faer <gr & Wi el
1 a4 TvAr A TR T ) W ATy
w1 Y Wz § a7 W =W AT wifew o
o T gv v § g7 fead g
T FHAAT HAA F7 97 § | 0 B
AW I W R EA N
ara ot ¥F & & wrAr wfgd 9

ZAR WNTT ATER A s9TEE WY
T A Y, W AT A oA AR
A @A AT AT qgE @ A e
& fog ®1 27 7 O 7 * A
i dsrr i fram
Y A4 o &1 S FTGH F oA
7 AL A qHAT & | AT AT TW AQG
#F I F77 § % szde & wwwew
I F FAEA T AR oA
T AN FT HATAAY [T ARAT §
faar amt & Foft A1 g9 1 F9 97 TE
T Mg aT A g fw S
feamt + A qv |7 /7 WA
FFT AT FT 214 dr ey F a7
AT A7% § (921 7 79 %10 & 10 9
AT 3, St 49 #7 famrt & oy
@7 & a1 A FrE Bfa ¥ mafe
g oFvr & ar faRr A faar 2 @
s g f& o o ffor o S
o 9 A f& 9 W A1 61 g
T AT E TR TA AEN g
F AT T AAT Y AT T AF

T AN K AT F I A oqw
SHE & Ay o T § 1 fae gg
mf*#?ﬂim‘(ﬁg}.ﬁmﬁ
AT T 3 fr agw agerc o
arreqr g W 7 fradt wfies § 4



5595 Genoral Budget— PHALGUNA 20, 1600 (SAKA) General Duscussion §596

wge @Y Rt & 1« gy g W o
o &, 9w ¥ agere W viw s
w0 0 o e fae wgerd
T R A A T e H
AT wel gt &, 3w & o g Wy
WEITT AT 9TAT &, WAH A ¥ AN
T O, Y AR X
AFH Ay § @ AgEd SR W
wy §, sfeaqy ) ofear 2 & 4
T A AgrAr o S g

it gforaer mqe (9Y)  "IE
9 7 A oA

Totmygw fag & 7@ wa
AT 7 f5 9 wgT oA A, W
et argw gi--feh w1 & sufeme
¥ §F AR FEA AW, § ATAOY
aYr 97 sy g—-f® fom avm & =
97 ®YAT B AE vem @, § fearn
FATTTR G w7 & I A
# oo o e ser 7z B
feart ) t e @ AgaAw W
& St

o § WEAT § A7 § G w70
W g | | T ¥ AT & g A
w1 AR 7 | # A S Ao
W @ wEm @ @ owEEfa &
WA g IR A dwdr wfed
WEATE A T TF FT AR N FE AR
g f A Sz 91 1 ame ol
¢ 1| § Awwar g fe AT oifm ¥
TE T W A AT @ g T
¢t frrr gfe o1 felt S wwT W@
s, § wgar g, 7 fxar o 4 owR
WA T oy q@Er fewr Ay gw@ A ;W
# Wl oft gy «qw | W Afenr
o ar ofy v € 1 @ wrgen g o b
B, w o & oy Tl ww A )
et o aow g § 4 e g

fr g wRlY oY o & 3w & o ofY
Aoz afartAaor R w s
o qfw | 917 1 BfeT gy A e
¢ 7y g o< W A A wfed sife
A qr g W wqEr q # g o
A AT & fod § famar fegd | aw
fraw gy war W 9T oW
g fgd

st gtarw fga@  (FereT)
T aer d@tferr wg A 22

WMo Tmygwfag & e
w€ ft et g1 fomer ae g
Trg faeey 8, for o & §ax
afamz g ey s @ @1 &8
Bt Aregfamdr &, @ & foc oF
fegra =y w7, ag T g wfed
f vw & fad vs frgrr g1 w17 TR
% fam gey fagr, oF & fao 0%
sheE gy WYy gy & fAm gen 1 fe
77 @A Y wwT w9 & e e v
FEifea @) dmam & W §
fr wfa & A syaear oo @, IAE
FN ATE ¥ TAAT T A N
Mer A § awaw A g
wem g fF oo aw A oWy G
gé? wgaw W = fag dmr gk
fie gft & I=fa & fou & s @
e 7@ St rewT g el e e
4 | T sEfae g 7 faar
e wfed T, o aga @ q@ Pewd }
IAHY afr &7 faar ¢l T 8, W
SO Ft sqaeqr #7 AT wifgd Y,
ag T N af, dew A awE w7 A
Qe fear o i@ @1 @ @
frar wy, g foet sgaear @Y
wnfigd oY ag T gk 1 W s aeahy
¢ & T @ T v A &
zer B & 1 % g wgen £ fie
o ol W e & wreaw o W



$597 General Budget—

[wre wm gan fwz]
AT dTE FY AT Y ot ) a@
W W DA F oA wm fem
m’i

W E9 EETY At F A ¥
¢ o @ e F1 5w g ¢ oA
g g+ wWia s o e frowm
o FIHT § TEA &Y ™ & 6 g
§ quIY %7 99 § g8 FHAE A0 g7
& e weA Al gwT € BT AT
& ug fegferam s qmm A ¢ fr
w7 w5 ag Fear ¢ & g7 wAwrn
fram ¥ wwsvaar ¥ Fw ef &, Ar
7g fasgw o7W A § | gEeEear gt
T &y # W @ fo= F1 7fo 17 5
sz ¥ fam 9fed wam w7 wfed

)

AT UFT AT FET 74T & f Sarn
qred ®1 9@ § e w7 v mar &
# ¢ A § o1 A€y Sy g fvoag
Ao sraw # oar Ao § 4 &7 9
Fzraz o 71 W § N7 ey o
s ¢ f g s o A
wfgd | o7 zam # fa a2 o7 Famfaer
e R ¢ Al & uwEr FiferamEt
¥ {yATAAT VY ATA GrEAETE WY
wfw g vErg fFae fram) &Y
qeri &y WA § oafew dw d
s fomd oft #fe F a7 § g rm
oifer 7 7 ¥ fa@ swar eamn
ITATET HIST qI BT ) FET GEY
wewq Nt AR wet Fowiv ome
g1 fr w39 ¥ fAw ewn
Fo oY g7 ¥ Faar g AT 28 A
et |t oY |

& o qud ¥t aw w7 o oA
forett & sy § ar foret wR &y § w7
< 75, ¥y arr wedY § o s oy

MARCH 11, 1958

General Discussion 5598

Y &1 aga wiww sor forear & 4
7z o oy &, ww oy gk 4 1 & e
g T Qwam &Y 1 I W AT
g a1fed | & §gE@W ¥ WK 9
W A o7 aga-AT wR o g
st a8 Fq vgar el | wvey off ag
e g oy fet g Y dr A § 8
aar gfrar @ woar § W/ AT
g ST R g A adr il
st 97 & A wEam §, T 9
#rr wifgd

ATEATA A A Tfear Y T w0
# o g g f ATEATY A A
7z qft 9 & | wm Sfew fr feae
¥ 421 var & AT ag I E
ﬁ*ﬂ{ﬂ'ﬁmﬂﬁﬂ%@#n
¥ T @ ¥ gef G R £
o dErdt & fad oY o gefem @
M qA IAT WAOA AT, A9 K
fram (2 7@ ar Awd &, FAW
Fq W A1 wr A Rm ) A E
frodee & ST TN 8 § W@ W
1 AT 3 oy v & § AT A T
T AFA &, 43T a7 g § AreRrQ
& A4 § | ey A S @1 97
Y 2 3% foam afz a7 fafssr &+
frar o fos oy o & w7 TAY E I
27 9 7G F q9 AW AL AT FH A FH
so qvHT TH wefagl F1 @ AMA
I et § S 99 ¥ & &1 a1 wean
agY grm ) dfeT s AT # R
AT A @ W o A v A
FR A so qHZ IV AW W TAC
T & WA gAT 4N K T & ) wy
raTaa rEREr dar g e §

o WA T JeqreT AT Wigd
& suwr vamad war Argd 4 1 & dEgAa
g WA Y i ufow & wfiw it o



5599 Gemeral Budget— PHALGUNA 20, 1880 (SAKA) General Discussion 5600

Qe gV wifgd 1 afer 3w fearal
*1 Y w9 wfgd o
w2 § Ty Qo wr Afear § 0 3 A7
weg I § Fw w9 9\ Fry TEd
NFE, NI WETFTR 1 Y
a7 I A fni wlr § 1 SR
@ gz r wifed B wgr wE &
THHT T | & AR A A% VIR
IHH @Z T F | AHAT§ HE
Zga arr faadr daefrar § =@ 7
a & fam arearr Y dfea @
T qrimg Al | gEO g AN
afaza & & qe @ 2w AT F et
T A7 &Y A% 7 F qg I I T
R A ATE I FI g §
F1¢ GTHAT AL KA 2——AfwA fHATT
& fomr § oy a1 mewAt & fe ga v
&7 77 ¥ fa=r mfaey w7 vifere g1
HTR | 57 AT af vay § fy g wfa-
FT7 § wferd w18 faear ady & | Fawr
feer narlasgTT g 37 far dmwT ST ¢
Fa faa mmy faer wifeat &1 oprfrgre
FiwmfmmaEA g a9 @ @
ATAWT FT AFTR ¥7 X AR 34
# a7 7 &, AT o ST
Y7 @) FuAATEd 77 Hf7 ) 36 v
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MITT AT QG E ) AT q@t g 4

Mr. Speaker: Shr: Asoka Mehta, I
will call Shr1 Jaipal Singh next,

Shri Asoka Mehta (Muzaffarpur)-
Mr Speaker, I had characterised the
Finance Minister's speech as lucid and
honest. I have not the gift of lucidity
But, I am sure the Finance Minister

would ke me to be honest n  my
observations

The Budget needs to be exammecd
from its micro-economic impact that
15, the impact of the taxes on house-
holds and firms as also 1ts micro-
economic 1mpact Quite a large
number of hon Members have tried
to focus attention on the impact of the
Budget and the taxation proposals on
the budgets of households and firms
1 shall not go mto that I would,
therefore, ke to confine my attention
to the overall micro-economic impact
of the budget and to sec how far the
economy has been adequately analysed
and measured suggested for gearing it
up

I congratulated the Fmance Minister
on his speech because I felt that, by
and large, he had given us a clear
analysis I would hke to offer certain
critieisms and observations because I
feel that he has not shown the
requisite courage 1n devising a solu-
tion The¢ forward steps are halting
ang scattered The outstanding faet
of the last vear or two has been noted
and commented upon and on which, 1n
the other House, the Finance Minister
way good enough to accept the validity
of <ome of the criticisms, s that there
has been a malked fall 'n the tempo
of dcvelopment Not only has the
rale of industrial development gone
down from 8 per cent to about 3} or
even less, but, the most disturbing
Phenomenon has been that 1n the year
1957-58, our nationa] income fell by
2 per cent Whatever the reasons,
whether we put the responsibiuty on
bad monsoons or other difficulties that
weé mav have encountered, the fact
1cmains that instead of moving fo1-
ward, we retreated to the tune of 2
per cent There has be~n, side by
side, a sag in investment, into the
details of which I do not want to go
because some of these things have
been well brought out m *he Economie
Survey that has been given to us On
pages 2, 5, and 15 various significant
observations have been made in the
Economic Survey In para 47, where
practically the first part of the o.utlook
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is sought to be summed up, the last
sentence s
“Investment activity, 1t would
appear, 1s levelling off 1n contrast
with the sharply ascending tiend
observed since 1955-56 "

Apart from the other specific observa-
tions that hlvg been made 1n the report
about the sag n investment, the fact
remans that there 15 a tapering off
and that the wholc trend i 1n a cer-
tain direction a direction which takes
it away from the one m whih we
had been moving during the carher
period The net capital formation will
be lower in 1959-60 than i 1956 30 as
the Economic Classification has shown
on page 11

The Fmance Minister 1n his spuech
as well as in the Econo~mic Survey
that accompanies his «pe~ch has talked
about certain countervaling wea-
suies  On page 14, for mstancc m
para 42, 1t 1s said

“But to the extent that the
emergence of inflationary pres-
sures 1s unavoidable i the course
of implementation of development
plans, there 1~ need for curbs and
countervailing action at various
pomts”

He¢ further on savs

‘Pricc stability and a wigilant
watch on costs are thus essential
as much on considerahons of
mternal as of external ‘mance
and viability ”

A lot of criicism has been made on
this point here, becaust this House
and the country are not atisficd that
adequate measures are bung taken
to see that these countervailing mea
sures are being adopted  What has
been done, for instance to <w that
costs are kept under cherk® Wh i s
the machinery? You have <aid that
there have got to be certamn curbs
and countervailing action What pre-
cisely are these curbs and counte:vail-
ing actions® It 1s on these pomt- that,
I beheve, & more useful discussion
will be necessary not ouly at this
stege, But later on, because thig 1s one
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of those areas where we have got to
come to grips with the somewhat
unwelcome developments that have
taken place

Ou 1ndusinal development was a
head ahead of the world average two
or three vears back The average of
the world was about 8 per cent includ-
mg good countries and bad countries
Ours was 8 per cent We have woe-
fully fallen behind I think .t s
necessary to realise that, in the last
10 or 15 years, 1n many parts of the
world, mespective of what  svetem
one follows, whether 1t 1s a capitabst
country o1 a communist country, n a
sense, the barnier has beea praced 1
am sure the Tinance Minister's atten-
tion has been drawn to a vty import-
ant intcrview that was gven by M
Jean Mounet on the recert industrial
growth in the European comr munity
He has said that between 1948 and
1957, in the s1x countries of the Euro-
ptan comnmunity, industrial expan<ion
has buen to the tune of 87 per cent—
97 pcr cent c¢xpansion in a decade
Commentng upon 1t, the Londur
Economist sad that this amount of
expansion 1in the six  countries 18
equivalent to that of the previous
century and a half put togetner
This 15 what 1« happening in the capi-
talict part of the world

13 hrs

Lct us take China In Chma, bet-
ween 1950 and 1957, the gross nation-
al product increased by 86 per cent,
that 15, at the rate of 93 per cent per
annum  Conceding the fact that there
was a considerable amount of slack
in the earher period 1if we confine our
attention to the period 1953-57, the 1n-
crease was 33 per cent, or 7 per cent
a yeat Now a9 pur cent rate  of
growth not just mdustiial production
but a 9 per cent over-all rate of
growth in economy, has been achieved
for nearly two decades by a number
of countries, agein irrespective of the
particular system that they adopt 1
am sure the Finance Minister knows
that such g rate was achieved by
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Bweden, by Japan, by South Africa,
by Russia both under the Czars ana
under the Communusts, and by a num-
ber of other countries. Why is it thar
in our coumtry a start was made ana
we have fallen back? There 15 great
danger that lies ahead of this country,
and the great danger is of being
osught in the trap of a low-level
egquilibrium. It is not realised thar
the biggest danger that an agricul-
tural country faces, & country that is
engaged in the kind of agnculture,
traditional agriculture to which we
are accustomed, is that there 1s the
constant tendency for agricultural
operations to get adjusted with the
increasing population to an equil:-
brium at lower and lower levels.

Only this morning, there was a meet-
ing of the consultative committee
called by the Minister of Plannng,
and we heard two contradictory
views There were those who said
that something should be done to find
work for our people who are under-
employed in the villages; there were
others who saidd where are the
workers” —we find there 1s a short-
age of labour I think these two
things get reconciled when we realise
that there is this constant and chronic
danger of reaching an equilibrium at
lower and lower levels That is one
of the important difficulties, one of
the dangerous barriers that we have
to pierce, and that would require a
number of institutional changes.

‘Whether co-operative farming 1s
good or bad, I do not propose to go
into 1t at this juncture, but I would
like to point out that these are not
issues which can be debated 1n a
wvacuum as is sought to be done These
are questions which will have to be
discussed in the light of certain objec-
tives we are placing before ourselves.
H we want to develop not by throw-
ing the whole burden on the Treasury
‘Benches, nor by castigating one set of
experts or another set of experts. we
w1l have to find our way out. Here,
what is needed is a complete lucidity
in analysis, and willingness to follow
up in action whatever conclusions
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your analytical tools may be able te
provide to you. The result is that
where growth gets stunted, mcrease
m savings is bound to.

In India in 1957-58 the national in-
come declined by 2 per cent, but pub-
lic reveneus drew into the Govern-
ment Exchequer one per cent more
from the national income. On the one
side there has been a decrease of 2
per cent mn the national income; on
the other hand, revenues have gone up
by one per cent I can very well
understand the strong reaction of our
Members here because people are
being caught in a kind of pincer, and
it 1s this pincer movement that we
have got to escape and avoid.

Even in a totalitarian country like
Chma, there are many things from
which we can learn; there are many
things against which we must guard
ourselves I refer to China not with
any kind of fanatical faith in it, as for
instance my very esteemed colleague
here, nor with any kind of blindness
towards that great country. Even in
a totalitarian country like China,
where between 1950 and 1957 the
share of consumption in the national
product has gone down by 10 per cent,
and the gross domestic 1investment
has increased from 9 per cent of the
national product to 20 per cent, that
1s, 11 per cent more of the national
mcome 15 being channelled into in-
vestment and 10 per cent less is avail-
able for consumption, even there, this
has been preceded by expanding the
size of the cake. As I said, in a perod
of ten years the gross national pro-
duce has been increased by 86 per
cent If you do not increage the size
of the cake fast enough, 'and if you
try to draw away a larger share for
purposes of investment, then, of
course, all these difficulties arise, and
therefore we have got to realise that
we cannot cut down our increasing
rate of investment because that means
being pushed back into the mire of
stagnation into which we dare not go.

®
The rest of the world is growing up
fast. Our rate of development i only
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. & taird of the rate China  achieved
between 1950 and 1957, leaving aside
other countries, We cannot for politi-
"o#1 reasons, for military reasons, for
reasons of national security, for the
" aell-being of our people, stint on
development. In order to safeguard
the political philosophy and the politi-
cal institutions that we have created
i our country, must maintain a high
rate of development, but a high rate
of development demands as an inevit-
able and inescapable pre-condition
that over-all increase must take place
in national product. I will not labour
this point, but I am labouring it just
for this reason that it needs a greater
amount of clarity than we have been
showing so far.

As far as employment is concerned,
there again it is necessary for us to
find at least two lakh jobs a month if
we are to provide employment to
every one who will need it. If we
take the back log into consideration,
the flgure would be 2,50,000 a month.
Our rate of provision of employment
is about one lakh. What precisely are
we going to do here?

The third point that I would like to
make in this connection is that in an
economy like this, the budget cannot
play a stabilising and neutralist role.
I am not saying that the budget has
played a stabilising and neutralising
role, but I am just warning against
any tendency to trcat the budget in
ferms of a stabilising and neutralist
fiscal policy, because that would spell
stagnation. To the extent that auto-
nomous investments tend to become
smaller and smaller, it becomes the
responsibility of the Government to
induce larger and larger investment.
This leads us to the very difficult
problem of resources.

I would like to remind the House, if

1 may be permitted to do so, that in
fhe last speech that I made in the last
Parliament, which you, Sir, were kind
enough to permit me to make, I had
hviM the attention of the House ana
e country to the approaching prob-
of internal resources. This was

before we got obseszed, and wvery
rightly, with the problefn of extermas
resources. But I believe from now on
our mamm emphasis should be on the
problem of internal resources. Whils
I would like to say something about .
external resources, I would, however,

like to make what I consider to be ¢n -

important point.

When we drew up this Second Plan,
we basically changed our conception
of the pattern of savings in the coun-
try. In the pre-plan period the
monetised savings in the country were
approximately  distributed equally
between the private sector and the
public sector. The distribution was
fifty-fifty. In the First Plan we tried
to alter it to 52 in the public sector
and 48 in the private sector. In the
Second Plan our intention has been to
change it further to 61 per cent in the
public sector and 39 per cent in the
private sector. Now, what are the im-
plications of this? We all accepted
the Plan. What are the implications
of this change, this shift in the ratio
of distribution of monetised savings
in the country beween the one sector
and the other? The consequences are
far-reaching, because in order to
achieve this, there is a fairly high or
fairly stiff rate of what is called the
incremental rate of growth. As new
monetised savings come into the eco-
nomy, 73 per cent of them have got
to be diverted to the public sector, if
this rate of 61-39 is to be achieved.
It is 61-89 of the total growth, mone-
tised savings available in the eco-
nomy. That is, if by labour I do
something, it is not monetised. Mone-
tised savings are ultimately expressed
or calculated in terms of money.
Seventy-three per cent of the fresh
team that pours intdo these monetised
savings will have to be diverted to
the public sector. That is where this
whole taxation policy comes up. We
say, do not tax. But we have a plan
the very foundation of which is that

‘ouit of one hundred rupees of ‘moneti-

séd savings that come up, Rs. 78 will
go into the public sector, and only
Rs. 27 will go into the private sedtie.
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Where are these ssvings? Bn;:‘he;;
have savings; s cultiva

g:; m some savings; the middle
¢lass may have some savings I have
already conceded the point that where
the gross national income keeps on
fulling, you cannot increase your rate
of investment You find then that you
are confronted by a very serious
situation But I am trying to take the
discussion a stage further I am an-
xious that we try and understand that
when we decide to g0 Imn for a plann~
ing of the kind that we have decided
upon, there are certain inescapable
implications We cannot put ou- =eal
of approval upon a certain plan and
then turn round and say that we are
not willing to accept the consequences
that flow from it Either we have a
plan m which the bulk of the respon-
sibility of development 1s thrown
upon the private sector as a whole—I
can understand that, whether that
would be a wise thingor notis a
different matter—or we may not 1n
this House over-whelmingly say that
we stand for a socialist society, we
want that we should move forward m
the direction of a socialist reorganisa-
tion of our economy and then say that
we will not permit the inevitable con-
sequences of that, that a fairly stiff
percentage of the incremental savings
be channelleq into the public sector
This, to my mind, 1s runnmg with the
hare and hunting with the hound I
feel that this august House and this
great nation of ours must be willing
to face these difficulties realistically
I am not pleading for one policy or
another but we cannot have the
luxury of pursuing inconsistent ends
Let us decide what our objectives are
and we must then be willing and be
prepared to meet our people and say
4hat 1f these objectives are acceptable,
these are the mewvitable means and
econsequences that have to be adopted

The second point that I would Like
fo make about mnternal resources 1s
that in the last ten years the tax
revenye has increased by 70 per cent,
but the net revenue from commercia}
départments has remained stagnant.
!hopethatthhhnouoinuoham

to our industrial undertakings where-
in we have already invested over
Rs 400 crores I know these indus-
trial undertakings are just coming up,
I am not blaming them, but the in-
come we have derived from them so
far 1s only Rs 1°28 crores, which is a
rate of return of about four annas for
hundred rupees I know it is an un-
popular thing to say that. 1t is a thing
which 1s hikely to be misunderstood,
but you have got to see that there is
an mcreasing profit margin  in your
nublic undertakings, for, if you do
~ot want to tax people, you must

ure—which again 13 a question of
efhiciency, which again 18 a question of
avoiding wastage—an increased profit
margin We cannot say that we shall
have this public sector, but we want
to see that we also milk them for the
purposes of immediate satisfaction of
one section or the other of our people
You have got to keep this tendency of
mulking 1in check, if you are to work
on the basis of the Plan, if you are to
develop what ;s known as growth
perspective if rou are to provide to
the country the growth, leadership
that the country asks for today 1in
insistent terms

Acharya Kripalani (Sitamarhi):
Leadership 1s growing in years

Shri Asoka Mehta: May I be per-
mutted to develop my point?

Acharya Kripalani- 1 am only say-
ing that leadership 1s growmng in
years

Shri Asoka Mehta: Last year, I had
raised the question of stagnation in
income-tax The Finance Mnister
quoted a few figures and tried to show
that I was wrong Again} I have no
desire, and I have not tried to score
any debating points with hum, and I
hope he also will not try to score
debating points with me I say, here
18 a fact, here is a tendency which we
may ignore only at our perili The
ordinary collection in 1857-58 was
Rs. 185 5 crores; in 1958-59, it was
Rs 152'4 crores, accordigg to the re-
vised estimates; and the budget esti-
mate figure for 1959-60 is Rs 153 §
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crores. What is the reason? It needs
to be gone into. My hon friends
Shri M. R, Masani and Shri Somani
and others might say—and Shr1 M. R
Masani is very fond of quoting the
Law Minister; I do not know if he
is here—that the diminishing returns
have set in; I do not know, if dimi-
nishing returns have set in, we should
have the courage to revise the tax
structure. But if it 1s not so, we
should find out what is wrong, where
things are going wrong The prob-
lem should not be disposed of, as the
Finance Minister tended to do last
year, by saying, the changes have
been to the extent of Rs 2 to 3 crores
more than you have said, because I
think the Finance Minister himself
realises that this problem deserves our
active consideration

As far as income and corporation
tax revenues are concerned 1t 1s in-
teresting to find that between 1951
and 1857-58, the assessed income has
increased by 74 per cent, while the
number of assessee< has gone down
by 21'5 per cent, the tax revenue has
increased by 36 per cent. and the per-
centage of assessed to national] In-
come has increased by 40 per cent A
little over 9 per cent of our national
mncome comes under the purview or
the net of direct taxation Here, it
seems obvious, becausc the corpora-
tion taxes are also included, that the
profit margin in the private sector has
increased very much Now, my com-
munist friends might draw any con-
clusion; the labourers might draw
any conclusion as to the extent to
which this increased profit margin is
being utilised for the purposes of
well-plannéd investments  Whether
through taxation in the public sector
or through planned development of
the private sector, these profits are
re-invested, it spells progress To the
extent these profits are being allowed
to be frittered away in one form or
the other, it is a woeful waste of the
searcest resources that we have in
the country,

Acharya Kripalant: God save us.
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Shri Asoka Mehta: Then again, as
far as company taxation is concerned,
1 would like to say that it i3 not
clear to me what the Finance Minister
intends to do Is he trying to simplify
the structure, particularly, of com-
pany taxes or 1s he trying to ratiom-
alise 1t ?

An Hon. Member: Both.

Shri Asoka Mehta: These are ans-
wers which unfortunately I find it
very difficult to understand, because
these two things are not the same. If
you are simphfying then you do not
want to bring about any structural
alterations If you want to bring
about structural alterations, that
should be made clear The implica-
tions of some of the things that have
been decided upon will result in far-
reaching structural alterations in the
whole organisation of companies.

An Hon. Member: Quite right.

Shri Asoka Mehta: It 1s a good
thing I have often advocated that
we do notl want this kind of plenitude
of holding companies If we are
going to straighten them out even
through fiscal measures, I think we
should make these things clear I have
calleq the Finance Minister's speech
an honest speech, that he does not
want to keep anything up his sleeves;
whatever cards there are up his
sleeves should be put on the table, se
that whatever we do is done in full
understanding

Then, agam, I find that 2,284 indivi-
dual assessees have an income of over
Rs. 1 lakh or more per year; and
there are 229 individuals with a post-
tax income of Rs, 1 lakh These peo-
ple are arguing that a man who has
an income today of about Rs 5 lakhs,
for instance, 1s taxed to the extent of
118 or 120 per cent including the in-
come-tax, super-tax and the wealth
tax and the rest of it; and therefore,
they say that this is not fair. I would
Just like to point out that it is true,
that if you look at it statically, these
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people are being called upon to pay
smore than what they are earning
today, assuming that the taxes are
being honestly paid.

But I would Iike to point out—and
the House should take into account
this fact—that simultaneously there 18
such a thing as capital appreciation
taking place, and even if there 18 a
eapital appreciation of 1§ per cent per
year, the man who 1s paying 120 per
sent tax 1s not poorer but as well, it
not richer than he was ever before.
In a developing economy, the most
important thing is this capital appre-
ociation that is taking place. And il
we are interested on the one hand, in
dringing about greater and greater
aconomic and social equality and, side
by side, 1n geeing that certain incen-
tives are preserved so that people do
aot completely non-co-operate, I
think the kind of tax structure that
has been evolved is sound and I hope
and trust that the Finance Minister
will not permit himself to be stamp-
eded into altering 1t m any major
direction.

I shall conclude my  observations
with just touching two points. The
first pomnt 1s this  Every time  the
question of excise duties comes up,
this controversy comes between fac~
tory products, small scale industry
products and cottage 1ndustry pro-
ducts. We have talked about joint
production programmes. But here
again we have not worked out a con-
sistent philosophy Fiscal needs
should not permit us to do anything
which would in any way undermine
the overall joint production philoso-
phy that we may have worked out I
would just say this, that our whole
approach should be to see that a new
product is added and not that a pro-
duct is substituted. Substitution of
what is being produced in one sector
of our economy in another sector s
mot economic development. Product
addition, and not product substitution,
has to be the whole approach, I shall
%0t labour that point any further.

The last point that 1 want to make
is this. What does the situation de-
mand? 1 agree with Acharya Kripa-
lani that this is a crisis of faith. But
that 15 a matter on which he alone can
speak with the requisite assurance. 1
can only say that without such a re-
surgence of faith, of course it may not
be possible to move in any direction.
Acharya Kripalan: has said that we
should cut our coat according to our
cloth The cloth in an under-deve-
loped country is very small and your
coat will not keep you from freezing.
The cloth has to be increased. The
only way that you can increase your
cloth 1s, as he said, by resurgent faith.
And what is equally necessary, if not
more necessary, is willingness to work
out new modes and new methods of
organisation. Where we are failing,
where we are stumbling, where we are
preventing the growth of our country
lies 1n the fact that we have not yet
discovered a cement of organisation,
various methods and techniques need-
ed for that purpose. This 18 not the
time to go into 1it. But I hope and
trust that at least this particular
question will deserve and receive
attention when we take up the De-
mands for Grants of other Ministries,
because 1t is not only wastage, it is
not only inefficiency in production
which will always be there, but it you
have decentralised production, you
have got to introduce some kind of
centralised organisation to make it
efficient ~ Where there js centralised
production, there is a built-in kind of
organisation. Decentralised produc-
tion, therefore, makes a tremendous
demand upon our organisation poten-
tial and if we ignore that completely,
it we throw the whole burtien upon
the Treasury Benches, I am afraid we

shall be throwing out the baby wnth
the bathwater.

Shri Jaipal Singh (Ranchi West-
Reserved-Sch. Tribes): I was very
Pleased yesterday to find you echoing
my annual protest agamnst the Trea-
sury Benches. I have moge than once
called the attention of this House to
the failure of the hon. Minister of
Parliamentary Affairs to do his duty,
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T am very glad that, 1n my effort
ﬁn eouﬂ:med by your own unfor
tunately unavailing efforts.

To me, it seems very clear that
when there is a general discussion of
the general budget every Mmstry
should be properiy represented in this
House. We have a host of Ministers,
Deputy Ministers, Parhiamentary
Secretaries and the hke 1do not
know what they are doing Whom am
1 addressing myself to? 1 want to
know that. Well, 1 am addressing
now the Finance Minister through
you But I find that every year this
House 18 being treated with disrespect
After your blunt remarks yesterday,
1 hag hoped that the Treasury Benches
would not have the impertinence to
continue to ignore this House on an
occasion hke this

Mr. Speaker I would urge upon the
Minstries to have at least their De-
puty Ministers here This 1s a general
discussion on the general budget So
far as particular Mimstries are con-
cerned, the Minister concerned and a
Mister from the Finance Mimstiy
may be here But regarding the
general dmiscussion, whom are the
Members addressing t0” How can
the Fmance Minister with all his
alertness take note of everything that
is passing? X it 1s said that they will
read these reports later on they can
stay at home and we can also send 1n
wrnitten speeches! There 15 no
Jneaning in this It 1s not impressive
at all

1]

We are settng a model for 14 other
Assemblies in this country I am really
surprised that this kind of thing 1%
happening How long em I to go on
making such remarks” I am not a
schoolmaster here I am really sorry
that this is falling on deaf ear. There
must be some arrangement whereby
at least all the junior Minsters should
de here to*take note of things I do
bot know what work they are domg
elsewhere,

General Discussion b4
ey

Shri Jaipal Singh: The hon. Pise
ance Minuster has rightty, in his
maiden appearancé here, acodrding W
the usual convention, been given
bouquets right and left I personally
feel that these bouquets are over-
burdening him So I would prefer tb
toe the lne of reducing his burdén

I feel he has disappointed me 1
many direcions I had hoped that
after coming to Delhy, he would have
grown wiser as he grew in stature.
That has not happened, but I do stiil
look forward to 1t happening My big-
gest disappointment 1s m his  hunt
for new resources Where the resourc-
es are obvious, he runs away from
them I would have thought that he
had forgotten that he was no longer
mm Bombay where he enforced Pro-
hibition very unsuccessfully I know
that members of the ruling party
like to believe that Prohibition has
been very successful

Shri M L Dwivedi (Hamirpur):
It 1s successful He 1s not aware of
that

Shri Japal Singh 1 want to tel
my hon friend that 1 have wisited
Bombay mor¢ than he has ever done
mn s hfetime

Shri M L Dwivedi He 1s talking
about the vested intercsts But the
red] labourcrs have benefited from
Pi1ohibition

Shri Jaipal Singh That 1s a matter
of opinion

18 28 hrs
[MR Depury-SPEAKER 1 the Chair)

Sty

Let me assuie hon Members  of
this House and people outside that
vested 1interests of course, support
Prohibition because they make more
money thereby I am not disputing
that But can my hon friends any-
where, here or outside, deny the fact
that Prohibi*ion not only in Bombay
but everywhere else has bean 8
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failure? It has made honest men dis-
hpnest

The Minister of Finanoe (Shri
Morarfl Desal): I deny that

Shri Jaipal Singh: I sm certainly
not suggesting for a moment that mn
<certaimn areas, 1n the textie areas, it
has not been a great boon But by
and large mn the country, it has been
@ fasture I can speak with authority
wo far as the tribal areas are con-
cerned Muustries after Minstries
have experimented with 1t and they
have had to withdraw Prohibition

Shri Morarji Desal: May I say that
it has succeeded most in the back-
ward areas m Bombay State?

Some Hon. Members: No, no

Mr. Deputy-Speaker. Order, order
‘Because there are so many differ-
ences, there 15 greater need that we
should discuss it calmly,

Shri Hynnlewts (Autonomous Dis-
trict-Reserved—Sch  Tribes) The
statement cannot go unchallenged,
Sir

Mr. Deputy-Speaker: It can be
challenged 1n some other way

Shri Jaipal Singh: Our friends lLve
in a fool's paradise Let them be
indebted to their mmagination for thewr
facts, it that swits them, let them
satisty their own vamty But I am
very clear :n my mund, Sir, I am not
for drunkenness Hon Members will
remember a speech I made at the
Constituent Assembly There, I diew
a distinction between drinking and
drunkenness People can be drunk
with power That 1s what happening
today What 1s happening today 1s, the
present ruling party has been retwrn-
ed to power with a minority vote of
43 per cent, but lock at the language
they dole out to us They say, they
had an overwhelming majonty 1
think this had better go home to the
ruling party because it is rather im-
portant in the present debate

Mr. Deputy-Speaker: But drunkea-
ness of either kinds would be ob-
jectionable

Bhrl Jaipal Singh: I am a votary
of free drinking, not of drunkenness. 1
have had the pleasure of entertaining
many of my friends on the other
side

Mr Deputy-Speaker. Order, order,
Such disclosures ought not to be
made

Shri Jaipal Singh: Mr Deputy-
Speaker, Sir, 1 have already stated
that I draw a distinction between
drinking and drunkenness I think I
would better drop the matter there
But I do hope my hon friend and
his colleagues will grow wiser as
they grow older, end that 1s, that
they are ruining honest men in the
country by enforcing upon them
things that are perhaps very nice,
but for which the masses are not yet
ready I am all for temperance Edu-
cate them It may be a very good
thing for people not to smoke But
do not tell me it 1s bad for me when
I know 1t 1s good for me There are
far too many doers of good 1n this
country

We have heard a great deal about
the Nagpur Resolution My hon
friend Shr1 M R Masani spoke day
before yesterday He 1s elected by
“he Jharkhand party from Ranch:
East Let me assure the Prime Mn-
ister that Shr1 Masan: has been to
those areas more than Shri1 Jawahar
Lal Nehru has been there Cheap
nibes do not help 1n strengthening the
argument on the other side

Sir, I have an open mpnd It you
can convince me that cooperative
farming 1s gommg to increase food
production, I am prepared to go that
way But my hon friend here from
the Jharkand area, Dr Ram Subhag
Singh pointed out ‘Who are the peo-
Ple who are doing the talking?' People
who water, plough, and sow in the
sand, not people who have actual ex-
perience either of agriculture as such
or of hving among the peasantry
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Look at the Planning Commussion
When we had a debate on the reap-
praisal of the Plan, I pointed out that
it was not the Plan that has to be
reappraised, but it was the planners
who had to be reappraised That 1s
much more important (4n Hon.
Member Hear, Hear) There 1s a
body of men there They call them-
selves agricultural experts Sir, who
18 1n charge of Agriculture, I would
like to know What 15 his experience?
What 15 his experience his actual ex-
perience, 1in regard to farming? [
am prepared to histen but all that I
say 1s this my friends on this side
invoke the achievements of Russia
and China and some other countries
I went there but that was before they
became Red I am not a Chinaman I
don’t want to be a Russian They may
certainly be achieving things, but
what we have to bear 1n mind 1s this
we are Indians When we framed the
Constitution, we looked right round
the world, trying to pick and choose
Can we say that our Constitution has
been working as the democratic prin-
aiples are working in other countries?
Can we honestly say that? The Con-
stitution has to work according to our
genws I would beg of the planners
and the Ministers at the Centre and
the States to remember this Many
things may look very nice on paper,
but you have to get the people along
with you

What happened i Bihar? The Go-
vernment of Bihar thought that con-
solidation of holdings was an excel-
lent thing Thcy tried it out mn my
constituency They had to withdraw
it, as I pbinted out the other day

I my friends on the other side
want to commit political suicide 1n the
tribal areas, 1t 1s an msanity on their
part If they want, let them mdulge
in these things without proper think-
ing I am not opposing them Al that
I have to say 13 this you must carry
the people with you, be sure about it
You are dalng with certamm human
beings I you can carry the people

with you my opposition counts for
nothing Don’t throw cheap jibes as
though you are the only thinker in
this world

It 1s ebout time, I thunk-.J hope
I shall not be msunderstood—that
we, all of us, people who are close
disciples of Gandhiji, and others who
had no opportunity and privilege to
get anywhere near him, had a review
or a revision of Gandhian economucs,
or, call 1t Gandhian philosophy, i you
ke In some directions we have al-
ready gone away from his example.
For instance, he saxd Nobody should
get more than Rs 500 My friends
there are having a very good time,
with more than Rs 500 I am all for
more and more But what I want to
say 1s that the time has now come
when we have to be serious about 1t.

Take the question of excise It 18
quite right that 1t was a token strug-
gle aganst an imperialist power But,
surely, first the whole idea was that
the poor man should get his salt at
@ cheaper rate By removing your
excise duties what has happened?
The prices have gone up by four or
five ttmes In what way have you
helped him”? T could go on like that,
but as I said, T do not want to wand-
er about the realm of statishicy

I am disappointed, Sir, secondly,
that my hon friend has not stream-
lined the administration I had hoped
that, with his courage, he would have
got nd of many Ministries that are a
fraud on our imagination One of them
1s the Mmistry of Community Deve-
lopment Sir, there agan, my friends
and others may say “Yes, 1t 1s work.
mmg beautifully ” I would speak from
my cxperience of my own area I am
talking of the indigenous people
there They had hoped that the Bri.
tish people had gone and that colonia-
lism had vanished, but today we find
that a new type of colonialism is
there A vast body of outside work-
ers who do not know their language,
who have no sympathy with the peo-
Ple, but for whom funds are provid-
ed by the Centre and the States, are
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arymng to do good to us. 1 travelled
two years ago with the Chief Minis-
ter of Orissa to one of these projects
We went to a tribal area and he
ook me to a development block. I
was interested to see what was bemng
done The 1dea of distraction was to
give packs of very expensive impor-
ted cards to the villagers I wall just
leave it at that I am very clear in
my mind that development has to
take place suo wmoto Admittedly,
there are areas where outsiders have
to come 1n to assist the tribal people
to go ahead, but they must not be
strangers There you have people 1n
blocks, m extension service area and
the like, who have no respect for the
people there They look down on
them. They think that they have
come there to lift them from some
mire as 1t were That 1s where our
money 1s being wasted It 1s not
only that Minstry that I would like
to be scrapped There are many
other Ministries After all, there
were five Executive Councillors when
they ran the country before, and the
country was then bigger than it 1s
today Make 1t ten, if you hke I
have no objection But to make 1t 50
15, to my mund, an astronomical way
of doing things

An Hon, Member: They are 354

Shri Jaipal Singh: I am disap-
pomnted that the defence budget has
been reduced I dare say I shall be
the only one voicing this type of
opinion

Shri M L. Dwivedi: There have
been others

Shri Jaipal Singh: I am sorry that
this service which 1s the one which
has shown all along consistently
signs of promise of Indian discipline,
should 1n any way be handicapped
I do not say that the Mmustry of
Defence, therefore, should have no
caling whatever 1 feel that there
could have been other ways of econo-
my I have already pomnted out to
the Minister, the present Mmnster,
who seems to be a Minister of Defe-

nce, Mmuster of Foreign Affairs,
sometimes even as Prime Mmister—
I do not quite know what he 1s—but,
at any rate, I have pomnted out to-
him and to his colleagues instances
that have come to my own personal
knowledge where there has been
mexplicable extravangence the Minis-
try of Defence holding on to requisi.
tioned property which has beer
unoccupied by it for more than 10
years continuously, gomng on paying
rent as they like If the civihan
population wants these properties to
be derequustioned, my hon friend the
Minister for Defence says, he cannot
spare anything

Go to Kanpur—my hon friend
from Kanpur wall tell you—go any-
where you like, we do not grudge
our Defence services having what
they want But this type of argument
that let nothing go whether it 15 being
used or not used, 1t 1s immaterial, 1s
wrong Sir, you were mm Ranchi
not long ago If you had only gone
towards the Mental Hospital
(Laughter)

Mr. Deputy-Speaker: Do peopie
go there voluntanly or are they led?

An Hon, Member: He 1s coming
from there

Shri Jaipal Singh: Sir, I was not
thinking ebout your going there as an
mncumbent I was thinking of the
Kanke road at the end of which is
the Mental Hospital Sir, 1t 18 the
biggest Mental hospital not only in
India but in Asia Sir, I have roomr
m my constituency for all mentai
cases if you want to send them What
do you find there to the rght, to the
left During the emergency of the
last war several houses were requisi-
tioned Now, naturally, people want
to go back to theiwr houses They are
under the Ministry of Defence But
they are not derequisitioned The
Eastern Command has gone The
houses are no longer required Yet,
my hon friend, Shr1 Krishna Menon-
says No, no you never know when
the emergency will be there It would
be easier for us to walk mnto themr
at any moment Never mund, lek
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Tak¥s and iakhs and lakhs be wasted
In the meanwhile This 158 what 18
happenmng 1 speak from personal
axperience There can be any amount
of economy, not merely in lakhs but
fn crores if this matter had been

DProperly gone into
I have only two more powmnts, Sir,

because I know you are moved to be
Jdnduigent to me today I think the
higgest muddle in our thinking today
is the Srm behief that the public
sector can, without pursuing commer-
clal prmciples, vie with the private
sector You put up a beautiful fac-
tory like the Bharat Electronics You
have only to go there to discover for
yourseal® dha' 1* ke Mangange Jiver-
tor could be a free man not tied down
to flles—he must consult the hon
Minister here if he has to increase
somebody's salary, if he has got to
sack somebody or other, with the
result that he 1s not a free producer—
how it can work I am giving you
only one instance I can give ins-
tances all round the country, because
1 have the privilege of doing a lot of
travel with the Public Accounts
Commuttee and otherwise also because
of my own personal love of travel
I have gone round all these places
and seen how there 1s wastage because
of thus public sector business

What happened 1in the Indian Air-
lines Corporation? At the time of
4he specific enactment we were told
that the airlines would be run on
ecommercial principles One of them
is bemng certainly run on commercial
principles What about the other one?
What happened at Sindr1> You ap-
point & Geperal Manager He goes
round the world to see the fertihizer
factories By the time he is back at
his job, you remove hium to some-
awhere else

‘We have to run away from the fact
that just because so and so 1s an
Indian Civil Service man or something
ke that, therefore, he 1s gomng to
e an expert in everything We have
to build up dbecial cadres now There
Bas to be a commercial cadre—not
‘hecause job-hunters and friends have

to be bhilletted somewhave or othayr.
That 18 what is operating at the pre-
sent moment.

Sir, I will end up with this quas-~
tion of production Coming to agn-
cultural production I would say that
whoever could make two ears of corn
or two blades of grass grow upon a
spot where only one grew before
would deserve better of mankind and
would do more essential service to
the country than the whole race of
politicians put together, the whole
race of plan-commussioners put to.
gether

My last word 1s this 1 was shock.
ed the day before yesterday during
Question Hour here when msany hon.
Members were trying to elicit some
information from the Minister of
Railways This question was asked
in the other House also You were
good enough to accommodate me If
our friends on that side are going to
take up thss kind of attitude, then we
are going to get mto the reverse gear
What 1s the particular point? Some.
body makes a complaint about certain
supplies to the Railways The sup-
plies, before they are made are ins-
pected by the Railway personnel—
the technical personnel If they are
not passed, they are not supplied.
Anyway, because somebody asked a
question—some red friend from there,
and they are very fond of asking
questions and they think that anybody
who has a factory must be put into
trouble—n the other House, immedi-
ately the Minister gets frightened
Quite nght I think he should take
proper notice of anything put up by
any Member of Parhament, red, blue
or whatever he 1s Immediately, what
he does 13 he says I am making en-
quuries, police investigations Quite
right Please do that But, simul-
taneously, they have stopped supplies
to this factory and 4,000 workers,
Adivasi workers, have been thrown
but of work for the last 3 months I
know 1t for a fact that this 18 not the
fault of the firm, this 1s the fault of
the Railway Board I can prove it.
Investigations are gowng on and still
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1 am most confident of this particular
fact.

After the complant was made, the
Director General of Supplies and Dis-
posal demanded that there should be
& jomt inspection ‘The joint inspection
also okayell it The onginal inspec.
fion élso ckayed it, the joint inspec-
fion of the DGS & D representative
4nd the Railway Board also okayed
it In spite of that the Minister says
here—he does not answer straight—
that they are awaiting the police in-
vestigation Why 1s investigation
«<alled for? To find out whose fault
1t 1s 1 ask my hon friend over there,
if I make a complaint agamnst them—
which I can easily do whether 1t is
Mgnt or wrong—are Ythey gong
suspend themselves” Are they going
to suspend the Railway Board® Why
do they not do that”

As [ pointed out during Question
Hour yesterday, have we made a com-
plete volte face and run away from
the Anglo-Indian system of jurispru-
dence where no one 18 gulty till he
1s proved to be guilty® Have we gone
to the French side of saying that
everybody 1s guilty till he proves
himself otherwise? Is that the posi-
t:on?

I ask my friends to take full cog-
nizance of the illustrations I have
given We all have to go ahead
There 1s no question of this party
or that party

The Prime Mimnster has said that
he would like the cooperation of every
party But he has to be tested as to
what he means by cooperation, be-
cause, as I said earlier, that the ar.
rogance that has set in the minds of
48 per cent the ruling party 1s some-
thing that does not quite attract us
‘We are there all the time to assist
and be with them Personally, I ap.
prove of it I think we have to get
on together 1 do not think that wis-
dom is one.sided I think better wis-
dom might be on this side It 1s not
whether this 1s worse or that is bet-
ter or that 1s worse or this 18 better
It is only when we put it to the test,
when you are round the Table that

you can find what has to be dome

Mr Deputy.Spesker, Sir, 1 am per-
senally not very interested in tackl-
ing the tax question I congratulated
my friend the other day after hus
Budget, I expressed my thanks to hum
that at least as far as I was concern.
ed, he did not touch me and I thank
hm agam

Shri Thirumala Rao (Kakinada):
Mr Deputy-Speaker, Sir, we have been
histening to the speech of my hon.
friend, Shr1 Asoka Mehta, with some
rehef as it came from the Deputy
Leader or an important Member
of the PSP which was in some re-
freshing contrast to the speech
dehivered by his leader yesterday,
L am gad that my fnend Shri
Asoka Mehta has tried to edu-
cate this House 1 congratulate him
on his efforts He has greatly suc-
ceeded 1n carrying this House through
a maze of details and statistics which
have to be venfied If one thing is
certain 1t 1s not possible to compare
the conditions obtaming 1n China
which 1s under a dictatorship and the
conditions obtammng in Western Eu-
rope which have had their industrial
revolution a century ego Stll they
prove useful in a himited sense for
planning The aim is to develop
this under-developed country as ra-
pidly as possible The Budget pre-
sented by the hon Finance Mimster
has been described as showing re-
alism and cautious economic states.
manship by some The others have
termed 1t as reactionary Budget which
was prepared only to pamper the rich
and the capitalist class in this coun-
try There are encomiums on the one
side and criticism on the other I
think the Fmance Minister as an ex.
perienced Congressman who has had
his roots in the freedom struggle of
this country, as the first Finance
Minister recruited from these ranks,
has shown commendable realism and
determination in presenting the Bud-
get and facing the criticism that arises
out of that Budget I do not want to
go mnto all the details oof it But the
real distressing feature of our Budget
13 that our industrial production has
fallen down by three per cent last
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yeur and another 2§ per cent in the
ourrent year This 1s a matter of con-
cermn

The strain on foreign resources 1S
due to the phenomenal fall in our ex-
ports It has to be looked at with a
careful eye Our export markets re-
cewved a rude shock with the simul-
taneous demand on heavy machinery
and consumer goods 1n this country
and this has created a crisis in our
foreign payments We are aware that
all the commodities ke jute, cotton,
o1l, o1l-seeds, cashew, manganese, mica
and iron ore, spices, tea and coffee
are all in private scetor and so are
manufactured goods ke textiles
The Government of India hus to earn
foreign exchange, it has to depend
mostly on the private sector and
there 1s very little from the public
sector from which they can earn
foreign exchange Therefore there
should be whole-hearted co-operation
betwcen the two sectors for this and
the export market has to be revived
agamn and our foreign exchange posi-
tion has to be retrieved From that
pomnt of view, I think the Commerce
Mmister deserves some commendation
at the heroic efforts he has been mak-
g m order to giwve all the mcentives
and help necessary for reviving
foreign markets for our goods Today
we have heard that the gap in foreign
earnings has fallen down by another
Rs 25 crores and the total net deficit
of our foreign holdimgs 1s about
Rs 189 crores With the assistance
that has been generously offered from
several countries hke USA  Japan,
Germany, United Kingdom and USSR
we have betn able to tide over the
foreign resources crisis in the Second
Plan I do not want to deal more with
it because there would not be enough
time

Now, 1t has been mentioned rightly
that our food position 1s the base on
which our Plan mainly rests The
price and wage structures mostly de-
pend on the cost of living and the
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price of essential commodities like
food and cloth The import of food
1s a continung phenomenon It s
difficult to foresee when we will be
self-sufficient 1n food In 1858, we
had to immport 3 5 milhon tons of
foodgrains and the cost of foodgrans
mmported from the begmning of the
Second Plan up till now comes to
about Rs 208 crores entailing a dramn
on our foreign exchange It may be
argued that PL 480 will help us mn
meeting a portion of the rupees to be
spent on the development plans m
the country When the Second Plan
was finalised, 1t was not foreseen that
the agricultuie production should be
the main base demanding the first
prionnity It 1s agreed that four per-
cent increase in production i1s being
steadily registered but the Plan targets
are not to be realised at the end of the
Second Plan Unfavourable seasons
last year had resulted in short-fall
which has increased our need for fur-
ther mmports It has always been
the aim to attain self-sufficiency 1in
food but I am sorry the target has
proved elusive In view of the mount-
mg needs of the population, 1t was
estimated 1n 1956, at the beginning of
the plan that an additional production
of ten million tons should be aimed at
by the end of the Plan period, 1960-61
But m the meantime, there was a furth-
er appraisal of the situation and the
Planning Commission has demanded ot
the States to provide another extra
five millon tons and asked them to
enhance the target to 15 million tons
during the Plan period When the
Foodgrains Enquiry Committee was
appointed and when 1t went about and
had a heart to heart talk with the
State Governments, they were inchined
to take them mnto confidence and
point 1t to them that the Planning
Commussion’s target of 15 million tons
could not be reached by the end of
the Second Plan and only ten million
tons could be reached. According to
the reports revealed by the Govern-
ment of India m the Food Mmistry,
it now seems that they do not expect
more than ten mullion tons by the end®
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of the Second Plan, There 15 no use
planning like this, according to the
wishes and not according to the rea-
lities of the situation

According to the figures given by
the Food Minister, it has been esti-
mated that the major irrigation pro-
Jects would contribute to an additional
three million tons and munor 1rrnga-
tion projects to about 1 9 million tons,
fertilisers and manures 3 8 million
tons, mmproved seeds, 3 4 million tons,
land reclamation and development,
-9 milhon tons and immproved agricul-
tural practices, 2 5 million tons It 1s
difficult to assess even roughly how
far these detailed targets could be
achieved The low acreage that has
come under the major irrigation
schemes 1s something like an eye-
opener Planning for all the antece-
dents and auxiliary measures required
to fully utilise the water made avail-
able under the major irngation
schemes have not been simultaneously
mapped out With regard to the seed
farmg the progress made by the State
Governments 1s very disappomnting I
am constrained to say that the plan-
ners have given inadequate attention
to the need of fertilisers every time
there was demand for them from the
agriculture Ministry

I shall first dea! with the major irri-
gation schemes statewise under the
several hecads mentioned by me and
the total acereage brought under culti-
vation By all the schemes m the
various States, 1t was estimated that
nearly 9 million acres would come
under the plough But the returns
from all the States except from Punjab
for the Bhakra-Nangal project, have
been disappointing In Andhra only
1 93 lakhs have come under irriga-
tion for of the 19 completed projects
In Bihar only 2 41 lakhs have come
under 1rrigation, In Bombay the
figure 1s 1 07 lakhs, i;n Kerala 0 18,
in Madhya Pradesh, 276 lakhs, in
‘Madras 1 28 lakhs of acres, 1n Punjab
18 55; and in Rajasthan 11 49 There-
Tore, the money spent on these big pro-
jects is about Rs 600 to Rs 700 crores
Tt is sald by experts that for every
100 acres of irrigation potential that
is created under a five year period only

20 acres are brought under plough
When I look at the amount of money
that 15 spent and the amount of actual
land that 1s brought under cultivatson,
the proportion seems to me to be very
alarming

14 hbrs

It was estimated that major irriga-
tion would account for an additional
three million tons I do not know
how much of foodgrans is produced
on account of the new area that has
been brought under cultivation

With regard to fertilisers, this 1s a
great disappointment and mis-calcula-
tion on the part of the planners
Every part of the country 1s demand-
mg fertilisers to increase food produc-
tion Bul it was given a go-by A
thorough investigation has to be made
as to the bottle-necks in the way of
increasing agricultural production and
find out how far the Plan expenditure
1s contributing to the increase in pro-
duction It should also be thoroughly
gone into as to the causes of low
utilisation of the irrigation potential
created

About fertilisers, I would like to
make a suggestion This year we
have to import about 3 5 million tons
of foodgrains Along with foodgrans,
will 1t not be possible for Government
to arrange for import of fertilisers
also under PL 480 They can very
well negotiate with USA for perms-
sion to utilise the money that 1s being
now spent on local development for
mnport of fertihsers A part of it can
be utilised this year and with that
additional production of foodgrains we
can reduce the imports from outside
The money thus saved can again be
invested for importing more fertilisers

With regard to import of food also,
I do not see any prospect of improv-
ing our production to meet the re~
quired demands There are now T}
crores of urban population who depend
on the rural areas for production of
food Assuming that oyr 1mported
foodgrains of $ 5 million tons are con-
sumed by this population from the
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urban areas that comes to 47 ounces
per day. Computing 14 ounces of
per day as average con-
sumption per capita, the rural popu-
1ation of 310 million have to supply
food, after feeding themselves at the
rate of 14 ounces per head per day,
of about 9 ounces per day per head
for the urban population. The shift
of population is now again largely
towards towns. We have also to uti-
lise a certain amount of the cost of
foodgrains, as I told you, towards im-
proving the food production.

1t is said that every rupee worth
of fertiliser that is used on land will
create an economic potential equal to
2% times that amount by producing
ancillary industries that are involved
in the production of food and improve-
ment of agriculture. That has also
to be gone into, and a substantial
amount of money has to be invested
on both import of fertilisers and also
manufacture of fertilisers.

The Food Minister has told the other
House that Government are arrang-
ing for irrigation facilities and also for
bringing into existence a number of
fertilizer factories by the end of the
Second Plan. The one factory about
which we hear is the Bhakra Nangal
Fertiliser Factory. The others do not
seem to have made much progress, and
it will be some time before they can

< be brought into existence,

The matter of controlling food prices
has been given wide publicity. It
has been said that the Government are
entering into foodgrains trade by orga-
nising a State Trading Corporation.
But the advance information that has
been given and the propaganda that
has been done on its behalf without
the proper machinery and arrange-
ment for bringing into operation this
scheme quickly has created a sort of
scare among the people. The middle-
mo~ «<tarted hoarding foodgrains and
artificiallv raising the prices of food-
‘graing. Sim it ‘- ot an easy matter
40 organising state trading in food-
grains, Tt cannot do it with the machi-

nery that at present exists. Instead
ot taking over the whole machinery
of storing, buying and distribution, it
is better if Government starts with the
first phase and see how far it works.
Instead of having several hundred
crores of capital in their hands, for
buying the foodgrains in the wholesale
markets, storing them in proper sheds
and then distributing them, the work
of distribution must be aliowed to be
run by private hands. In that case &
large number of people who are al-
ready having their employment in that
line will not be thrown out of em-
ployment, and the scheme will not
create any hardship to the ordinary
people who live by retail trade.

With regard to taxes, Sir, I welcome
the reduction in the military expendi~
ture. It admits of more reduction, I
believe, because, after all, military
strategy has been changing, the pattern
of defence forces in countries has
been undergoing a radical change after
the possession of secret and nuclear
weapons by Russia and America, and
also United Kingdom and other coun-
tries. The use of conventional arms
and weapons has been largely reduced.
Their importance has been altered.
Howecver much we may spend on our
defence forces, we will not be able to
have any parity or any comparison
with the big nations, the big powers
that control the destiny of the world.
Viewed from that point of view, we
have to note that any amount of
defence expenditure is not going to
give us a status equal to those big
nations. The necessity of defence ex-
penditure for us is to keep our neigh-
bours in good behaviour and also to
organise internal law and order, in
case there is any rebellion or some-
thing ot that sort.

Then, Sir, having known a bit of
expenditure on the defence side, I feel
that there is a lot of wasteful ex-
penditure in that department which
can be usefully investigated and plug-
ged. That will give us a saving of
some more monev
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W th regard to the tax on khandsars,
thut has to be éxammed more care-
fully The pattern of our taxation 15
dound to change As our impoits are
dwindling, our customs duties are
bound to dwindle To make up for
the loss on customs duties, we will
have to introduce excise duties, and
the burden of internal resources has
to be borne by the masses Excise
dut es are inevitable But khandsar:
18 a cottage industry I feel that for
filling up, partially, the deficit 1n  the
Finance Minister’s Budget, he can
safely look to minimising the expendi-
ture on civil side, on the administra-
tion sside He should leave the cottage
mdustries alone It there 1s any
mechanisation m that industry, o
machinery 1s used there, then you can
include them As long as it remains
as a cottage industry it should not be
touched

On account of incoherent and un-
planned development of sugar industry
m this country khandsar has deve-
loped side by side with sugar indus-
try m UP, Bihar and other places
The competition that 1s now feared
by sugar factories from the khandsar
mdustry has come on account of lack
of proper organisation and planning on
the part of Government Now, 1t 1s
for Government to see that the bigger
mdustry will not swallow up the
smaller industry If there should be
any planning for the location of the
sugar factories hereafter, they should
see that there 1s no competition be-
tween the khandsari industry and the
sugar factories for meeting the re-
quirements of sugarcane

With regard to the tax on motor
tyres and diesel oi1l, that also works
hard on the middle-classes For the
sins of commussion and omssion of the
railways which have got a budget of
®bout Rs 700 crores, with an impos-
ing array of officials in the Railway

their plans have all gone
‘wrong and their estimates have fallen
short—and Yor the losses which they
wustained, it is not fair for the Fin-
'shice Minister to come to their rescue
aid 1mpose this urden on the poorer

people of the country. Road tramsport
18 going to develop in the private sec~
tor to such an extent to carry goods
and passengers that it is not merely
a service but a great industry. For
m my district, for instance, with a
population of 28 lakhs, there is only
a stretch of 80 miles of railway The
rest is ¢overed by road transport, and
the people there depend upon roads for
transport’ You cannot penalize them
by increasing the rate of dresel o1l and
motor tyres

With regard to diesel engines, if we
go and see 1n the several dry areas of
the South, you will realize that large
quantities of foodgrams are grown by
utihzing the diesel engines Dieser
engine 1s used for well 1rmgation,
sugarcane 1s grown by well irmgation
Foodgrains are grown by well irriga-
tion There 18 always a great
demand for diesel engines from the
Agnculture Departments of the State
Governments, and there 1s no pomt mn
mmposing this tax on the poor agricul-
turists who are helping you to produce
more food After all how much defi-
it has been met by imposing these
taxes on the poor people who number
30 crores” What 1s the defiait you
want to meet 1n a budget of Rs 800
crores?” You can easily scrap this
revenue of about Rs 30 crores through
the imposition of these taxes out of a
total deficit of Rs 80 crores, by exer-
cising greater vigilance on the expen-
diture 1n defence and m the admims-
trative fleld Only then you will be
earning the gratitude of the people

Shri Jamal Khwaja (Aligarh) Mr
Deputy-Speaker, Sir, as P am a stu-
dent of social philosophy and human
nature rather than of public finance
and fiscal policies 1 feel that the best
way m which T can contmbute to the
proceedings of this distinguished
House 15 to dwell on the philosophical
and 1deological aspects of the budget
rather than on the details of the taxa-
tion structure or on tbe.vmous poli-
cies that have been formulated and
on the taxes levied
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The 1deological aspect, as everyone
would readily grant, 1s very important
*We who belong to this side of the
House frequently hear from the Com-
mumsts and the Socialists, from these
parties, that the Government suffers
from a lack of 1deological clarity and
cohesion and that we are confused as
to what the basic policy or the funda-
mental policy and the basic approach
are or should be I think that this 1s
not correct The Congress party and
the Government follow a speufic 1deo-
logy and approach but it 1s not a ngid
approach or a text-book approach
Although 1t 1s said by us that we are
following the socialistic pattern of
soclety and socialism yet I honestly
feel that it 1s not just socialism or
just any “ism” If any word 1s nerd-
ed to comn that ‘1sm’, I would hke to
coin a new word and call 1t ‘balanc-~
1sm’ That i1s how I feel It s a very
unconventional word, but I think one
should not be averse to commng n(w
words Of course, the more popular
expression 1s mixed economy or what
ever you might like to call it How-
ever I think the word ‘balancism’
spotlights the character and the nature
of the basic frature the ideology and
the philosophy which we follow

It 15 a pity that we do not under-
stand and grasp the dynamics of think-
ing and how the various concepts 1n
all fields of human knowledge have
been developed There was a time
in the 18th century when there was a
dichotomy between matter aud energy
These wera the two basic concepts of
physical science Yet, as scicnce deve-
loped this dichotomy was overcome
and we saw the fusion of these two
<oncepts Matter was reduaible to
energy and cnergy was reducible to
‘matter Simularly, I mamntain that n
this atormue age, 1n this modern age,
the dichotomy and the contradiction
between rigid socialism on the one
fand and ngid capitalism on the other
dand have disappeared It 1s in evi-
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dence in all dynamic thinking, But
all rigid and closed minds suppose tha

there are these two “isms” and that
they can be applied to the concrete
facts of society, for economic develop-
ment, etc, 1n an exclusive way.

It 1s well known that the capitalism
of America, for example, 18 not the
classical capitahsm. It 1s neo-capital-
1sm If you see the private sector and
the public sector, it is a facl that in
America a far greater percentage of
production i1s m the public sector than
1s the case mn a country like ours
where we definitely adhere to the
socialist pattern of society So things
have changed The Prime Minister
repeatedly, and everywhere, he
goes not only as the Prime Muuster
but as the great 1ideological leader,
propounds this and lays emphasis on
this But 1t 15 a matter of regret that
our young men and our thinkers do
not appreciate and cannot appreciate
the significance of what he asserts or
what all thinking men, apart from the
Marxian intelligensia, are thinkmg I
refer to the German sociologists like
Karl Mannheim and Max Weber and
others who were the intellectual heirs
to Marxian philosophy We do not
know how the sociological theory has
developed in Germany So, I wish to
point out that emphasis 6n the mixed
economy and the fusion of these two
things have come to say in the mo-
dern world

The basic question which 1s con-
fronting thinking men and the ‘theo-
cetictans’ today 1s the question of the
balance of power, the question of
power the diffusion of power 1n an
optimum way If power 1s concen-
trated cither in the hands of the State
or the individual, 1t leads to certain
difficulties The Communists may not
be aware of 1t or others who are doc-
trinaire socialists may not be aware
of 1t, but these things are engaging
the attention of serious philosophers,
all social philosophers and sociologists.
If the State becomes omnipotent and
eowerful, then there is danger. On



563§ General Budget— PHALGUNA 20,1880 (SAKA) General Discussion 5636

the other hand, if the individual, whe-
ther he be the capitalist or the mdus-
trialist, becomes too powerful, then
also there is danger If the State
becomes too powerful, there is the
danger of individual liberty bewng
challenged If the entrepreneur, the
big busmessmen, the industrialist, gets
too powerful, there is the danger of
social discipline being destroyed It
might lead to chaos So, the crux of
the problem today, in this age, 1s not
whether there should be capitalism or
socialism or private sector or public
sector, but how power should be dif-
fused in an optimum way, because,
here also there 1s difficulty If there
13 too much diffusion of power, then
there 1s no possibility of controlling
and moulding the economic processes
of the country If everybody works
m his own way and builds his own
little house, there 1s no possibility of
moulding things, changing things ac-
cording to a specific ideal On the
other hand, i1f power 1s too much con-
centrated, there 1s the other danger
which I have referred to So, 1t1s wrong
to say that the Government has no
clear-cut policy, that they are divided
in the Cabinet, that one member of
the Cabinet pulls m one way and the
other 1n the opposite way, that there
1s tussle between the public sector and
the private sector

In all honesty I fee! that the Gov-
ernment 1s following a consistent
policy and that 1s the policy of balanc-
ism, or I may call 1t economic dualism
or parallehsm I feel that there 1s no
question of any conflict between the
private sector and the public scctor
They are to my way of thinking, the
two eyes of our country, of the bride
of India, if any eye 1s destroyed or
damaged, the beauty of the bnde
would suffer If we do not think in
this way and if we speak, as one of
the Members said yesterday, as 1if
there 1s a cold war, I feel that 1s a
very mistaken attitude

Reference was made to the fact that
we are going too slow in regard to
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certa.n matters, we have not been able
to nationalise banks, etc On the
other hand, there are people who say
that we are going too fast. One hears
all sorts of things The very fact that
both these criticisms are made against
Government shows that the Govern-
ment 15 following the policy of the
golden mean This s the best proof that
the Government is following a middle-
path In this connection, I would hike
to pownt out that it has been establish-
ed beyond doubt that in the modern
age, 1t 18 not ownership of an industry,
the means of production or the banks
which rounts It 1s the power to con-
trol and regulate which 1s the real
thing If Government 1s in a position
to regulate and control the activities
of the banks or other institutions, how-
ever large they might be, mere own-
crship becomes insignificant and sup-
erfluous

Here I may draw an analogy be-
tween the so-called modern form of
imperiali'm as compared to the old
form of imperialism which was called
co onialism It has been amply shown
that pohitical domination over a coun-
trv 1s not necessary, provided the eco-
nomy of the country can be controlled
Simi arly nationalisation of banks or
of any other institutions for the sake
nf nationalisation 1s useless The real
thing 1z whether the Government has
( ffectine and full control If the con-
trol 1s there, Government can safe-
guard the national interests and there
will be no question of anvone over-
whe'ming anybody else I do not
believe 1n any sector overwhelming
any other sector, let there be true co-
operation between the two That
would be m the best interests of the
country

After this 1deological exposition, I
would hike to make an analysis of the
basic policy approach which, to my
mmd, the Government 1s followmmg I
would define the basic policy aoproach
of the Government as multi~-dimen-
sional as opposed to the mono-dimen-
sional approach The multi-dimen-
sional approach, as 1 deflne it, takes
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Juts account the totality of the dimen-
shons of progress, where progress n all
dimernsions 15 sought in a constant way.
On the other hand, the mono-dimen-
stonal approach means exclusive con-
centtration upon certain features to the
exélusion of the others. Here agam,
I may give an analogy in the sphere
of psychology We have the whole
method and the part method The
whole method consists of learning
material as a whole and the part
method consists of concentrating
selected parts. Now 1t has been prov-
ed beyond doubt that the whole
method is superior to the part method
1z the long run

1 hold that in political economy, In
polities in general, the multi-dimen-
sional approach 1s likewise superior to
the mono-dimensional approach Here
also, there will be no clear-cut dis-
tinction, it 13 a question of emphasis
While we have been following the
multi-dimens.onal approach, Russia
and China have followed in many res-
pects the mono-dimensional approach
They have selected certain targets or
certain 1mmediate ends and they have
made an all-out effort to reach those
ends, whether 1t 1s food production or
hedvy industry, and that has produced
résults no doubt. But I feel that basic-
ally our approach 1s superior to
theirs, although n view of the tempo
of the age and a number of other fac-
tors, there 1s ample room, according
to my way of thinking, for follewing
the mono-dimensional approach in a
number of things, especially, for exam-
ple, 1n increasming food production 1
need not labour on this poimnt, 1t 1s so
axiomatic While the general multi-
dimensional approach that we have
been following 15 correct, in these mat-
ters much more results would have
come 1if the mono-dimensional
approach had been followed and con-
centrated efforts had been made 1mn
these directions

Another, such field is the field of
training of co-eperative personnel.
Hare also, a very intense concentrated

dnive 1s necessary. Equally important
are the spheres of administration and
judiciary. The report of the Law
Commssion has just been published
and 1t has highlighted the arrears in
the judiciary and the other difficulties
and complexities of the mtuation. So,
here also a mono-dimensional approach
t> lessen the number of arrears and
to reduce the administrative delays at
all costs would have yielded better
results

This brings me to the heart of my
speech.

Mr Deputy-Speaker: The heart
has come very late

Shri Jamal Khwaja: In a sense, the
heart a ways beate

Mr. Deputy-Speaker: But not at
the end; the heart should beat from
the beginning and not at the end.

Shri Jamal Khwaja: It has been
beating from the beginning, but now
t might beat a bit faster

That puint which I want to empha-
sise 15 that we are all very anxious
and eager for the rapld industrialisa-
tion of country It reflects the tempo
of the age. the atomic age. So, there
arc very great stresses on develop-
mental and  productive expenditure
and we feel shy towards any imncrease
in non-productive expenditure. Cer-
tainly this 1s correct and it should be
50; vet, we should not forget the basic
fact that the welfare State logically
pre-supposes the police State There
cannot be a welfare State, and the
functions of a welfare State cannot be
performed effectively if it is not sup-
ported by a strong police state, where
the functions of the police State are
adequately performed—! mean general
law and order, sound administration,
sound judiciary and so on. And this
15 my reasoned conviction that in our
eagerness and 1n our zeal for the quick
development these asvects have bean
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ignored. I do not blame the Govern-
ment, § o hot tnititise the Govern-
ment. Large sums of meney are bemng
spent en these productive enterprises
and, therefore, it 1s ihevitable

Here every now and then there 1s a
cry in this House against the mounting
civil expenditure There 1s a cry for
economy But I want to submit that
th s 1s a very mmportant matter Eco-
nomy at the expense of efficiency will
not do Economy 1s certainiy neces-
sary, but efficiency 1s also necessary
And if we in this House grudge this
expenditure every now and then, the
Guverniient will not be in a position
to perform the poice function which
constitutes the base and without which
no welfare State can function properly
and no development can take place

Though there are a number of things
to which I wanted to refer, for want
of time I shall conclude I wanted
to speak about the totality of the situ-
ation as 1t prevails in the country
today As far as the econom.c situ-
ation goes 1t has already been brought
out by a number of speakers, but best
of all, I think, by the Economic
Survey I fee!l I must congratulate
the M nister and the Minstry, but
most of all those officials who have
contributed to the preparation of that
economic survey It 1s a noble docu-
ment, impartial, fair and objective
And 1 can say that a government
which 1s capable of bringing out such
an impartial and objective document 1s
a responsible government and so I
have full faith and confidence in 1ts
ability to deliver the gcods and to
lead the country forward

I shall conclude by saying that the
other aspect of the total situation to
which I wanted to draw the attention
of the House was the spiritual situa-
tion I do not use the word “spiritual”
in the sense in which we use 1t, I
use it 1n the sense of Gestige situation
der Zeit, the famous book written by
the famous Gefmen philosopher Karl
Jasper just before the Nazs came to
power. But fhere is no time for me

to go into the dpititunal situdtion
Therefore, I shall content myself with
the simple remark where we have
declined 1s the spiritual, the subjec-
tive, the imponderable aspect Quan-
titatively we have improved, there is
no doubt, barring the shortfall in agri-
cultural production or the slowing
down of the rate of production in the
ast two years in the industrial field
But, as I have said, we will overcome
all these dufficulties I need not go
into the analysis But, as far as the
spiritual situation goes, there we have
dzcl ned I refer to the qualitative
d cline in our standards m all spheres
of life, whether 1t be judiciary, whe-
ther it be public life, whether it be
our educational institutions, whatever
they might be Again, it 1s useless to
complain or criticise the Government
There 1s a thing like socio-economic
causation and sociological determina-
tion, and no matter who the personnel
of the Government might be, no mat-
ter who do form the government,
the operation of these objective laws,
these social laws would have their
effect

Therefore, I do not wish to criticise
or condemn the Govérniment But I
would certainly like to draw the atten-
tion of the House and of the country
to this important thing I would say
that the only solution for arresting
this dechine lies in the sphere of edu-
cation Therefore, while we should
not grudge any addrtiohal expenditure
that mght accrue as a result of main-
tuning a sound and efficient admnis-
tration, so should we not grudge any
additional expenditure that might be
necessary for raising the edicatioral
standards

Mr. Deputy-Speaker: The hun

Member should conclude

Shri Jamal Khwaja:
w thin half a minute

I will fimsh

The most significantly arresting fea-
ture of this spiritual development is
the spirit of commercialism®which pre-
vails {h ot low-pmid Govérndient
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employees, As far as the officers and
others go, I have no complaint to
make. I have no statistics to give but
anyone can go and see for himself the
spirit of commercialism which prevails
in the offices, and nothing can be done
unless you put a brake to it You
may call it bribery That corrodes and
poisons the atmosphere with the result
that moral capital is not forthcoming
for the implementation of the Plan
That has to be stopped and moral
capital has to come, where lies the
remedy for this

Apart from the improvement 1n the
standards of education, there is another
tactor, and that 1s the human touch at
all levels and the formulation of a
code of conduct, not only for the offi-
cers but also for all public men and
politictans There should be a gentle-
man’s agreement by all political parties
that that code of conduct would be
followed and the ruling party should
take the mtiative and lead in this
matter

Mr. Deputy-Speaker: I now call on
Shr1 Thanu Pillai Then I will call
Shri Shibbanlal Saksena As our
friend has said, we ought to conform
to some code of conduct here also. If
the hon. Members from this side also
desire to take so long as the Opposi-
tion Members, then there would be
very little chance of exhausting the
Iist of Members that has been supplied
to me Therefore, whoever might be
on his legs, at least on the second bell
he has to sit down. I allowed the
previous speaker to conclude his sen-
tence. But then he took up a new
subject. Sometimes “in conclusion”
comes 3 or 4 times. That creates cer
tain difficulties. So, I request all hon
Members to see that when the first
bell is rung they ought to come to the
finishing touches and conclude when
the bell is rung a second time

8Shri Thanu Pillai (Tirunelveli):
The budget proposals have given a lot
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of concessions to the big business at
the cost of small investors and consu-
mers Concession is granted on many
taxation proposals of the previous
years under the guise of simplification.
If a company had fo pay a tax, the
shareholder was previously getting a
rebate from out of the grossed amount*
Now this small shareholder is not get-
ting the benefit of refund but the com-
pany is getting the benefit of a lower
taxation

Then again, coming to the wealth tax
on companies, on paragraph 70 it is
stated

‘“This rate will secure the same
revenue as 1ts at present derived
fiom the taxes on the wealth and
profits of companies and I propose,
therefore, to abolish the Wealth
Tax on companies and the Excess
Dividends Tax "

It has been argued that it 18 compen-
sated and though a concession 1s grant-
ed the money 1s collected otherwise.
If somibody 1s benefited, somebody 1s
paying more Who 1s the person?
Then, this wealth tax, if it 18 included
w this super-tax and the company tax,
where was the necessity for increasing
the 1ate of taxation of individual
wealth {fiom § per cent to 1 per cent.,
I per cent. to 14 per cent and from
1} per cent to 2 per cent.? If company
t1x rchef was intended to give relief
from double taxation possibilities, let
us take courage and say that we have
revalued our approach to the econo-
m ¢ problem and structure of taxation
and we are giving this. It has not
been explicitly said as to why these
concessions are being granted. Let us
ste what the previous Fmance Minis-
ter said when he levied this tax. He
said.

“The net effect of the proposal
to increase the income-tax on
Companies will, therefore, not be
very sigmficant. It will to some
extent help us to check tax eva-
SIOH ”
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That is, in the new taxation proposals
which were then evolved of levying
a company tax and increased Corpora-
tion tax on companies giving relief to
the individual, i1t was argued by the
then Finance Minister that it will help
to check evasion of tax. On wealth
tax on companies also, he said:

“In the case of Companies, there
will be no tax on assets up to a
value of Rs 5 lakhs; on values
beyond that the rate will be § per
cent. The Wealih Tax is intend-
ed paimarily as a measure of per-
sonal taxation but in the peculiar
economic structure of India I con-
sider 1t advisable not to exclude
Companies from the purview of
thig tax. However, the rate of tax
has to be low. That is why I have
proposed a flat rate of only § per
cent. on assets above the exemp-
tion himut I have just mentioned.”

This aiso he said that there is check
on tax evasion If the pohicy of com-
prehensive taxation proposals of
Wealth tax, Expenditure tax, Gifts
tax, Estate duty, including Income-tax
excess dividends were intended for
checking certain tendencies in the
' people, have the conditions charged
or has our thinking changed? Let us
be clear mn our mind. Let us have a
bold and courageouvs approach to it
If the taxation proposals, the Wealth
tax and other taxes have been wrong,
if we have gone on a wrong path, let
us retrace ou- stens and come back
boldly and not say, there has heen
some fiction 1n calculation. In several
places 1n the exp'anatory memorandum
1t is said, legal fiction 1s being remov-
ed and therefore these concessions are
given. Let us not think fictitiously in
these matters; let us be realistic. I
have no objection tc giving conces-
sions. But the reascn for giving the
concessions should be very clear.

Let us consider the cffect of this
taxation, on the psychology of the pub-
lic. Indirect taxation, we never grade.
In a socialistic pattern of society,
where direct taxation is bound to
dwindle when the accumulation
of wealth dwindles, indirect tax-

ation has to be resorted to
Here, when companies are given con-
cessions and they enjoy preference,
this indirect taxation on commodities
which are used mainly by the poor
people—not rich people—does not
create a good psychology. I am afraid
1t creates a bad psychology that the
proposals are to help big business and
not to give any aid to the consumer
or the small investor. Tax on excess
dividends has been abolished If there
had been a check on excess dividends,
thete would not be incentive for more
and more profits and the consumer may
sometimes get commodities at a lesser
price It 1s very difficult because there
are other ways of selling at higher
prices and stull suppressing the profits.
But, there 1s a slight likelthood of the
prices not shooting up. This free lance
dividend for thesc companies, I am
afraid, wul have a bad effect on the
market value of commodities. It may
not eifect the pcople who are drawing
big salaries and pcople employed in
the publ:c sector or the private sector
or the orgamised sector, getting Rs. §
or 10 for cvery threat. If may not
affcet them  But, the middle classes,
the poor lower middle classes, and the
self-employed people are definitely hit.
Khandsari, sugar or diesel oil—these
are things which the poor people take
and thcy are affected bv these taxes.
Even regarding other proposals hike
cdible oils and art silk sari, people who
cannot go in for silk saris, go in for
art silk saris. It is necessarily the
poor people who go in for this. We
have levied a tax on poor people even
on cigarettes It is not the luxury of
a rich man Even poor people smoke
cigarettes. It is the only luxury left
for the poor people* cigare'fte and bidi
That also 1s taxed

An Hon. Member: Not bidis.

Shri Thanu Piliai: My hon, friend
15 not a smoker and he does not know.
On all these taxes, ic we have any
check?

The Finance Minister, in his speech,
said about price stability and yigilant



5848 Gensral Budget—

{Shry Thanu Piilai)

watch op costs for exports and other
Rurpsses. There should be price sta-
bility Is there going to be price cta-
bility for the consumer? We are fore-
ed ta pay hagher prices for every com-
modity, for foodgrains etc When we
ask questions, the hon Minister says
that the increase 15 not very hagh The
control price of procurement of paddy
was Rs 30 per kotta previously It
has come to Rs 50 now Stll the
Governmant thinks that the price 1
not very high, the producer must get
it These are incentives for produc-
tion and trade, but no incentives for
the consumer and the other people
who are 1n the low income group

We do not have a price wage policy
We are afrad of fixing prices on the
p ea that production will go down
But, as I sa d before people who shout
and fight get more money, but not the
other people How are they going io
ex st 1n this country? Have we got a
price wage policy? We have becr
shouting here to fix a wage equated
with the price of foodgrams Unless
you come to a decision, unless th¢
Government s prepared to take cour-
age and say, this 1s the norm which I
fix as pr ce of foodgrains, nothing will
happen 1n this country Every Plan
that 1s coming up will be upset becaust
foodgrains price upsets every other
price That has been the practice We
are not economic pundits In the hom¢
economy, every housewife, every ma-
who fuots the bill knows that 1f food-
grains prices go up, the price of every
other commodity goes up

Rightly, 1t 1s, that the Government'’s
approach 1s directed towards the agri-
cultural edonomy But, 1n what fash-
1on? Are we going m the right dir-
ection, that 1s my question If these
taxation proposals are taken into g¢on-
sideration, we give big concessions to
big business and we pass the Nagpur
Resolution and te'l the small agricul-
tursst that there 18 going to be ceiling
We have not said what 15 the extent
of acreage , Even a five acre holding
agriculturist feels that his five acres
will be tgkes away from lum Why not
- Wy kv what is our ceihuog

MARCH 13, 195

General Discustion 5§46

Lmt? One State Government says,
it 13 Rs 3,600 Another Govermment
says, Rs 5,000 Therefore, 1t has upset
the mind of many agriculturists who
were producing a large quantity of
foodgrains at a very high level of
production The Average production
in India, I understand, 1s 900 pounds
per acre In my part, the norm for
paddy 15 3,600 pounds per acre If
you chill the enthusiasm by undecid-
ed po icies and pronouncements off and
on, production 1s bound to go down,
not go up What 1s the approach to
the land problem?” Do you want {o
inciease production or do you want to
use this for any other purpose, other
than for increase of production? Lel
us there also be clear and forthright
If co-operative farming should be
resorted to, let us not be apologetic
abaut 1t I have spoken before on this
subject and I have said, there should
be only compulsory service co-opera-
tives, because the individual 1s not
‘nterested 1n seeing himself as a part-
ner of a big farm, but he 1s interested
in seeing himself a proprietor of a
small piece of land to be inherited by
his children That being the psycho-
ogy and mentality of the people, now
let us not frighten and threaten these
people who are producing more than
3000 or 4,000 1bs of foodgrams pei
acte as the norm in their small plots
of one or two acres by saymng that
we will take away their land, and that
they wull become members of the co-
operat ves If it 1s a service co-opera-
tive, then there is no quarrel Why
this heat and argument everywhere,
mside the House and outside? I would
like to say that 1t 1s all due to a wrong
thinking and a wrong approach

An Hon. Member: By whom?

Shri Thanu Pillai: By those who

are 1nterested

Mr. Deputy-Speaker: By all those
who assemble here and deliberate

Shri Thapu Plllai: The real fact
18 that when the railing was announc-
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ed, people thought that ceiling was
going to be too small and they wanted
to fight against it When they wanted
to fight against ceiling, we gave them
a handle to fight against co-operation
It is not co-operation, service co-opera-
tives, as such which will affect the
peop'e, because our Prime Minister
has said that there 15 gomng to be no
compulsion, 1t is voluntary If 1t is
voluntary, there can be no quarrel
about it Then, why thus quarrel from
the Bangalore convention and all that”
What 1s happening” Very intelligent
people, very respectable leaders are
taking that front and going about say-
ng “that we are going on the totali-
tarian way, therefore it should be
arrested here and now ” Are we going
that way”

It 1s a matter not to be lightly brush-
ed aside by saying that we will deade
this way or that It has to be faced
squarely and answered not with un-
reasonable passion, but with argument,
convineing the people, because their
arguments have got a hold on the
people, and the people are having such
respect and regard for those leaders,

and our leaders also cannot simply say

that they brush aside that opinion

The ce ing part of 1t, as I sad, if
it 1s to be hiberal, will be acceptable
If 1t 15 going to be small, let us see
whether the ceiling on agricultural
land alone 1s reasonable, fair and
Just, when you do not have a ceiling
on other forms of wealth n this
country

An hon Member speaking yesterday
said that somebody had declared Rs
1 60 crores as hig wealth whereas his
real wealth amounts to about Rs 50
crores and something more If that
13 the kind of society that we have
why should I say that this landlord
who is having 20, 30 or 50 acres should
be controlled, but these rich people
will be left alone ?

Have we come to the conclusion that
land as preperty should not be accept-
ed n this country® Whatever ma:
be the idea, let ug be clear and frank

Acharya Kripalam spoke about
faith, but he stopped with faith alons,
Faith alone does not constitute truth,
Gandhyi taught ug faith and fesrless-
ness Our Prime Mmister has very
often dilated on it and said that truth
is faith end fearlessness, dbut I am
afraid that fear has completely pos-
sessed our Government as I can see
from the many surrenders to the many
threats of strike I would only appeal
to the Government not to be possessed
of this fear All that we decide let
us decide fearlessly, in faith and
fearlessness which are the two rails
of truth 1 hope our Government and
our leaders will be capable of rsing
to the occason and speaking out,
and 1if co-operatives must come, let us
not be apologetic Let us say that
compulsory co-operativeg must come,
let us face 1t If by that compulsory
approach people go agamnst us, we
must accept it That 1s democracy
Hon friends said that we will lose the
support of the people We are not
afraid If the consequences of some
approach and some actions of the Gov-
ernment will lead the people to go
aga nst 1t, why should the Government
feel shy of 1t When we evolve a
theory, when we develop an approach,
we have to take the consequence into
consideration and come to our con-
clusions

I am only sorry that our leader is
not here, and 1t dustresses any admurer
of our leader that some wview on
regumented thinking 1s reported to
have been expressed by him, and if
that 1s true—it has been modifled, I
do not know—I must say that our
very existence depended upon indi-
vidual liberty, freedom of thbught and
treedom of act on and speech If there
18 going to be a crins for thet free-
dom of thought, I am sure nothing
wil]] stop the degeneration of ths
sountry With all our differences with
sther parties and ideolog es and other
groups and politics, we are confident
f our success because of that one
cardinal principle which sthe Father
of the Nation taught, and his suecessor
hag been telling us time und agein
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that what we want .3 unity mn diver-
sity and not umformuty. If that
approach 13 gomng to be given the go-
hy, we are very doubtful ag to what
the consequences will be 1 hope the
Government and 1ts Jeader would take
mto consideration the feelings of the
people from all angles After all, the
ind vidual human being lives, in our
country at least, not by bread and
filling the stomach, we hve for very
great principles and high ethical
values Of course, very often they are
forgotten by the people when they do
not get food In our part of the cot 1-
try we have a saying in Kural

“Semkkuna: u illadapozhuthu srithu
vaydrukku eeyappadum

The translation is that when we do
not hear something good, we wnll
think of aur food

Shri 8. L. Saksena (Maharajgan;)
How strongly I feel about the excise
duties proposed in this Budget 1s
obv ous from the fact that I have come
to oppose them on this the tenth daj
of my fast.

Mr. Deputy-Speaker: Yes, the hon
Member can sit down and speak if he
feels weak

Shrl 8. L. Saksena. During my
membership of Parliament 1 have
seen many budgets presented and
debated upon n this House But 1
think none was so thoioughly capital-
istic as ths one The Congie~y pro-
claims that 1t 1s building 1n India «
socialistic pattern of society, but in
the whole speech of the F.nance Min-
ister, tht word “socialism” has been
scrupulously avoided I wonder if
such an mmportant member of the
Cabinet 13 so deadly opposed to the
!very word “socialism” that he abhors
t

But leaving socialism apart, I would
Judge the Budget from the funda-
mentals of the fa th which the Finance
Minister professes, his faith in the
teachings of Mahatma Gandhi I say
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this Budget 18 a cruel mockery of
GGandhijt’s teachings; it is the most
un-Gandhian Budget that I couid sver
magme I also clam to be a humble
follower of Mahatma Gandhi in my
own humble way I think cotlage
industries and small-scale village
indusries were dearest to the heart of
Mahatma Gandh, but I find in this
Budget that the most important cot-
tage 1ndustries lhke the khandsari
sugar imnduastry and the o1l pressing
cottage industry have been heavily
taxc4 and both of them will mnot
survive the heavy mmposition
which 15 beirg levied upon them

Simlarly other items of indirect
taxation are taxes on the poorest
tlass of people The tax on diesel
o1l 1s the most objectionable of these
Duty on biris which 1s the poor man's
recreation 1s another tax on the
poorest of the poor Tax on motor
vehicle tyres and diesel o1l will make
road transport more costly and
deprive poor villages of cheap trans-
port

Ghce of course, has vanished from
the market, but the vegetable oil
which 1s now being used for cooking
purposes by the poor and the mud-
dle classes, has been taxed and they
will be hard hit by these taxes, Even
the tax on tea has been raised and
therefore I say the 1imposition of
Rs 20 crores by way of excise duties
1~ on the poorest of the poor

The speeial feature of this Budget
presented by one who claims to be a
disciple of Mahatma Gandh: is that
no rchief has been given in taxation
to the poor and muddle classes who
are the hardest it The only relief
given 15 by the abolition of the wealth
tax on the wealthiest classes. The
income-tax on  persons earning
Rs 3,000 a year has not been re-
moved

There 15 a defleit of Rs. 81-67
crores in the Budget All the new
taxes proposed will yield only
Rs 23 85 crores and a deficit on
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revenue account of Rs 583 crores
will still remamn and the over-all
budgetary deflaat wall still be Rs 222
crores This deficit should have been
covered by judicious taxes on the
wealthier classes and by reducing
-expenditure on civil administration
which has risen to the monstrous
total of Rs 223 crores from Rs 85 §
crores in 1948-49, that 1s, 1t has be~
come six times 1n a decade and, risen
by 500 per cent, whereas our total
budget including the defence budget
has only become double, or risen by
100 per cent only It should be
remembered that this sum of Rs 223
crores does not include the establish-
ment expenses of the defence budget
Do, Bedbutting the expeniitore oo
defence out of our total expendi-
ture of Rs 839 50 crores, the total
expenditure left 1s Rs 596 50 crores
Thus, 1n our present budget out of
1 total civil expenditure of Rs 598 50
crores, the expenditure on civil
admnistration 18 Rs 222 78 crores
Thi, works out to 37 34 per cent I
was the secretary of the Harmjan
Sewak Sangha m Kanpur in 1934
Mahatma Gandhi had then laid down
that 1n our budgets, the expenditure
on administration must never exceed
10 per cent, and n an ideal budget
it should be confined only to 5 per
cent And here in the Budget of the
Central Government which 1s run
by the Congress Party which 1s
returned i1n the elections by procla-
ming from the house-tops that it i<
the party of Mahatma Gandhi and
w1l build the India of his dreams,
the expenditure on civil administra-
tion has mounted up to 37 84 per
cent of the total civil budget

15 hrs.

If you exammne the budget of the
People’s Republic of China, the size
of whose first plan was four times
larger than that of our Second Plan,
you will find that the expenditure on
civil administration there does not
exceed 10 per cent That i1s one of
the reasons why China'’s rate of pro-
gress 13 about four times more rapid
than ours

I had thought that now that a
gtaunch disciple of Mshatma Gandhi
was the Finance Mimster, he would
1y to reduce the expenditure on civil
agdmunistration to Gandman propor-
tions But I find that his Mimnstry 1s
the worst offender in this respect, and
it has a staff of 112,000 persons on its
;0lls  In fact the expenditure on
cvil administration 1n the last two
years also has risen by Rs 81 crores
instcad of 1mposing these taxes on
poor people’s sugar, mustard oil, tea,
¢ s vegetable oils, diesel ol and
fotor tyres, the Fmance Mnister
Jould have cut down Rs 20 crores
gut of the expenditure on avil ad-
Jumstration In. fact., the entire
defic t 1n the Budget can be wiped
gut 1if the expenditure on cavil ad-
ministration 1s cut down to Gandhian
proportions, and switable taxes are
ymposed on the wealthier classes

1 therefore, pray to the Finance
Minister on bended knees that these
taxes on the poorest of the poor
-hould be dropped These taxes are
of the same nature as the tax on sait.
Khandsar1 sugar 1> the poor man's
ugar and a tax upon it 1s just like
a4 tax upon his salt So 1s the tax
on mustard o1, and I vehemently
oppost all these taxes, and I hope
this Congress Party which has been
voed to power to follow Gandhiy's
teachings 1n running the admmistra-
tion, and which 18 wedded to the
1deal of building a socialist society
m the country, will see that these
taxes on the poorest of the poor are
dropped from the Budget I have
been so shocked by these taxes that
1 have undertaken a fast along with
two other colleagues of mine in
Lucknow to protest against these new
taxes on the poorest of the poor It
1s because I feel so strongly m the
matter that I have said all this

Before 1 examine the result of the
duty on khandsari, I shall refer to
the important subjects, The US.-
Pakistan pact is something which 18
very disturbing The way in which
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the Prime Minister disposed of that
pact in this House 1s not reassuring
1 think our Government must lodge
a strong protest with the United
States of America that we consider
their action as an unfriendly act

About co-operative farming, I have
to say that 1t is really a welcome
idea I support it wholeheartedly
This is the first step on the way to
attain socialim Until we revolu-
tionise our agriculture and increase
our food production at least five
times, we cannot find moncy needed
for really gigantic plan ke those
of China I disagree with those who
say that co-operative farming 15 1m-
practical If an earnest attempt 1s
made, 1t can be made successful And
the attempt will bring to the surface
all the corruption that prevails today
among the Government servantis in
the country who may be called upon
to give cffect to this proposition I
congratulate the Prime Minister on
the crusade that he 1s carrying on in
favour of co-operative farming

I shall procced now to examine ine
nature of tax on the khandsari sugai
industry I had thought that the
Food Minister would protest against
this duty on khandsar: but I find that
he 1s the most enthusiastic supporter

of this duty

In his address at the inauguration
of the 26th Annual General meeting
of the Indian Sugar Mills Association,
he has observed that ‘the Govern-
ment have regulatcd forward trading
in gur which was exercising & bullish
effect on 1its prices The UP Gov-
ernment had already promulgated an
erder for licensing khandsari unmits
Duty was also proposed to be im-
posed on khandsar: All these mea-
sures would help to maintain the

duction of sugar and arrest the
Pullish trends’ Shn A P Jam thinks
that khandsar: sugar being the poor
man's sugar Is no sugar at all, and
only white sugar is sugar He has
alsc told the delegation of khandsar:

proaucers that the duty on it has
been 1mposed to save the vacuum pan
sugar Industry, as the khandsari
sugar industry was diverting cane
from the big factories to the khand-
sart units All this shows that he has
completely dittoed what the president
of the Indian Sugar Mills Association
had said In fact, his Food Ministry
seems to have become another de-
partment of the Indian Sugar Mille
Association The President of the
&> ociation has said in his address to
the meeung of the Indian Sugar
Mills Association a couple of days
back that but for the loss of cane
from reserved arcas to khandsari, the
1957-58 figure of white sugar produc-
tion would have been equal, if not in
excess of the production in the crush-
Ing season of 1956-57 He said that
this khandsan offered a substitute to
white sugar, and in a year of surplus
production, 1t could seriously affect
the prices obtaining in  the home
market ‘I have said that the white
sugar industry 1s not opposed to the
«xpansion of khandsari, provided it
lcaves cane m the factory areas
2lonc’, said the president of the
Indian Sugar Mills Association

Thus to save the mighty white
sugar industry, which is the second
largest industry of the country after
the textile industry this heavy exeise
duty has been proposed on such a
petty cottage and small-scale indus-
try like the khandsari sugar industry
Vacuum pan industry has now nearly
200 factories in the whole of the
country with a production of about
2 million tons annually There are
three to four thousand small units of
various sizes of kandsar: sugar indus-
try m the whole of India, particularly
in UP Bihar, Bhopal, Madhya Pra-
desh Bombay, Rajasthan and Pun-
1ab  So, this mughty industry can-
not compete with this small-scale
Industry in spite of the protection
from foreign competition given to it
for the last thirty years Does it
not speak heavily agamst the utter
mefficiency of this mughty sugar in-
dustry that i1t cannot compete with
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the khandsar sugar industry to say
nething about foreign sugar® In fact,
the oat 1s out of the bag, in the
speech of the president of the Indian
Sugar Mills Association, when he
says that the khandsar: sugar offers
a substitute for white sugar and in
& year of surplus production could
seriously affect the prices obtainable
in the home market The real reason
for this hue and cry by the manu-
facturers against khandsar; sugar is
not the diversion of cane to 1t in
reserved areas, but the fear that if
the industry develops, it will become
& serious competitor to the white
sugar industry It will then not be
able to fleece the consumer as 1t does
now even in the years of surplus pro-
duction I hope the House has not
forgotten the sugar racket in July—
August 1949 when sugar was sold at
Rs 2 per seer in the common market

The khandsar1 industry 1s the
oldest sugar industry in the world
Sugar 1s produced m India from
times 1mmemorial by this method
Khandsar:1 sugar contains essential
vitamins and 1s far more nutritious
than white sugar The khandsan
sugar contains protemns and other
mineral salts which white sugar does
not In fact, Mahatma Gandh1 had
called white sugar as poison, but here
we see this disciple of Mahatma
Gandhi sacrificing the cottage and
small-scale industry of khandsan
sugar at the altar of the white sugar
industry I say, let the white sugar
industry go to hell if 1t is not effi-
cient enough to compete with such a
small-scale industry as the khandsarn
sugar mdustry It has no right to
exist if after thirty years of protec-
tion it cannot compete, not 1n the
world market, but even with the
khandsari mdustry

Let us examne the increase in
efficiency that the white sugar indus-
try has attamned during the iast
twenty years. I have not the time
to quote all the figures, but if you
ezaming the fgures you will find that

the quantity of cane and the yield
per acre hag gone down, mill extrac-
tion and boiling house and overall
recoveries have not improved, and
fuel consumption and consumption of
stores have gone up What is the
incentive for the sugar factories to
increase their efficiency? They have
no competition to face, either inter-
nal or external The present hue
and cry of the sugar mill owners
against the khandsar1 sugar industry
1s the result of the fear that the
expansion of the khandsari sugar in-
dustry will force internal competi-
tion upon them

The present expansion of the khan-
ds>ar1 industry 1s the result of efforts
made by the Government themselves
Shr1 R C Snivastava, the Director of
the Imperial Institute of Sugar
Technology in Kanpur wrote as far
back as 1935

“The khandsari industry 1s of
still greater 1mportance in relation
to the agricultural system, part:
cularly of the United Provinces,
and possibly, in the near future,
of the Punjab The khandsars,
being small-scale concerns, are
able to operate 1n the large areas
in the interior where lack of com-
munication or scattered cultiva-
tion make the establishment of
central factories impossible at
present If the khandsari indus-
try were to disappear, cane culti-
vation will become greatly res-
tricted and the .nstallation of
central factories later on will be
much more difficult

He has further observeg

“Although work on the 1im-
provement of the Indian process
has been carried on for years by
several workers, 1t has not been
conducted on scientific lines and
no substantia] progress has, there-
fore, been made The principles
involved m this process are just
as much the principles gf chemical
engineering as 1n any other major
industry of a similar nature and
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the methods of research should,
therefore, have been analogous
The first and the most essential
recommendation that has to be
made 1s that a research station
for the scientific study of the
Indian process should be p.ovided
in the western part of U P, where
the khandsar:1 industry has long
been established Without an
wstitution of this type, in which
sustained work can be done for
a. least four or five years, 1t will
not be possible to obtain the
technical data necessary for im-
proving the plant and process on
scientific lnes”

As a 1esult of the recommendations,
a research stitution was nstalled in
Bilari in Moradabad district, and the
Imperial Council of Agricultural Re-
search gave a special grant for the
running of this institution which has
becn working there since 1980 which
has now been shifted to Lucknow
In fact, the Tanff Board's report in
1931 had pointed out that the cost of
production of sugar by the khandsar:
process was not high, overhead charges
are low and the cost of supervision
1s negligible, this to a considerable
txtent makes good the loss mncurred
by the low extracton The capital
tost 15 es imated at 6 79 annas per
maund of cane crushed as aganst
Re | per maund in ¢ ntral factories
te bg pan vacuum industries These
figures relate to 1981

Nuw after 30 years of research and
development and after spending croies
of rupees on the research establish-
ments the khandsan industry has
grown 1mlo a stature that can compete
with the present most inefficient
vacuum pan sugar industry, and be-
cause this industry has now deve-
loped to that extent, 1t arouses the
wrath of sugar mull magnates and
they have pounced upon 1t ke a
hawk on its prey And I am surprised
after readipg the whole speech of
Shr:1 A P Jam, Food Minister, which
he delivered before the meeting of

MARCH 11, 1089

General Discussion  s8s8

the Indian Sugar Mills Association a
couple of days back that this omly
concern 1s to save the white sugar
wndustry, and for this he 15 deter-
mined to kill the khandsar: industry.
And in Shri Moraryn Desai, the
disciplc of Mahatma Gandhi, he has
found a very obliging friend

What i+ the expert opmion about
the khandsar: industry” This will be
obvious from a peiusal of the reports
of the Tariff Boards on Sugar in 1881,
1938 1947 and 1950 All these Tariff
Boards have with one voice recom-
mended that this khandsar1 industry
must be helped to develop On page
51 of the Tar:ff Report of 1981, the
Board observes

“Khandsar1 factories are easily
and quickly established and for
many years to come, must form
an 1mportant outlet for cane in
those parts of the country which
are not as yet sufficiently deve-
loped to admit of the construction
of central factories It appears,
thrrefore that an effort must be
made to support the khandsarl
sys«m both as holding an impor-
tant position m the agricultural
system of the United Provinces
and as constituting an outlet for
surplus cane which may be pro-
duced in the next few years”

The Tariff Board in their Report
in 1938 have observed on page 98,
paragraph 115, as follows

‘The previous Tariff Board
considered this branch of the
industry as necessary as providing
an outlet for cane in areas where
sugarcane cultivation is scattered
and where for lack of communi-
cations, central sugar factor:es
cannot be established For this
Teason and because khandsari
sugar had an important position
in the agricultural system of the
United Prowvinces, the suggestion
was put forward that an effort
should be made to support the
industry Resesrch work on the
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improvement of the process of
manufacture has been undertaken
both by the Agricultural Depart-
ments of provincial governments
and by the Institute of Sugar
Technology Khan Bahadur S
M. Hadi had, as a result of many
years experiments in Bhopal
devised a bel which 1s considered
by him to be more eficient than
the existing Rohilkhand bel "

Mr, Deputy-Speaker: The hon

Member’s time is up

Shri S. L Saksema I would re-
quest for ten minutes more

Mr. Deputy-Speaker: He has read
out material within 15 minutes which
could have been spoken only in half
an hour Also nobody 1s able to
follow him

Shri 8 L Saksena: “The Sugar
Committee of the Imperial Council of
Agricultural Research decided 1n
1930 to finance a set of experiments
for comparing the two systems Ex-
periments were undertaken at Bilan
m Dist Moradabad under the direc-
tion of the Sugar Technologist and
as a result of his experiments, an
improved type of bel was devised
Experiments were also undertaken 1n
1932-38 at Shahjahanpur which
showed that the Had: bel was more
efficment than the Rohilkhand bel if
worked wunder strict control by
tramned labour but that both sets
were mefficient in regard to fuel
consumption and furnace tempera-
ture An mmproved furnace devised
for 1t gives a higher fuel efficiency
and so reduce the cost of manufac-
ture It is proposed to test this bel
at the new research station for open
pan manufacture started at Bilari in
1936-37"

That a cottage industry which 1s so
widespread should now be proposed
to be killed by this heavy duty is
something which can only appeal to
the Finance Minister and not to any
other Member of this House or to any
other sane person

On page 8 of the Sugar Tarift
Board Report of 1947 1s given the
evidence of Shri Mohd Jilani, Presi-
dent of the Khandsar: Manufacturers’
Association He has said that 4f
Government had given half as much
attention to the khandsari industry as
had been given to the sugar factories
there could have been much progress
m khandsar1 as well’ The Tarift
Board on the Sugar Industry have,
under the chairmanship of one of
our most distinguished personalities
Shrn G L Mehta, ex-Ambassador to
the US A, said in their report 1n
1950 about the khandsar: industry

“It has been maintamned that
encouragement should be given
to this village 1ndustry which
holds a position somewhat analo-
gous to the handloom weaving
mdustry It has also been argued
that since the present production
of factory sugar does not meet
the total demand m the country
khandsar:1 sugar may be able to
supplement factory sugar espe-
cially in times of scarcity Be-
sides a large number of cultiva-
tors and middlemen especially
in UP derive their maintenance
from this industry 1n certamn
rural areas which are far remote
from factories and whose surplus
cane finds an outlet 1n this indus-
try It 1s possible that in such
olaces the establishment of
khandsar: units on a co-opera-
tive basis could be successful
But the imposition of an excise
duty of As 8 per cwt at present
on a village industry of this
character is hardly justified
We recommend that in order to
give encouragement to shis vil-
lage industry, khandsari sugar
should be exempted from payment
of excise duty and that such
technical assistance as 18 neces-
sary should be given to encourage
its production in efficient units
and on economic lines”

It 13 thus clear that the new pro-
cess which is a distinct 1mprovement
on the older method of manufactur-
ing khandsari sugar has been evolved
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as a resuit of 30 years’ research by
Government institutions All expert
opinion of all these various Tanff
Reports 1s in favour of development
of this cottage industry, for which
Government itself has spent lakhs of
Rupees 1n the last 30 years Now that
1t has become able to compete with
white sugar manufactured by the big
factories, 1t 1s proposed to strangle
it I ask this House 1if sugar can be
manufactured by the improved pro-
cess of khandsani industry in the
villages and gives a price for cane
to the cultivators which 1s higher
than that given by the factories to-
day and can produce a fine and more
nutritious quality of sugar as well as
rich molasses, why should not this
industry be supported in perference
to the white sugar industry” Instead
of wpending huge sums of money and
foreign  exchange m  importing
machinery for big plants, should not
this House cotisider that that money
should be spent on development of
this small scale cottage industry
which will also solve the problem of
unemployment to <ome extent?

Support to the khandsar1 industry
would mean many advantages The
equipments of the plants used 1
this industry are solelv manufactured
mnside the country and need not be
mmported from foreign countries So
by encouraging this industry to sup-
niement sugat produced by the white
sugar factories to meet the country’s
consumption requirements we need
not spend crores of rupees 1n import-
ing heavy machinery from foreign
countries and waste foreign exchange,
in thése duys of extreme stringencv
and lack of foreign exchange All
the 200 tlls m India which produce
20 1akh tons of sugar, employ only
1} 1&kh persons mn¢luding technicians,
skilled and unskilled labour but the
3,000 small units of the khandsan
mmdustry m UP alone of varous
kmds. which between them produced
1 78 lakh tgns of sugar last year m
the season 1957-58, employ 3 lakh
persens including technioians, skilled

QOeneral Distutvion 5663

and unskilled Iabour #tc Bo i em-
ployment potential is 23 times that 4f
the white sugar industry—per naund
of sugar I have beén surprised at
the assertion of the Finance Minister
in the other House where he has said
that the difference in the margin of
profit between khandsarl sugar and
white sugar 18 Rs 18 per maund in
favour of khandsari and by taking
away Rs 5 he 1s leaving Rs 8 margin
Th s 1s not a correét statethent I have
been associated with this industry for
the last 30 years and I can say that
this 1s wrong

What 1s the real cost of production?
There are four methods of makimng
khandsar1 sugar One is the ofd desi
method 1n which no power is used

Mr. Deputy-Speaker: If he 1s going
to describe all the methods also, it
will take a lot of time

Shri 8§ L. Saksena: I will just
v “cr to them Only 5 per cent of
the total production of khandsan
sagar 1s now produced by the first
method More than 50 per cent of
the sugar produced by the khandsam
process 1s by the second method
About 30 per cent 1s produced by
the third process and about 15 per
cent by the fourth process The first
method 1s the old indigenous and
1equires an investment of Rs 2,000,
the second requires an investment of
Rs 5000 the third an investment of
Rs 40,000 and the fourth an invest-
ment of one lakh of rupees In the
first there 13 no power used, in the
second bullock power 1s used for the
crushing of cane and electrie power
for driving centrifugals, :n the third
and fourth methods power 1s used to
cru-h cane and to drive centrifugals
but 1n the third method, no
lime or sulphur 1s used and in the
fourth method purification of juice
1s done with sulphur or lime The
cost of production under these four
processes comes to Rs 28-10 for the
first process, Rs, 27-6 for the second,
Rs 28-10 for the third process and
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Rs 28-2 for the fourth The price
of sugar at present 1s Rs 30 for the
first gquality, Rs 29 for the second
Rs 30-8 for the third and Rs 32 for
the fourth

Mr. Deputy-Speaker: I shall have
to come to the rescue of the hon
Member now He is not taking care
of his health I myself feel concerned
about 1t Therefore I shall have to

stop him

Shri Bhakt Darshan (Garhwal)
Though he is on fast, he i1s going fast

Shrl 8 L. Saksema: I would re-
quest for two minutes more

Th margin of profit on khandsar:
1s on the average about Rs 2-4 per
maund, and the excise duty proposed
will kill this industry which deserves
to be supported I hope the hon
Finance Minister will see that this
du y 18 removed

I would now try to say something
about the white sugar industry This
industry has got 200 units

Mr Deputy-Speaker If a new
mdustry is begun now, he may not
find time to refer to 1t

Shri § L. Sakeena The reasons
for the present difficulties of the
whi ¢ sugar industry lie in 1its own
selfishness If the Government wants
to help this industry, 1t has to set
up a marketing board to purchase
the sugar produced in all the
fi~tories and to sell it at a
uuform rae in  the country At
present sugar sells in Madras  at
Rs 42 per maund 1n Bombay at Rs 41
per maund and in UP at Rs 37 per
maund This differentiation 15 not
proper The advantage of Rs 4 per
maund of sugar reaped by these fac-
tories in the South 1s most unfair and
should not be given to them The
marketing board should take over
purchase and distribution of sugar In
that way, the sugar cane growers and
labourers can get proper wages and

the industry can develop properly,
and export can also be furtherea

Mr. Deputy-Speaker: Now 1t should
be all Mr Siva Raj

Shri Siva Raj (Chingleput—Reserv-
2d—Sch Castes) Mr Deputy-
Speaker, Sir, the Budget used to be an
interesting and exciting one, of sur-
p! ses pleasant to some and, of course,
unpleasant to many But the Budget
now has become a painful formalty,
a> 1t strikes me, for the Finance
Minister and & dull and dreamy affair
for us It 1s bound to be so, for the
Budget 1s framed round the Plan and
has consequently fallen mnto a pattern
wh ch can be, if at all changed only
a lttle from tme to time The
no mal feature of the Budget in these
day. howuver, 1+ a complete depen-
dence upon foreign assistance, loans,
a1 increase 1n the rates of taxation,
drect and 1indirect and defiat
financing

Sir, the days of financal wizards
are, I think, past And, if there are
any such in this House, I leave 1t to
them to probe into the Budget and its
intricacies and to make suggestions
or comments—maybe constructive or
otherwise—for the benefit of ths
House I will only content myself
with making this observation that so
far as I can see the Finance Minister
has proved himself to be a practical
1dealist keeping hs feet farly firm
on the ground especially when I see
thit he 1§ a Mcmber of the Union
Government of which the chief 1s
Mr Jawaharlal Nehru, and which
Government of late, I find, 1s feverish
carry the simile further, 1t has got a
tendency to fly into space after the
and fhight y, and, perhaps if I may
manner of Sputniks and Luniks, m 1its
approach towards the tackling of the
many problems with which 1t 1s

faced

I know the difficulty of finding the
resources for implementing tne ever-
ncreasing Plan with ever-decreasing
resoarces It ig indeed asmghty task
for any Governmant, the Congress
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Government or the Communist Gov-
erhment or any other Government
Nevertheless, it has to meet such a
difficulty and it can be met by a
practical approach to the solution of
the problems

Reference has already been made as
to how certain internal resources can
be adjusted towards this implementa-
tion of the Plan For instance, my
hon. friend, Shr: Jaipal Singh, in fact,
referred to the two things which 1
had ;n mind One wasg the imposition
of the salt duty agamn, and the other
was the scrappng of prohibition,
which, undoubtedly wtll increase the
rseope and  oxient of our nfernsl
resources I need not labour these
points

Secondly, 1 find that so far as
internal resources are concerned
much depends on how those internal
resources that are available are being
administered In this respect, I must
draw the attention of the Finance
M nister and in fact, of the Ministers
of other Ministries to the fact that
manv of the senior officers such as the
Secretaries to Government and other
denartmental heads find it extremely
difficult in these davs to come to
definite and auick decisions for fear
that thev might get upset or they
might be upset bv the Mm’sters at
the top for some reasons of their own
It is a fact that most of these officers
are cufferine from a Jack of firm
decicion Thev are indred complain
ing—such as I have spen—that they
cannot take a decicion  Conseauently
there is deldy a Kind of doubt 'n the
framing and execution of <chemes
That i a matter which this Govern-
ment ought to hear 1n mind and 7T
hooe the han Minister will take thic
info cons‘deration

On the other hand, I find of late that
the employees of Government are not
even plan-minded They do not bring
inte their daily work the kind of
enfhusiasm one will expect of people
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who are doing the work of the Plan.
There 15 a cry that there is lack of
employment, a lot of unemployment;
but such employment as there 1s, 1
find, 1s not 1n the service of the
country at all It 1s employment
almost amounting to Government giv-
ing doles because I find a number of
thesc (mployees do not do their work
properlv That 1s a matter which has
to be rectified

The third th ng 1n connection with
the utilisation of our internal resour-
ces wil]l be the scrutiny and the care
with which the framing and execution
of the schemes ought to be looked
into With a 1ttle experience as a
Member of the Public Accounts Cont-
mittee, I find that almost in every
case of a big project there has been
over-budgeting end also in the placing
of orders for machinery and spare
parts there 15 always needless waste
Some of these can never be resold or
utilised n other projects Things like
these are going on due to lack of
scrutiny and exposmg the sort of
callousness there i1s on the part of
those who are in charge of the execu-
tion of these projects, with regard to
the utilisation of funds In any case,
1t 19 time that some machinerv or
other is nstituted to check this growth
of ind:fference of both public servants
and others towards utilising the gov-
ernment funds

Another matter in which I have
~lways been 'nterested and 1 have
been making observations on i{s the
mmbalance that now exists between
the industrial development of the
countrv and its development in the
agricultural sector I find the attitude
of the Union Government is one
which doeq not helnp the vast masses
of neople 1n the rural areas I see the
TInion Government i< ke a flving
column in advance leaving the coun-
trv behind in suffering and starvation
I feel that the Government should. in
the near future, see that the develon-
ment of the rural parts is be'ng done
e hv «ide with industrial develop-
ment
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The remedy suggested now is—I do
not know what Resolution they call
it; 1ot them call it the Nagpur Reso-
lution—land ceiling and cooperative
terming. I really doubt its value
very much, because we, at any rate,
the people whom I seek to represent
through the Republican Party in this
House and elsewhere, do not come
anywhere near thig cooperative farm-
mg—and most of them are landless
lsbourers. I do not know how far
this land ceilng and cooperative
farming will come to the help of the
people I represent But, I can tell you
one thing that we can support a
scheme like that provided the Gov-
ernment agrees and starts at the same
time what we call agricultural settle-
ments for these landless labourers.

For a number of years, we of the
Republican Party did not believe in
any kind of ism like communism or
socialism or anything of the kind, the
meaning of which we do not under-
stand, the feeling of which we do not
know. We always felt that in order
t0 help the landless labourers, there
ought to be agricultural settlements
1n places where there are lot of waste-
lands which could be made cultivable.
We have heard that an individual
selfless worker, on behalf of the poor
has been able to collect a good num-
ber of acres—Mr. Vinobha Bhave—of
such lands. If that is possible for an
individual, I am perfectly certain that
n ought to be poss ble for this Gov-
«rmment

There 1s another thing in which our
Party is interested and which we have
put forward as one of our planks and
that 1s our faith in the parliamentary
system of Government, particularly in
the iwo party system, if possible, the
working of parliamentary democracy
for the benefit of all We have been
for some time past closely watching
the progress of parliamentary demo-
cracy in this country I am sorry to
have to say this, without meaning any
disrespect to the Chair or to the House,
m regard to the procedure that it
follows. So far us this House is con-
eerned, there is a kind of regiments-
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tion which we call parliamentary
procedure, say, for instance, with
regard to the time limits or with
regard to the order of callng the
speakers. A number of people get
up one after another and speak fn
different languages; which g succeed-
ing speaker probably never under-
stands. I find that it is only recita-
tion end no debate. That is the sort
of parhamentary democracy, which,
I am sorry to have to point out, is
being observed here.

Mr, Deputy-Speaker: I could not
follow the hon. Member exactly. I
do not know what he means by that.
I suspect that he had certan com-
plaints against the Chair and he has
now said about some regimentation
and the giving of turns to speakers
end the time-limit on speeches and
so on That would certainly be some
reflection against the Chawr. I could
connect it with the note of his Party
that I received only half an hour
earlier and that is also couched in the
same language

Shri Stva Raj: I am very sorry if 1
have given you that impression. I
merely wanted to suggest that a
system which could put a time-limit
on the speakers does not result in a
rcal debate That is what I meant.
There 1s no complaint against the
Chair or against anybody It is arti-
ficia]l and that is why I call it regi-
mentation

Now, outside the House what 13 the
sort of democracy that we have deve-
loped I do not understand it. I
thought at one time the Congress and
the Communists were rminning i
paralled and opposite directions. T
find that they run in the sime direc-
tion today...

Mr. Deputy-Speaker: Still parallel

Shri Siva Raj: Let mc complete my
iden  almost converging to a point.
My fear is that the ingocent and
illiterate and unsuspecting masses of
India will be left where they are andl
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these two parties between them will
have their own way. I do not see
any difference between one party and
the other so far as its high command
or its method of Government 1s con-
cerned My fear ig that people will
be left where they are and I am not
certain what is going to happen to
the future of the country. But I can
advise the Government in power and
the Congress Party and remind them
of the old English phrase: “Beware of
the Greeks when they bring gifts".
When my friends the Communists
offer to co-operate with you, beware

We are all talking about the goc.alist
pattern of society. It has become a
fashion to do so and to talk about the
socialist pattern of society and to
quote Mahatma Gandhi's words parti-
cularly about equal justice and equal
opportunities to all. I see various
projects hke the community projects,
national extension schemes, the block
development schemes and many other
social welfare schemes and I find that
all the people do not get the benefits
of those schemes because unfortunate-
ly the people who conduct these
various welfare institutions as they
call them, are people—personally
speaking, I can say--who have not got
the.r heart 1in the job and even if they
do their heart extends only to certain
sections of the population. I know—
1 hope I am not wrong—perfectly
that my friend over there also agrees
with it that the real people for whom
these schemes are intended do not get
the benefit at all and the whole thing
is due to the fact that whatever the
system of Government you may have,
whatever be the benevolent nature of
the scheme you have, the people that
handle those schemes are people who,
I think, are not yet trained socially to
execute them or to do justice. We are
talking of a soeialist pattern of
soclety. What is our society? Mainly
speak'ng, a major portion of our
soclety is Hindu society. I read some-
where in a’ book on anthropology by
Dr. Sriniveg which pointed out that
#9¢ centuries the Brahminisation of the

society hag been going on—he calls it
Sanscritisation—resulting in a aumber
of castes. It has been going on cen-
tury after century resulting in a sort
of graded inequality between differ-
ent sections So, do you expect the
wolves to look after the welfare of
the lambs? It is those people that
now run this show. It does not matter
whether it is Congress or Communists.
Who are leaders of the Congress or
of the Communists? They are all
drawn from the same class in what-
ever robes they may appear It does
not matter if 1t is this party or that
party. That is my fear with regard
to the ultimate results My only
request will be, if they do not mis-
understand, to all those people who
are interested in the equal distribution
of wealth and the welfare of the
people, and my first request to them
will be “De-brahminise the society
and then talk of the socialist pattern
of society”

Shrimsti Na Paichoudhuri (Naba-
dwip): Mr. Deputy-Speaker, I support
this Budget whole-heartedly because
after all there arec few alternativeg left
to a Finance Minister when he has
to have an income and balance it with
the expenditure and yet carry on the
development. There are some things
which he must do. He has taken some
steps which he has to and I realise
that but at the same time, being in
intimate contact with the people I
have something which I would like
to bring to his notice and see if they
could be redressed. There are some
points that I would like to stress. The
Budget this time at least has been
presented to us in a way that laymen
like me can understand it e little
better because the different Ministries
have been presented separately and I
think it has been a great help te
many people. On top of that, the
Finance Minister in his Budgél speech
has said certain things. There are two
things that rather confuse us. ‘The
Finance Minister is of opinion that we
have passed the difficult times, and
the dificult phase is more or less over.
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| We are very happy to hear it. But
the Teonomic Survey, however, tries
to point out to the continuing difficult-
- 1a8 to be overcome. It is also as it
asbould be. But the two things are a
little contredictory. The system of
deficit financing is also to be there
when we want to go on developing
but by the end of the Five Year Plan
period the limit of Rs 1.200 crores will
perhaps be exceeded. Since we are
confident that our production will go
up, 1 do not think there 1s much cause
for alarm in that. On the food front,
1 have to bring certain things to his

notice

The Government has had a lot to
do towards easing the situation, but,
Sir, it has not eased the situation. I
would only say that the Government
has to carry the people with them so
that the food front can be properly
tackled

It 1s said now-a-days that where.
ver the Government steps in the
prices seem to spiral up In the case
of food the prices have spiralled up
In my State the fatr-price shops are
not adequately supplied People are
not able to get what they want. Peo-
ple have to wait in queues for twdb to
three hours or more All sorts of
difficulties are there The price of
food has ce tainly not come down to
the leve] that the common man can
pay and get 1t at the time he wants.
As 1 said. the feeling nowadays in the
oountry is that wherever the Govern-
ment comes 1n, the prices go up, whe-
ther 1t be food or anything else. The
Government hag come into question of
family planning, and the population
has gone up. Whatever that may be,
I would certainly bring to the notice
of the hon Minister that the food
situation must be really tackled

In this connection I would like to
point out to him that rice for the tee
garden areas has to be supplied as
quickly as possible and as adequately
28 is possible, because i it is not
there, it will entail labour trouble.
Government hes made rules that we
Ruat supply food to the labour Byt

food 13 not available, and there has to
be long correspondence before rice
and wheat is made available for the
tea garden districts.

Sir, there have been imposts that
have affected the common man. Many
hon Members have already stressed
that pomnt I can only say that
although this has to be done, things
that affect the very poor man and the
common man should really be consi-
dered In that category falis both
mustard od and diesel oil Although
the Finance Minister humself has told
us that in respecl of diesel o1l it will
mean only 034 nP, when 1t actually
comes to the trucks and buses that ply
on the road, the fare will be put up
Then 1t will not be 0.34 nP but it will
mean practically an increase of § nP
to 6 nP per truck mile Then the
common man will feel the impact

In respect of mustard o1l also, I
think 1t 15 a very sad thing to have
don¢, because that 's one of the few
things with which a poor man has to
cook his food The price of foodgrains
1s already high, and now the medium
to cook 15 also going to be high
Apart from that, mustard oil has got
essential food values It is the only
kind of cosmetic for the poor man's
wife, because by applying mustard oil
it keeps her skin 1in good condition
It also gives some immunity from
dseases I think the question of
mustard o011 must be considered and
there should not be any duty, if pos-
sible, or at least the duty must be
reduced

From food, Sir, let us come to drink
1 am referring to Ganga, the drink.
mg water supply to Calcutta The
history of India will show ¢hat the
people of Calcutta do not get good
water to drink because the water that
is available is not drinkable or potable
It is very saline. The Ganga Barrage
15 an absolute necessity, and I hope it
will be considered by the Ministry, sa
that it can come into being as soon as
possible. The Railway Ministry hae
said that it is the salinity of water
that hampers the functioning of the
railways there because the engines are



slinity prevalent in the water
Therefore, I hope that this projeet
‘will have due priority and within the
8Second Five Year Plan period the
Ganga Barrage will come into being

Then ebout the port in Calcutta,
and the second shipbuilding yard in
Gueonkhali. It has the first preference
even from the point of view of the
opinion of experts. The little saving
that ig sought to be effected—Rs. 1°7
crores—if it 1s built in Cochin, will
be amply met by the various advan-
tages that the port of Geonkhali will
heve because it has everything near
it. It has got forests, wood, steel and
werynhing el WY dhener suvior-
tages it can make up for the extra
cost, and you will have to incur addi-
tional expend ture if things are to be
taken to Cochin to build ships
Therefore, I hope Geonkhali will
always retain its priority and have its
claim for the next shipbuilding yard

We are very happy to know that at
Haldi the next port has been copsi-
dered, because another port near
Calcutta is an absolute necessity as
Calcutta Port is gradually dying out
It s the lifeline not only of Bengal
but it is the lifelne of Ind:ia, and it
must be kept alive

Here I would lLike to bring to the
notice of the hon Minister that the
Commercial Intelligence Wing of the
Central Government is sought to be
transferred from Calcutta to Delh
They are doing very good work. They
are mainly connected with customs
duties in®ports. I hope they will yet
remain in Calcutta and carry on their
work, because if they are transferred
from Calcutta much of their useful-
neas will be lost. They have already
sent a memorandum. I hope the
Minister concerned will surely look
into it

* About coasta] trade 1 have only to
gay that when we think of another

essential. I cannot go into the detally
about it, but small ships of 500 tons
are a necessity for India. I thixk
that must be looked into.

When we think of any Budget we

that he gets, and it is through those
amenities that we can carry the com-
mon man with us. The few amenities
that he gets at the moment ere: bhe
gets communication, his letters are
carried, there are railways and roads,
he gets a few health services and
some education. If on all these things
teere are imposty &zd lexes hat be
cannot bear, then I th nk you cannot
carry the common man with you.

I have to make a plea in regard to
the central sales tax on a cottage
mndustry It 1s a cottage industry of
the workers of Krishnanagar. They
make mud dolls. It is a house to
house industry. They are very artistie
and they have been acclaimed every-
where and 1n the exhibitons where
they have exhibited them. There
is a centra] sales tax on them if they
export them even from Bengal. They
are so poor that they did not even
know that this tax has been imposed
In some cases this tax has been
collected from them with retrospee-
tive effect, with the result that the
mndustry has completely closed down
This has entailed hardship &
hundreds of workers who actually
depend on this industry for their
livelihood

About the refugees, Sir, 1 have only
two points to make. There lot has not
yet been mitigated, with whatever the
Central Government thought of doing
as speedily as could have been done
The Rehabilitation Finance Adminis-
tration Act is sought to be amended.
In that amendment it is sought to pro-
vide that you can errest the peoply
who have not been able to pay. Buwt
by arresting people You cannot gut e
money, because they are not bl W



gb7s Gemersl Budgei— PHALGUNA 20, 1890 (SAKA) General Distussion 5676

feed them How will you
wﬂ“&e burden on the State?
ﬁerdore,wmxwouldpxeadu.u
they have not been able to pay or
return the money that they have taken
as loans for small trade and other
things, a Litle more money may be
g:ventothemsothattheymy be
able o pull themselves out and really
rehahilitate themselves

In fact, the Rehabihitation Minmstry
has given us a note 1 can only point

the couniry have
::;ey by the Ministry to employ
refugees, and they were expected to
employ 9,000 refugees { think they
have not even employed 1,000 persons
Some of the mdustries could not func-
ton because steel and other things
could not be had. There were these
&fculties, but, of course, there was
fault on the part of the mdustrialists
themselves The result is that the
refugees have suffered Sir, the East
Bengal refugees are second to none
m the matter of work They are
wnlling to do hard work ‘They have
lest a lot and sacrificed a lot. They
deserve every sympathy from India
and from the Union Government and
I hope they will get 1t

1 will not touch some of the pomnts
which 1 wanted to bring forward 1
can only say that I also feel strong-
ly on the question  of transfer of
territory to Pakistan If the question
1 to be re-opened agan, to be looked
into, I hope it will await a  better
time, a rper time and a more con-
genial time, so that the whole thing
can be reviewed with the interests of
India at heart, with the enlightened
self-interest of India at heart and so
that the people who feel intensely
about it and who have been for a
second time made refugees may not
be hit again There is no quarrel about
what our Prime Minister has done

But I think the whole position can he
reviewed at & proper ime I hope it
will get that reviewing from the
Prime Ministers—both the Prime

Ministers—in question at a proper
time

There is only one more thing that
I would like to bring to the notice of
the hon Minster and that 15 about
the way mn which the balanemg of
the budget is to be done Of course,
1t 18 not for me to tell a very honour-
able Minister ke him what to do
Of course economy has to be effected
They have tried to effect economy in
one or two cases, an economy to the
tune of Rs 2 crores or something has
been made As said by the hon Prime
Mmister i1n the House the other day,
there 1s a probe also going to be
effected into the various High Com-
mussions and so forth by which an
economy af £ 40,000 13 expected
Thungs ltke that could be done so that
the budget could be balanced and
undue imposts would not be levied
and the people carried with us It is
quite true that if we want to say that
the Plan 15 good and the budget is
good, we do not need ic bave to keep
on saywmng it. It 1z like the man who
sells attar Attar perfumes the ar by
itself Similarly, people wil know
that the Plan is good and the budget
18 good If the amemties are given to
them and if they know that the Gov.
ernment 15 doing good and that the
country 1s going forward there would
be no need to pubhcise 1t If the
common man gets a few things at
least that he wants, he will feel that

the attar that 1s being sold to hum 1s
good

Mr. Deputy-Speaker: Shnn Subbiah
Ambalam If he does not keep to hus
seat, I mught call some other hop

Member Perhaps he did not expect
1t 50 early

Shrl Subblah Ambalam (Rama-
nathapursm) Mr Deputy-Speaker,
Sir, the budget speecis and the
Economic Survey that has been given
to us clearly indicate two stmking
phenomena that are felt by us in, the
economy of our country They ar
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‘mamly the insuiciency i food pro
daction and the strain in our foreign
and external resources 1 shall first

of all confine my remarks to foud
production
We have been amung at  the

achievement of self-sufficiency m the
matter of food production We know
fully well that our economy wholly
depends upon food production and th:
attainment of self-sufficiency i foo’
production We know fully well fo:
the past ten years that we have becn
mmporting  foodgramns from  other
countries to the tune of about Rs 500
crores and still, in  spite of having
spent crores of rupees In cons
tructmg very huge dams and’
reclaiming millions of scres and In
spite of intense drive for cultivauon
m the National Extension and Com
munits Block areas we are facin
this shortage mn food Year after yea:
we are importing foodgramns, both
ricc  and wheat for hundreds of
crores of rupees Ever last year fc
the half vear ending '556-59, we have
mmported foodgramns te the tune of
about Rs 53 crores In the yea:
1956 57 we have imported foodgrains
to the value of Rs 10! crores In the
year 1957-58, the value of the food-
grains 1mported was s 153 cro.e
This shows the magnitude of our pro
blem and how we are rot in a position
to balance our requirements m the
matter of production of foodstuffs

This shortage m food 15 mamly due
to lack of adeguate steps to 1mpiov(
food production and 1uso owm  lack
of efficiency to create a good climate
for increased food production among
the argwulturists Bui we have been
taking measures whxh in a wa
cause some apprehen iun  the ileld
of food productton Now we¢  are
talking about ceiing on land staiting
of service co operative it Sta.ting
of service co-operatives in a way will
certamnly unprove owmr fond production
but I have my own doubtc whether
ceiling on land will improve ouir food
productich But we sav that somchov
we are bound to carry out and legic
late ceiling on land before the end of
thes year

General Discussion 368

So far as cethng is concerned [
may mention that in the South we
have our own doubts The main
purpose of imposing ce.ling on land
1s to provide more ernployment and
to give permanent cullivating nghts
and not to disturb or to eviet the
cultivating peasants So far as Madras
1s concerned there are a number of
laws enacted by the State Govern-
ment For example, there 15 the
Protection of Cultivating Tenants Act
which has said that no cultivating
tenant should be evicted and that the
share of crops to be div.ded between
the cultivating tenant rnd the land-
owner has been fixed This has been
WM VETY SR IANY aind e
yield per acre in the Madras State, 1
suppose, 1s the highest when com
pared to the average production per
acre in the whole of India Therefore,
m such a situatien, L 1 very
dangerous In a condition when we
are every year, importing foodgrains
and when our aim 1s to improve the
acreage yield and at the same time,
brmg new lands under cultivation it
is very dangerous t» start on an
bxpermment lke this such as fixing
Seiling on land but celling on land
Will not solve the prebiem of unem-
bloyment We know that even now
nore peoplc are engaged in agricul-
ture much more than agneulture
fctually requires Therefore, the other
Solution for this uncmployment pro-

lemn 1s to start mor of new 1dus-
ries smaller tndu-~iti> n the 1v1al
areas

Now we see that the probleis of
“nemployment 1s on the increase, and
We are not able to find a proper snlu
tion by giving even ga.sfui employ-
nent to the mullions of people who
3re left unemployed, The only solu-
tion 1s to start smaller industrics and
Industrial estates mn rural areas It
Wil mn a way not only give employ-
Tnent to the unemployed miliors but
4t the same time, priven! slums and
Congestion 1n big towns<

I have known .na y imsiances where
big factories and mills and  other
Ihdustrial units are given licences for
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being started in big aities and towns
and which are surrounded on &l
sides by very good lands, which are
costly, cultivable lands, and which are
reclaimed for the purpose of construc-
ting mills, especially in and avround
the cities, If the Government were
to take up a very good policy which
is necessary in the interects of the
country and in the interests of
increasing food production, I think
that the Government should b¢ very
careful in giving licences to such mills
{0 be started in big towns because the
mills take away tlhie best ct ltivable
Jands in those areas

I want to say one more thing about
ceiling. The Nagpur Resolut‘or says
that celling on land should be
mmposed. But this has no.  been
unanimously adopted bv our govern-
ment and the Planning Commission
There is a sign that they are gumg to
exempt mechanised, modern farms
Why should these farms be cxempted
from the ceiling” I am not uble to
understand that Moreovet, oul
policy is that there should be a ceiling
on all wealth, whether it :s wealth on
land, whether it is wealth in urban
property or in the firm ovi business
There should be a ceilin, There
should be no discriminativu between
wealth which is in the form cf land

' and wealth which ~ m the foom of
urban property or industries. There
should be no such discrimunation 1n
the matter of fixinr a ceiling on

~ wealth

16 hrs.

I now come to the problewn relating
to foreign exchange rescuices. We
know fully well that ours is a
developing economy, When we are
ymplementing our Five-year Plan and
constructing big dams and big indus-
trial units, we 1cquaire  foreign
exchange. ¥Fu  carning foreign
exchange, we must also conserve our
internal consumption and at the same
time promote export. In the matter
of export, there are one or two items
which are very good foreign exchange
earners, The Government should pay
more attention in vegard to export of

v A

these commodities, at the same time,
without causing snore of unemploy-
ment.

1 would like 10 mention somethmg
about the handloom industry. We
know that there are about 2%
million looms in India out of which
more than 5 lakhs are in the Madras
State Two to thrce milhon people
are employed in this industry This
1s one of the most important indus-
tries that we have, which gives
employment to a large s:.tion of the
people in the South The people who
are engaged in this industry mostly
depend on export of these handloom
fabrics outside India. Now, we
understand that cur export markets
where we export these handloom
fobrice ueuelly 2re being offected 1
would request the Government not
only to take measures to retain the
traditional marketr, but to continue
the export drive We should maintain
exports  with these  traditional
markets, and, at the same time, we
should explore the possibilities of
exporting all our handloom fabrics to
other countries ru.h as Europe and
America Only about 30 per c2nt of
the weavers hav2 cnme under the co-
operative sector and a large bocy of
them arc left outside the co-operative
sector These people who are  left
putside face difficulties in the matter
of supply of chemical dyes and other
things. I would rcquest Goveinment
t0 extend facilities to these handloom
weavers who are left outside the co-
operative sector so that theur needs
may also be looked alter by the Tov-
ernment and they arce not put to  ah
unnecessary diffculties

1 would like to refer to one other
jmportant matter, namely, export of
hides and skins. Exgort ot this item
earns more thaa Rs, 80 crores of
foreign exchange, Government have
been allowing, as a matter of policy,
e¢xport of raw hidrs and skins which
really affects our eccnomy, which
veally cuts short our earnings of
foreign exchange. If the Government
gre wise enough to adopt a policy of
preventing export of Taw hdes and
skins, our earnings® of foreign

ehmge in these items would be
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detbled We know fully well that
9% have a special quality of hides and
skins in India. In no other country
sre we able to find raw hides and
skins of this type. This is peculiar to
ouy eountry, suited to our climate and
econditions here. Our hides and skinx
are very much likeil by the forcign
countries. We must take advantage
of this demand snd :ec that raw hides
are not exported.

1 would even suggest thus  Since
our Government needs money for the
implementation of cur programmes, I
would suggest a small levy on
the export of raw hides and tanned
hides and this money could very well
be utilised by the= Government in the
matter of starting industries engaged
in manufacturiayg leathe: =oods which
will have a greale: cemand in other
countries. Ou: export, not only in
quantity, but in quality also, will
increase our foreiga exchange earn-
ings and it will easily go up to 50 to
60 crores a year.

t would like 10 say something about
the matter relating to Wealth Tax.
The Finance Min'ste: has been gooud
enough to exempt con.panie: from the
imposition of Weaith Tax. But I am
uneable to understand what was the
necessity' to increasz the levy from
half a per cent to one per cent on
individuals and Joint Hindu Families.
We are unable to know the reason
More money couiti well be bad by
imposing this halt per cent or by
reducing half per cent to one-fourth
per cent on the wealth of companies.
That would hav> brea a very wise
poticy.

L[]

1 now come to the proposed levy on
nen-essential vegetable oils  There
was some distinction which was made
in respect of the small m:lis expelling
vegetable oils. Now, nc such distinc-
tion is shown between smaller and
fiie bigger expeller un:ts. This will
hit hard on the small manufacturing
uhits. I wauld request the hon. Fin
ance Minigter tc consider this aspect

These are small cottage industries

where peopla car  altard to  invest
Rs. 5,000 to Rs. 10,000 and if such &
levy is imposed on them they will not
be in a position to eumpete with the
big mill-owners who are dealing in
crores of rupees in this o0il business.

The previous speaker has been
mentioning about the refugees from
East Bengal, We are also facing a
similar situation m the south. Some
of the people from th> South, especi-
ally from the Madrw»s State, have
been working as wage labourcrs in
Ceylon, Malaya and other places. They
are finding their position very difficult
there. They are bring repatriated te
India Pecple from Madras who had
gone there tea ur fifteen years before
are being sen* away to Ind:a, It is
a problem Zor thes2 peaple who are
uprooted from overseas countries to
find a decent living in tlic South, The
Madras Gover:..mcat, after realising
the difficulties, aprointed a specigl
officer to make a report after studying
the conditions. The Central Govern-
ment have not impiementcd  certain
recommendations made in the report,
in the matter of starting certain
industries ani in providing  ganful
employment to such of those people
who have been repatriated from
Ceylon and Malaya and other places.

Shri Osa (Zalawad): Mr. Deputy-
Speaker, Sir, I must frankly admit
that I have neith2r bouquets to offer
to the Finance Minister nor any
brickbats to fling at him. It is not that
I say this in an attitude of sullenness
or indifference, but broadly spesking,
this is a budget about which we can
take a certain amount of satisfactior.
at the most. Wc have been supplied
with copies of the Economic Survey
of 1958-59. if we can sum up in a
sentence about the position relating
to 1858-59, I wonld humbly submit
that it brings out boldly what prepon-
derating role agriculture plays
m our economy. Because of
the bad monsoon throughout
the country our agricultural pro-
duction went down and becaase that
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do not think we can refuse to foot the

To my muind, the second Five Year
Plan is the corner-stone on which we
can build the future edifice of prospe-
rity in this country As I said in the
vegnning this Economic Survey tells
us that agriculture 1s the mamn factor
which contributes to the gross nation-
al product of this country Unless we
shift the whole thing from agriculture
to the mndustrial sector, this thing will
continwe to happen. 1 think the
second Plan 1s the right step 1in the
right direction We have placed the
utmost emphasis on laying on a solid
foundation of the heavy industries,
steel mills, fertilisers, cement, heavy
chemicals, etc. Unless we are broad-
based, I do not think we will be able
to make any progress in the direction
of industrzalisation. I think we should
look at the budget from this point of
view

1 feel happy that though the year
1858-59 was not a satisfactory one
from that point of view, because of
the adequate prowvisions made in the
forthcoming year 1959-60, we will be
able to move forward. Though the
economy has not moved sufficiently
forward during the current financial
yvear, which 1s to expire by the end
of this month, I am sure that nature
being propitious, we will be able to
go forward and fulfil the targets laid
down in the Plan for the fourth year

That agam brings us to what the
Fimance Minister aptly sald in his
speech

“T have got continuously in my
mmnd the main considerations

necessary for the successful imple-
mentation of the Plan. If I may
sepeat them, these are the maxi-
mum mobilisation of resources by
saxation and borrowing, fi'm con-
trol over the growth of non-deve-
jopmental expenditure and mini-
mum recourse to borrowing from
the central bank for the finance
required for development.”

Taking the first point, mobilisation of
resources by taxation, I am happy thas
the Finance Mimuster has not funched
from his duty As I said, having plac-
ed a tall order, Government has to
fulfil thuis Plan by expanding the
resources by all methods, direct, in-
direct, small savings, etc. We cannot
refuse to face the consequences. Some
Members said that the Finance Min-~
ister did not give this relief or that
relief I humbly disagree with them.
We have got to mobilise our resources
if we want to fulfil the Plan success-
fully, we cannot escape from 1it.

As rightly pointed by one Member,
i a backward economy, we have no
go but to tax the commodities as
much as we can Because ours is &
poor country maiwnly relying wupon
agriculture, the consumption standards
are very low; saving is very low and
so, wnvestment 13 very low and it is
not possible to mobilise the resources
through direct taxation only. We have
reached almost a saturation point in
direct taxation; so, we have to rely
more and more on commodity taxa-
tion It is true theoretically and aca-
demically that this indirect way of
taxation hits the poor and the rich
equally, but there is no escape from
it. Every now and then, our com-
munist friends also revert to the same
attack that Government 1s taxing com-
modities to the utmost. 1 was gowng
through a book by Prof Holzman of
Harvard University, a beautiful treat-
1se on Soviet taxation. He has sald-
that though the Marxist theorist con-
demns indirect taxes on commodities
as regressive, they have also to rely
upon commodity taxatidn, because
they have no other go There was a
Iymit beyond which direct taxation
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" cannot yield any results, and so, they
had to rely on commodity taxation.
Hon. Members will be surprised to
learn to what extent they have taxed
commodities. He has selected a series
of assessing the tax burden and he

ays:

‘“Whichever the series selected,
the level of taxation is discover-
ed to be extraordinarily high. The
tax .burden increased steadily and
rapidly from 1926 to 1836, roughly
doub’ing over the ten-year period.
In 1936, the household paid back
to the state in the form of taxes
60 per cent. of its total money
income.”

Shri Tangamani (Madurai): That
was 20 years back.

Shri Oza:
He says:

I am going ahead also.

~

“The burden declined during the
relatively good years, 1937 and
1838, but increased again in 1939
and 1940 as the Soviets mobilized
for war. In 1948, the burden is
estimated to have been almost 69
per cent. The substantial conces-
sions to the consumers embodied
in the price cuts from
1949--1953 are reflected in the
drop to 57 per cent. again by the
latter year. Many difficulties,
both methodological and statistical,
were encountered in making these
estimates; these are discussed
only briefly in the text, but in
great detail in an appendix.”

Compared to this, the average low
income group family has to pay in
India hardly 14 per cent., whereas the
a Soviet working class has to pay 68
per cent. of the household income by
way of taxes, direct or indirect. So.
what is sauce for them is sauce for us
also. They cannot say that we should
"not tax commodities, when they are
doing the same in thelr part of the
country, because every now and then
they say that; they are doing it in
their motherland or their fatherland
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perhaps. They have been deriving
inspiration only from that guarter. '}
do not grudge them that method of
taxation, because there is no other
source for them. .

Shri Morarji Desai: They always
believe in father and not mother.

Mr. Deputy-Speaker: Why shouki
there be divorce between father and

mother?

Shri Oza: Acharya Kripalani also
complained about higher prices, infla-
tion etc. It is true that prices have
gone up and there is inflation. But,
as I said in the beginning, it was par-
ticularly because nature was not pro-
pitious as it ought to have been. Let
us hope that this year there are very
good prospects of agricultural produe-
tion. In this connection, I would read
a portion of an article written by no
less a person than Shri Asoka Mehta,
his respected colleague. He has said

very correctly:
-

“Let it once again be reiterat-
ed that if an underdeveloped
country is to develop successfully,
it is necessary for that country to
make a large initial effort to
increase output and to do so very
early in the development attempt.

If the initial or early attempt
does not reach a critical minimum,
then it is likely that the country
will revert back to its former
under-developed state.

If such effort is to mean build-
ing up of steel mills and power
plants, expansion of transport etc.
not only considerable tax efforts
would be needed, but as these
basic industries do not yield
immediate consumption satisfac-
tion, there would be no parallel
gains with the stepped up savings.
Likewise, the employment provid-
ed by the investments would be
limited because of the capital
intensive character of the early
stages of development.” '
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‘Then he says

“Higher taxes, increased prices
and hmited employment opportu-
ruties thus pave the way for
rapid development in future Pre-
occupation with taxes, prices and
employment might provide imme-
diate rehef but by aggravation of
difficulties 1n the future”

When we are planming for a bright
future, I do not think we should
swerve from the path which we have
adopted It may mean some stran on
us but we have got to request the
people to take 1t smulingly and go
ahead 1n the great task and journey
that lie before us

This brings me to the third aspect
and that is the form of control over
the growth of non-development expen-
diture So many hon Members have
laid stress on 1t and 1 am also sure
that the present Finance Mimster will
bring to bear the mmpact of his per
sonality and he will check all the
non-development expenditures that are
seen 1n the budget

But while we are on this non-deve
lopment side of the budget I am con-
strained to observe that we have got
to think seriously about our services
The other day one hon Member
pleaded that we snould give interim
rehef of Rs 5 to the Central Govern-
ment employees Then the problem
was very well thrashed out and the
hon Finance Minister has given a pro-
per replv to it

Shri Tangamani Do you oppose 1t’

Shril Osa. I neither oppose it no
support 1t Let us wait for the report
of the Pay Commussion, because we do
not know what 1epercussions these
things will have on the States local
bodies and various municipalities
Therefore, let this problem be scienti-
fically thrashed out

But what I wanted to suggest was
that there 15 a feeling that after the
new Constitution was adopted, the
services by and large—I do not say all

of them, for there are many officers
at the higher levels and at the lower
levels who are playing their role very
nobly and in the interests of the coun-
try—are not playing their role well
and we cannot say that by and large
we are satisfied with what we are see-
g, so far ag the services are concern-
ed That 1s the position after 1950,
after we adopted the new Constitution
Previously, the fear element was there
in the services Of course, we do not
want to regulate the services purely
through the fear element, as it was
happening beforc But we have got
to create discipline from within Now
what 1s happening? There 18 no fear
element At the same time, discipline
15 not generated from within So we
ser mspbordwmation angd indiscipling,
the output 1s very low and there is
also corruption Therefore, I would
suggest to the Government that we
should go thoroughly into this ques-
tion, appoint a commission if neces-
sary, or make one additional reference
to the present Pay Commission, and
find out the real reasons behind it It
necessary even the Constitution may
be amended so that we can exercise
some contro] over them Because, the
position today 1s that neither can we
inspire the services nor can we con-
trol them Therefore, all the partes
may put their heads together to find
out a solution, because they have
always been complamning that there is
cerruption, inefficiency and all these
things I do not want to take away
the legitimate rights of the services
At the same time, we cannot ignore
the hard realities, the hard facts We
have to keep our eyes open There-
fore, 1 suggest that we must seriously
think about this thing Unless we do
this, I do not think we il be able to
take the work which we propose to
takc from the services

One more pomnt The other day,
1eplying to a question, the hon Min-
ister of Steel, Mines and Fuel said
like thus The gquestiorr was about the
guest house in Rourkela It was ask-
ed, is 1t true that, n order to equip
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! Osa)
the guest house at Rourkeln with the

for a guest house i a modest amount.
I do not think this is a proper approach
tfo the problem. After all, we must
make the people realise, that whatever
we collect is properly used. People
will give most willingly and smilingly
i? they have the sense that what is
taken from them 1s properly utilised
1 the nation’s interest. If the feeling
goes round, particularly in the type of
democracy that we have adopted, that
the money that is collected through
the blood and tears of the people, for
development—1 say that even more
money may be collected through taxa-
tion—is wasted, is not properly utilis-
ed or there is lavishness about it, the
people will grudge. There is lack of
enthusiasm and a negative attitude is
generated and out of it contempt also,
in democracy. We want the willing
co-operation of the people not only in
giving sacrifices, but also for the work
of reconstruction. Therefore, I think,
Rs. 74 Iakhs for guest house in Rour-
kelz is too high—how many people
utilise it, for what time, I do not
Eknow—for the latest type of sanitary
fittings and electric fittings—I think
that was not a fair thing that the hon.
Minister said.

I have to make certain points; at
the time of demands for grants, I will
utilise that time

Dr. Krishnaswami (Chingleput):
Mr. Deputy-Speaker, I am thankful to
you for having caught your eye. I
believe that the Finance Minister
deserves a great deal of more sympa-
thy than he has received today. No
Finance Minister starts with a clean
siate. He succeeds to an inheritance
and all inheritances are full of assets
wnd liabilities. In this case, the liabi-
Mties are not"inconsiderable. Besides,
there is that formidable and forbid-
ding body the Planning Commission

oy

which, sometimes, is eager to
helping hand but which always is
pared to play the role of a
government. Considering all these
factors, one must admit that the Fin-
ancial Statement prepared by my
friend is a document of great clarity
and intellectual honesty. One may
disagree with his estimate of things
One may quarrel with the policies that
he has adumbrated. But, no one can
deny that he has applied his mind to
his task with great conscientious abi-
lity

t]

1 do not want to deal with the varn-
ous taxation measures in detail. I
shall deal with them on a subsequent
occasion, But, I ask myself, as several
hon. Members have been asking them-
selves, this question. What are the
major issues that are posed by this
Budget? We have been having con-
tinuous discussion on this matter for
over 4 days. But, I have always felt
that it is best that we should try tao
analyse the 1ssues not by perusing the
speech, but by perusing the Financial
Statement. All of us have been talk-
ing of the Budget as presented. But,
in one sense, the two important docu-
ments to be considered at this stage are
the Economic Survey and the Econo-
mic Classification to which hardly any
reference has been made. ‘The first
provides a background and a perspec-
tive to the Budget. It is a thousand
pities that my friend did not have the
Economic Survey circulated about 8
or 4 days before the Budget was pre-
sented. It would have been of infi-
nite advantage to us to have listened
to hus Budget proposals with a know-
ledge of the background that we have.
As for the Economic Classification, it
18 an attempt to cut through the
thicket of accounting entries, and
balancing entries that a Financial
Statement, as an accounting statement,
13 bound to include. Indeed, on this
matter India 18 one of the few coun-
tries which provides an economic sur-
vey and an economic classification
giving an economic analysis and an
assessment The economic classifica-
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dign rearranges in economically mean-
ingful terms such things as the amount

heg been on Government finances,
what has been the net capital forma-
tion and what, for instance, is the real
deficit which we have to cover.

1 shali consider briefly some of the
figures in this valuable document. It
has been pointed out that so far as
consumption expenditure is concerned,
our wages and salaries in 1957-58 were
Ra. 185°4 crores; in 1958-59 Rs. 2084
crores, in 1959-60 Rs. 287 crores. It
roughly works out at a 25 per cent.
increase in wages and salaries during
the past two years. How much of this
13 due to the increments that we have
given I do not propose to determine at
thi: stage, but from a rough analysis
it appears it would be about 12 per
cent. or thereabouts. The increase of
18 per crnt requires to be explained
Probab!;, in future, when we recruit
employees, we should recruit less anc¢
pay more, and that is a matter which
will have to be considered not only by
the Finance Minister, but also by the
Home Minister, the residual legatee of
the civil services in this country.

The other point which I should like
to bring to the notice of my friends
is this. Are we doing all we can to
reduce consumption expenditure?
These figures give an eloguent tale of
what is happening in our country.
Interest payments have gone up sharp-
ly, and quite apart from anything, we
have a liability to meet, which implies
that we have to find the resources.
This is my conclusion, and it is not a
very heartening conclusion to the Fin-
ance Minister or the Government, that
the civil administration is today eat-
ing mnto our resources. In the final
account supplied in this valuable docu-
ment one finds that deficit on all tran-
sactions 1n commodities and services
works out at Rs. 335 crores.

We have to take into account some
of the other figures which have been
presented in this very valuable docu-
mend.  Looking into this matter I fiad

these
figures have been presented. In fact,
it was a great surprise to tha
Members, hon. oolleagues of mine,
should have gone to China, Russia and
other countries when there are valu-
able statistics here which can be uti-
lised to great purpose and to great
advantage.

On page 11 1t is pointed out that
the financial assistance for net capi
formation in 1957-58 works out at
Rs. 475 crores; in 1958-59 at Rs. 587
crores, and in 1959-60 at Rs. 536 crores.
If it were only financial assistance
made out of our resources, our hard
savings, then there would be no cause
for anxiety, for, as every one knows,
m 1958-59, out of Rs. 587 crores, we
had about Rs. 250 crores of deficit
spending, and nearly Rs. 300 crores
of foreign aid. So, the net amount
that came from our resources worked
out to hardly more than about Rs. 27
or Rs. 35 crores, As far Rs. 538 crores
for the current year, we have been
told by the Finance Minister that he
has already budgeted for about Rs. 222
crores of deflcit spending by the issu-
ance of treasury bills and the remain-
der of about Rs. 320 crores or so is to
be met by foreign aid. We are most
thankful to the countries that have
given us aid and assistance, but we
ought to realise that this is a serious
situation which has to be taken into
account

Let me proceed to deal with the final
and the last item, before I elucidate
the general argument whith is really
somewhat interesting. One finds ‘on
page 11 that the net capital formation
out of the budgetary resources of the
Central Government works out to the
following; in 1957-58 it was Rs. 787
crores; in 1958-59 it was Rs. 8868 crores,
and in 1959-60 it is Rs. 841 crores
What do these figures reveal? What
is the conclusion that qpe can draw
from these figures? It looks as though
the momentum ef public expenditure
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has slowed down; it looks as though
the effect is that the tempo of deve-
lopment 1s not gathering momentum
Why is it not gathering momentum?
It i this that leads us to ask the hasic
question, ‘What are the major issues
posed by this Budget? Whither are
we drifting® And is it not necessary
now to take stock of what is happen-
ng*

It has been one of the excruciating
experiences, I suppose, of successive
Finance Ministers to listen to sugges-
t10ns of increased expenditure m this
House

Shnn Tangamani: Successive Fin
ance Ministers have been going away

Dr Krnishnaswami, Successive Fin-
ance Ministers have gone away, just
as successive Members of Parliament
have gone away Fach dog has its
day, and I suppose 1t applies to Mem-
bers of Parliament as well as to those
on the Treasury Benches

Shri Tangamani. In one session, we
had three Finance Ministers

Dr. Krishnaswami. Successive Mem-
bers who have occupied the Treasury
Benches have been telling us that they
are willing to listen to constructive
suggestions « It has been an excru-
alating experience for many of those
who have occupied the Treasury
Benches to lLsten to suggestions that
there should be increased expenditure
but when 1t comes to footing the bull,
fhere are anxious searchings and anxi-
ous inquiries made as to whether they
should really foot the till The time
has arrived when we should under-
stand what we are doing Either, we
want to incur of expenditure and are
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willing to foot the bill or let us admit
that we are not willing to have so
much of expenditure and <hat we
cannot foot the bill

It 1s perfectly true that hon Mem-
bers on the other side have made a
pomnt about the high rate of taxes I
am one of those who feel that the
marginal rates of taxation have been
particularly high in direct taxes and
also in the case of certain commodi-
ties on which we have levied indirect
taxes But the point, however, 15 that
we have to realise that some adjust-
ments 1n our tax structure would have
to be made Surely, we have not
reached the end of our tether in de-
vising tax expedients or in devising
ways and means of getting i more
and more resources into the coffers
Deficit spending 's not dangerous, said
my hon friend Shi: Asoka Mehta this
morning, but he forgot to suggest two
corollaries which follow from that
principle that he propounded The
first maxmn 1s that deficit spending
should be concentrated on projects
which are quick-yielding and the
second maxim is that the yncome which
12 injected mnto the community stream,
or at least a portion of it, should find
ite way back into the treasury coffers

1 want to pioceed to a more detailed
analysis of what has transpired Ouw
national income, even at constant
prices, has increased by 25 per cent
over what 1t was m 1952 Even making
allowances for ten per cent of these
increases being absorbed by the in-
crease 1n population, 1t still remains
that there 18 a 15 per cent increase in
our national mmcome smce 1952 Tak-
ing the estimate of Rs 10,000 crores
as the national income in 1852, one
finds that we have a Rs 15,00 crores
increase today over what 1t was in
1952-53 It 1s found that in the shape
of direct taxes, we collected Rs 80
crores more, and in the shape of in-
direct taxes, we collected Rs 210
crores It is hardly more than one-
fifth or thereabouts It is said that
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thus is not enough. But we have to
realise that the margin rates of direct
taxation are high, in some respects so
bigh that they affect incentives and
have started yielding diminishing re-
turns In the field of indirect taxes
also, our policy of selecting only a few
commodities and year after year in-
creasing 1mposts on them has led to
a very strange result Indeed, the
Finance Minister in an eloquent pas-
sage in hig budget speech pomnted out
that there was a decline in revenues
from mdirect taxation and that was
due to many factors, the most im-
portant of which he instanced was the
mport controls that had been im-
posed But surely some allowance
ought to be made for the very high
marginal rates of taxation which we
have imposed on a few commodities

There 1s no doubt on the pait of
some of my hon friends—and on the
part of many—that we should not rely
on indirect taxes Undoubtedly, 1if
we had been a mature country, indus-
tnally developed, with large num-
bers of people who could be bled
painlessly, we could have a broad-
based system of complete direct taxa-
tion with lttle mdirect taxation
But the situation today 1s that we
have to pull ourselves up by our
bootstraps, 1f we wish to invest and
if we wish to progress This 1s the
point that has to be stressed

In this connection, I hn 'l like to
bring to the notice of my hon friends
a certain aspect of the matter which
has probably escaped thei~ attention
The national income statistics, which
are considered to be fairly rehable,
have indicated that the per capita in-
come 1n our country is around Rs 282
per annum. Any family earning more
than Rs 1,500 must be considered to
be above the average Anyone eam-
ing twice this amount is, therefore,
relatively better off. It 1s inconceiva-
ble that we can have a system of
direct taxation which can affect these
people within this region. That fs
pousibly the justification for having
excise duties spread over ag large a
nymber of commodities as possible and

having excise duties at relatively very
small rates. Indeed, my hon, friend
who preceded me, anticipated a por-
tion of my argument by quoting from
Soviet hustory In the Soviet economy
also, it was felt that a turnover tax
would certainly have a very powerful
effect in bringing resources mto the
coffers The Soviets also believed in
deficit spending, but they were also
excellent collectors, in the matter of
getting a portion of the deficit income
they created into their coffers We
here, at least some of my hon friends
on this side, have been elogquent advu-
cates of deficit spending, but very poor
apologists of increased amount of
taxation by some of these resources
I therefore want to analyse his argu-
ment from a more academic—and shall
1 say also’~—from a more practical
pomnt of view What 1s 1t that we
are domng® It is a strange policy that
we are following, and I do want to
mention this to the Finance Minister
Instead of our excise duties in many
cases touching as many sections of
people as possible and bemng only
small, because the higher the excise
duty the more are the other complica-
tions that follow, instead of that, we
have now a ery illogical pattern of
indirect taxation We are levymng
excise duties on commodities on which
the Government pays a lot Govern-
ment contracts for steel and cement
are considered to be very large Yet
the excise duties on steel and cement
are paid precisely more by the Gov-
ernment treasury than by the large
majority of people who are considered
to be the private sector Even those
who are anxious to tax the private
sector would do well to sit back and
reflect on the manner in which we are
levying this method of taxation

Now I want only to bring anothet
small figure to the notice of my hon
friends It has been ponted out that
since 1952-53, there has been an m-
crease in the gross value of industrial
production of about Rs 1,600 crores
The net value is about 800 crores. It
has seemed to me a matter of ele-
mentary common sense that if you
oould only think of re-adjustmg our
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excise dutiez and taxation so as to
make it more broad-based, we would
be able to net in more resources and
thus fill in the gap which is very
serious. What have we done? My hon,
friend the hon. Finance Minister is
a very persuasive advocate, I listened
to him last evening replying to the
debate in another place which I am
prevented from naming according to
the rules of this House. Speaking in
that place with considerable animation
my hon. friend pointed out that if
he had imposed a high duty on disel
ofl it was with a view to save foreign
exchange, May I ask him whether
that is the whole story of the matter?
3 40 DUL THUR 30, 3 Te) Tneh inere
are certain implications which have to
be gone into. What are the total im-
ports of diesel oil in value? How
much foreign exchange is spent on
diesel? As a result of the new impost
which is very high—everybody ack-
nowledges it from all sides of this
House—how much does he hope to
save as a result of this increase in
duty? May I also add that the same
line of reasoning that he has adopt-
ed for diesel oil would lead also to his
economising on Kerosene which is also
1o be imported? Kerosene also costsa
1ot of foreign exchange and if we wish
to save foreign exchange, what of
kerosene? We have to import it at
any cost because social and political
conditions prevent anybody from say-
ing that kerosene should not come in
With great deference to my friend the
Finance Minister, may I point out that
the foreign exchange argument s
a rationalisation of what he intended
to do and. does not carry conviction
to me°®

Shri Tangamani: It s no argument
at all

Dr, Krishnaswami: Well, we can be
a bit co! us. There is a possibility
that some arguments will occur which
we have not taken note of

i

But 1 sheuld like also
matter a bit further, I am not
from the point of view of road
port operators. I am not talking
the point of view of any
interests. But have you
across an excise duty whi is
per cent ad valorem?—that is the
on tyres. It is something which
never been levied and it should net
have been levied. In fact I
surprised that we allow the tax to
mount up 50 steadily because the
running costs would be much kigher

i

35
EE:‘EI

that from the point of the community
it is extremely unfair to have such
high taxes on these commodities. I
am not going into the argument about
the diesel oil being useful for agri-
culture once this basic argument is
kmocked out that it is for saving the
foreign exchange. I do not think there
could be any more justification for
any increase in duty on diesel oil—
high speed or low speed diesel oil.

I shall only consider a very brief
argument of some importance. All of
us are very anxious to help the Fin-
ance Minister. I have indicated cer-
tain steps which mijght be taken to
get more resources into our coffers
But I do wish to give this warning
that if we are not wise mn collecting
the resources we will have a pheno-
menal increase in prices with all its
disadvantages. It is amazing that owr
political acumen which shines best-—
when we examine the impact of an
excise duty on khandsari sugar or
diesel—should desert us altogether,
when we consider the question of
price rising indiscriminately. During
the past two years, independent of
taxation system, our prices have been
rising phenomenally. Just because
the price rises are umplanned and
because people have to pay in lttle
bits more and more we cannot ignore
the fact of rises in prices which hawe
been quite considersble over the past
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iwo years, Besides the benefit that
accerues from such a price rise does
qiot accrue to the Treasury but to
other sections

I therefore feel that sometimes our
atterances, our impulse to think loud
and talk long, have done more harm
10 the community than is realised

Mr. Deputy-Speaker: Therefore, we
should be briet now.

Dr. Krishnaswami: Never before
during our history did we ever have
such a bumper crop. Thanks to the
efforts of the Food Ministry and the
harvest, we achieved the record crop
of 70 million tons Yet, what is 1t that
has occurred” The golden opportunity
of building up buffer-stocks has been
allowed to ship Believing that the
‘Detter 18 the enemy of the good, we
thought State trading as the enemy of
buffer-stocks, with the result that we
have neither State trading nor buffer-
<tocks.

It will takc a long while before the
foodgrains position 13 brought under
control, and the respons:bility for the
muddle that we have landed ourselves
mn 1s entirely due to the premature
loud thinking that we indulged from
platforms Therefore, I have only thig
‘much to say. that there are other and
mmportant problems pertaining to
foreign exchange and export promo-
tion These I will not consider now
But I do want my hon friend the
Finance Minister to re-think his 1deas
of excise duties, to re-think also on
the removal of prohibition and re-
imposition of salt tax On this matter
the Finance Minister belongs to old
morality But when times have alter-
ed, old morality ceases to have virtue.
Tn the present juncture when it is
virtuous to collect as much money as
possible from different sources our old
morality should not stand in the way
of collecting money even 1if it involves
scrapping of prohibition

Shri Kamainayan Bajaj (Wardha):
Mr Deputy-Speaker, Sir, it is my
vleasant duty to heartily congratulate
the Finance Minister for presenting a
straightforward, businesslike and =
3% (A1) LSD--8

commonsense approach’ Budget His
analysis of the economic situation in
the country is most realistic, and has
created a climate of security and con-
fidence To the extent, Sir, he has
tried to sumplify and make the pre-
sentation of the Budget methodical, it
will make the admimstrative machi-
ucry more efficient, and it is my feel-
ing that even the inspection and con-
trol of the expenditure will be easier
and much better

I am also very pleased and I would
like to congratulate the Finance Minis-
ter for having reduced the defence
expenditure [ believe that even with
our strained relations with Pakistan—
1t was rather cautiously that he should
have approached the question—the
Finance Mmuster has acted very boldly
and reduced the defence- expenditure.
If Pakistan were to, take a lesson from
this, I believe 1t would be possible
at a future date when both the coun-
tries can negotiate with each other,
and even though they may not agree
on other issues it they can be made
to agree on the defence expenditure
of both the countries, it will bc a great
saving for both the countries Thereby
the moral set by the Finance Minister
will go a long way in creating a suit-
able climate both in India and Pakis-
tan, and if Pakistan will also take the
lead it will be a great gesture for the
rest of the world

16.54 hrs.

[Surt C R PATTABHI RAMAN 1n the
Chair]

It 1s encouraging, Sir, that in the
present Budget the income-tax, super-
tax, the wealth tax, the family of all
these taxes, have been resarranged in
a manner so as to simply and make
1t more effective ‘The dividend tax
and wealth tax on companies have
been abolished. As a matter of fact,
we should not say that they have
been abolished, but they have been
really merged with other taxes, so that
according to the assurance of the
Finance Minister the revenue from
these taxes will not be %less if all the
taxes are taken together, and the in-
come from the revenue of compauies
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and the individuals, if puoled together
fio loss or income will accrue to the
tressury. With this confidence, when
the budget was presented, the market
went up. But after the experts ana-
iyzed the implication on a detailed exa-
mination of the tax structure, it was
found, or at least they believed, that
there is more incidence of the taxes
on individuals and the companies, and
the market, because of that fact, went
down again. But later on it is the
investors who had pushed the market
back again purely because of the
belief in the words of the Finance
Minister.

T think the Hausze has nat dane full
justice. As the hon. Member who pre.
ceded me and who gave a great com-
pliment for the hpnest and the con-
scientious presentation of the Budget
by the Finance Minister; I fully asso-
ciate myself with those sentiments

More than that, it is the commiercial
market which has given a tribute, a
silent tribute, to the Finance Minister
They believed and they say that in
spite of the fact that the incidence of
the taxes might be more as the ex-
perts say, even then, the assurance of
the Fmance Minister that the taxes
are not meant to take any more reve-
nue out of the changes made in the
tax structure was good and the in-
vestors are completely confident about
them. They say that the Finance
Minister will stick to what he said
and that if our experts will point out
to him the difficulties the changes will
be suitably made. This tribute, I feel,
is a very great tribute to the Finance
Minister, anll I fully associate myself
wholeheartedly with that

I would like, at the same time, to
bring to the notice of the Finance
Minister certain hardships which are
found and I am sure that, as he has
‘already assured elsewhere, whatever
is the incidence of the taxes, if it is
soore or if the hardship is unneces-
sarily imposed, he will look into the
matter.

The dividend tax has been abolished.
But 1 fail to understand shat when
the dividend tax has been abalished,
why the tax on the bonus issues has
been retained. When the tax on the
bonus issues was levied, the then
Finance Minister had stated that the
tax on the bonus share was levied
only to prevent avoidence of dividend
tax. But when the dividend tax itself
is no longer there, there does not seem
to be any justification for the conti-
nuance of the bonus tax, much less the
extension or the coverage of the
bonus issue out of the premium col-
lected from the shareholders.

1 would like to make it more clear
that so far as the bonus tax was there,
it was only out of the profits when
e ‘rssues were Tude, ‘v Ow i oo
been extended even to the premium
of the shares if they were collected
from the shareholders, and the bonus
tax will be applicable to them from
the year 1960-61 That, I think is,
very unfair.

Another thing 1s the additional de-
preciation allowance which has been
allowed to lapse from the current
year. Up to 1953, all the depreciation
allowances, put together, were about
30 per cent. in total. After 1953,
it was reduced to 25 per cent. But
now, after the year 1058, it will be-
only 15 per cent. All of a sudden, the
reduction of 10 per cent is a very
great reduction especially for such
companies who have gone into a heavy
investment of a capital nature on very
high borrowings from finance corpora-
tions or financial institutions of diff-
erent kinds. When you apply to the
financial bodies, you have to submit a
statement showing the method of re-
payment, the instalments etc, and the
borrowing that you desire to have
They also take note of the deprecia-
tion allowances of the different cate-
gories that will be available to the
companies and they know that it will
be possible for such and such company
to pay those instalments. But all of
a sudden there is a 10 per cent refuc-
tion in the allowance, so that those
companies which have done very heavy
borrowings will find it very dificult
to pay those instalments immediately.
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1 must miake it clour that as far as
e depreciation allowances are con-
eerned, in the leng run, it does not
make any appreciable difference either
%0 the Government or to the com-
pony. But if the depreciation allow-
ance is reduced, the availability of
funds for repayment of the loans other-
wise is reduced to the very minimum
and there will be great hardships. Of
course, the Finance Minister can argue
that he has not interfered with the
additional depreciation, because it was
only meant up to 1858. Only, he has
not allowed it to continue thereafter.
But my pleading is that the termina-
tion of the depreciation allowance
in 1858 is too technical. All the
calcylations have been made by
the financial bodies and the companies
always taking into account that this
will be continued as it has been done
in the past, at least for the Plan
period. People cannot plan year by
year; they must have at least 5 years
tor planning. So, this should continue
at least till 1962. I suggest to the
Finance Minister that it is not going
to result in any loss of revenue to the
Government in the long run and it
will create great facilities, especially
% companies which have undertaken
very heavy capital commitment In-
dustries like chemicals, cement, sugar,
etc. where the process i continuous
and some of the textile mills also will
be put to great hardship by not
renewing of this additional deprecia-
tion allowance.

There is another suggestion. As far
as the expenditure tax is concerned, it
was only levied last year and the
exemptions were rather few. Even
if those exemptions are sought to be
Temoved, I have no grudge. My only
Pleading is that the taxation structure,
specially that which ig applicable to
imdividuals, should not be changed
Materially from year to year; there
should be consistency in the texation
structure at least for a period. ¥
agree that in a country like ours,
where we have a growing economy
and the development is going on, we

cannot have a very long-range policy
of the tax structure. But at least for
the Plan period of five yesrs, thers
should not be material changes. When
the Finance Minister said that he did
not mean to increase the incidence of
taxes, but he wanted to tighten the
belt and at least curtain civil expen-
diture and plug the loopholes, 1 think
1t has encouraged and created a suit-
able climate all round. But it was
only to some extent.

So far as the expenditure tax ia
concerned, if the wife and husband
were agsessees in the income-tax
separdiely and if the allowances were
Rs. 30,000, if they are clubbed together
for the same amount, it is a very great
hardship. If it is the policy of the
Government to reduce it, there should
have been stages for reduction, or
time should have been allowed so
that the people can psychologically
adjust. Probably the people hit
mostly would be Maharajas and other
such people. I know the sentiments
of this House. Usually for the rich
people there are no sympathies. But
my only argument is . . .

Shri Nagi Reddy (Anantpur): We
have all the sympathies and therefore
the concession.

Shri Kamalnayan Bajaj: Thank you
very much for the kind words.

My only argument is that whatever
the system of taxation on individuals
that the House may ultimately
approve, it must be there for at least
a five years period and immediately
there should not be such hardship
created so that individuals may not
find it very difficult to materially and
practically adjust themselves to the
new tax proposals and so dn.

Then, in the expenditure tax another
change which has been made is this.
Suppose a person has an old house,
his own residentia] house, and he
wants to repair it and the cost of
repairs comes to about Rs. 10,000,
even the amount which will be spent
for the repair of the house will be
covered by the expendifre tax. Not
only that but because of the repairs
the valuation of the house enhances
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by Rs. 5,000 only, then that increased
value of the house will be taxed again
under the wealth-tax Such anomalies
should not be there If an old house
is there and if 1t 1s repaired, the
amount spent on the repawr of the
house should not be taxed

Shri Morarjl Desai: On a point of
clarification A« far as I remember—
I am not positive about i1t—it is the
maimntenance which 1s taxed, not the
repairs—maintenance including keep-
ing of servants and also care-takers
which were exempted from expendi-
ture tax, they will not be exempted
But the actual repairs of the house
will be there If the house 1s bemng
repawred, there 15 no question of
enhancing of value of the house But
1if the value of the house 1s substantial-
ly increascd, then the expenditure tax
and the wealth tax have got to come
in

Shri Kamalnayan Bajaj: I am grate-
ful for the explanation which the
Finance Minister has given As far
as the servants and other things are
concerned. 1f they are taken for expen-
diture tax, I have no grudge If
there 1s increased valuation because of
repairs, if that 15 also taxed under the
Wealth Tax, I have no grudge
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agamnst it As the Finance Minister
has explained, if it does mnot cover
normal repairs, I have nothing very
much to say on that account.

Mr. Chairman: The hon. Mamber
must conclude

Shri Kamalnayan Bajaj:
finish 1n one minute

1 will

As far as inter-locking of the
mvestment 1n companies are concern-
ed, I have prepared a small statement
and, with your permission, I would
like to lay 1t on the Table for taking
mto the records—whatever that you
would alow

In the finance corporations and
finance bodies Like ICICI mostly the
shareholders are the banks, and the
banks’ shares are held by many com-
panies and the companies’ shares are
with the individuals The profits made
by the flnance corporations will go
through at least three different stages,
three d:ifferent corporations

The following 15 the statement
showing net amount left with a com-
pany shareholder where shares in
company “A” are held through two
companies at existing rates of tax and
at proposed rates

Dividend D2, ared by the Conoany ‘A’ Rs  100/-/-

At existing Rates

——
Gross Tax @ Ne income left
or distribyted

as divide,
Com “B’ Rs 100 146 75 71 nd

mmcome 51 §%

receive d net
Com “C” Rs 71 103 3

recaived net
Dindend Rs o =3 37

received by

Com “D™
I am only asking this that the tax
which has been collected from the
company on a certain income, at least
exemption should have been there in
the second or third company Other-
wise 1t becomes double or treble
taxation. I tRink the Finance Minster
will look into the details of this state-

At proposed Rates

Gross Tax@ Ne 1;:om left
ncome 45 % and distributed as

dividend
100 35 <5
5< 2¢ 30
30 13 < 16 §

ment and will do the needful to
Justify at least the reasonableness and
fairness of the tax structure

8hri Morarka (Jhunjhunu): Mer.
Cha rman, from the speeches made
here, 1t 1s evident that many hom.
Members are not satisfied with the
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without proper checks,1t may degene-
rate into a situation called inflation
There 1s a basic difference between the
two In deficit finanang you 1ssue
more cursency, but you always create
assets These as<ets may be such that
they do not generate production
immediately, but yet, they are assets
of value and they always are there to
back the currency In inflation, cur-
rency 1s 1ssued tometimes for unpro-
ductive purposes such as financing
war, etc, and that goes on increasing
the prices, not because the needs of
the people increase, but because the
people lose confidence mn the currency
A situation 13 created when the
currency starts changing goods and
people convert their currency mnto
anything that they can get hold of
even though they may never need
that particular article

I have said just now that the deficit
financing which we have earried on
has created assets of tangible value
May I give some figures mn support of
my argument? During the First Five
Year Plan, the extent of defiaat financ-
ing was Rs 421 crores As agawmnst
this, the net capital formation during
that period was Rs 1,178 crores from
the budgetary resources of the Cen-
tral Government alone During the
Second Five Yeer Plan, up to the end
of the fourth year of the plan, we
would have had Rs 1,200 crores of
deficit financing  As against this, we
would have created assets or the net

capital formation would be to the
extent of Rs 2,088 crores I agree that
the original target of Rs 1,200 crores
in the Plan 13 now likely to be exceed-
ed and in the final year 1t may reach
Rs 1,400 crores That by itself, as I
said earlier, 18 neither good nor bad.
You must see whether you see the red
lights or danger signals against any
more deficait financing And if you
examine that position, what do you
find? The mam test, and indeed the
most important test, that you can
apply 1n this connection 15 the test
of price level Has the price level
increased because of defiaat financing?
If you apply this test, I beg to submit
that there 1s an increase in the price
of foodgrams, but is the increase m
price 1in foodgrains due to the increas-
ed amount of defiaat financing? I
submit no, and my reason 1z this,
that any rise in the price level due to
inflationary conditions must have four
characteristics firstly, the price rse
must be general, secondly, it must be
more or less uniform, thurdly, it must
be more or less everywhere, that is
throughout the country, not more m
one State and less in another State,
and finally 1t must be continuous as
the quantity of monev increases

If you apply these tests, what do
vou find? Neither has the rise in the
price level been uniform, nor general,
much less continuous The only rise
we find 1s m the price level of food-
grains, and there also, in April 1058
1t was 105, :n July 1958 1t went up to
118, but in December 1958 it came
down to 113, though the quantity of
money issued under deficit financing
has continuously increased There 1s
no rse in the price of manufactured
goods at all Throughout this period
the price level has remamned at 108
Not only this, we find that some of
the industnes have started producing
less Production has decreased and
why because the consumer demand
has slackened I would quote one
sentence from page 3 of the Economic
Survey It says

“ the dechine in the output
of cloth vanaspati and electric
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amps veflects a slackening of con-
sumer demand for these com-
modities.”

Thie ig certainly not an indication
of any inflationary pressure in the
camtry.

Apply another test if you like, and
that is the test of employment It 1s
the general complaint that unemploy-
ment in the country is increasing,
employment i1s gomng down. If that
is 80, and I have no doubt that that
is so, then, according to the well-
accepted theory of Lord Keynes, you
must invest additional funds He
has established a direct relationship
between investment and employment

Then the third test which I wish
to apply here 1s the test of money
supply with the people. Now, at the
end of the financial year 1856-57, the
public had Rs, 2,812 crores Twelve
months thereafter they had Rs. 2,387
crores, and the latest figure available
for 26th December, 1958 shows that
the figure has gone down to Rs. 2,849
crores. Thgs is about Rs. 30 crores
less than what it was in March 1958
I do not want to make a big point
out of it, because money supply
fluctuates, but stil] the point remains
that our policy of deficit financing is
not generating those inflationary forces
of wh ch we must be so afraid,

It is true that in the original Plan
our target was Rs. 1,200 crores, but
then at that time we also planned to
draw only Rs 200 crores from our
Sterling balances. Now we have
drawn from our Sterling balances al-
ready Rs. 400 crores. So, if you take
that Into consideration, there is full

Justification for us to go up to Rs 1,400
arores.

Any person who borrows or lends
money in the market can easily say
and can feel the rigidity of interest
sutes, and from that one can easily
Judge that there is no free supply or
superfluous supply of funds in the
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money market. A rigidity of interast
rates 1s an indication ef that.

Before I leave this peint, I think #f
there is one score on which the Gow-
ernment deserves unqualified com-
gratulations, it is on this, that they
have created conditions wherein they
have so safeguarded the economy of
the country that they have been shie
to give this additional dose of deficit
financing  without allowing any
inflationary forces to be created.

As I said, deficit financing is a
delicate technique, and it has danger-
ous temptations, but our Finance
Ministry, and particularly the Depart-
ment of Eeonomic Affairs, have 30
managed this thing, that they deserve
congratulations from all sections of
this House. It 13 a reasonable desire
and an understandable anxiety on the
part of the Finance Minister to balance
his budget, and that can be done
either by increasing the revenues or
by reducing the expenses. Unfortu-
nately, it 18 our experience that in the
past all attempts have been made only
to increase the revenue, and very few,
if any, steps have been taken in the
other direction. It is my feeling, and
I am sure many hon. Members of
this House share this feelmg with me,
that if our administration i1s properiy
toned up and our position ia properly
consolidated, our revenues can be
augmented even at the present level
of taxation, and even at the present
level of income. Similarly, in expan-
diture, if it is properly scrutinised
and properly husbanded, I have no
doubt that at a lot of economy cam
be made,

My first suggestion is that parti-
cularly the Income-tax Department or
our revenue-collecting department
must be reformed and made more
efficient. Only yesterday, Acharya
Kripalani said in this House that more
than 83,000 appeals were pending. I
know that, it was stated in engwer to
my question, about 10,000 appeals
were pending with the Assistant Com-
missioner for more than two years!
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some of them are pending for more
then five ysars. Apart from anything
ejse, this type of inordinate dslays
causes such a lot of avoidable harass-
ment and impairs the relationship
Between the tax-payer and the tax-
opllector.

Then, look at the customs. Every
duy, we hear of lakhs of rupees worth
of currency notes being smuggled out
of this counfry and a huge quantity
of gold smuggled into the country. It
may sound e little strange, but 1 am
told by a friend of mine that there
1 a particular article which if you
maport at the Bombay port, you have
to pay a duty of 30 per cent, but if
you mmport the same article at the
Calcutta port, the duty is only ten
per cent. Is 1t not absurd? But it 1s
there.

Shri Rane (Buldana): What is that
artacle?

Shri Morarka: It is brass tubes.

The rough-and-ready method
followed by the excise inspectors in
the matter of tobacco excise leaves
much to be desired.

Coming to the expenditure side, I
feel that there is great scope for
economy, and when I say there 1s
scope for economy, I feel that that
scope is there in every sector, part-
cularly, in these autonomous corpora-

Before I come to the few instances
of wasteful expenditure, I would draw
the attention of the Finance Minister
to the cost of collecting taxes. In
184849 it was Rs. 7-37 crores; in
1957-58it wentup to Rs. 1655 crores,
that is, more than double, though our
Tevenue had not doubled. But, for
the budget year, our revenues have
come down by Rs 40 crores to
Rs. 531-45 crores, but the cost has
8ctually gone up to Rs. 21°43 crores.
In terms of percentages, what was
2.3 per cent' before has now gone up
to about 4 per cent. Perhaps, it would
be interesting to know that in England,

the percentege is 1.834. [ give this
figure because our Board of Revenus
is very enamoured of comparative
figures for England.

This year, I find that our UNO ex-
penditure has increased from Rs. 87
lakhs to Rs, 141 lakhs, and over and
above this, there is a provision for
Rs. 24 lakhs for a special fund called
the UN special projects fund. I do
not know; perhaps we are under obli-
gations to contribute to all thege
funds, but certainly these are becom-
ing a little unbearable burden for a
country like ours.

I said a little earher that there was
scope for economy and better utilisa-
tion of our resources. In support of
this proposition, I can oaly give a few
examples. The House very well
knows about the extravagance in
our steel plants, the wastetul
expenditure at the Hindustan
Shipyards, and the meaningless out-
fay on the military academy at
Khadskvasla. In these cases, I have a
feeling that the spending was unwise
and injudicious.

Now, take another example, and this
1 find in the budget papers circulated
this year. The Hindustan Steel (Pri-
vate) Ltd. was given a loan of Rs. 20°S
crores from the Government. CGov-
emment had charged an interest of
Rs. 04 lakhs. Now, the Hindustan
Stee! (Private) Ltd. could not utilise
this loan. 8o, they placed this fund
with other private banks and earned
an impressive sum of Rs. 18 lakhs' On
Rs. 20°5 crores, they paid an interest
of Rs. 94 lakhs and earned’ an interest
of Rs. 13 lakhs. Good business, Sir!
Who earns and who loses in these
transactions, I do not know. But after
all this is all a demand on the public
exchequer, and the money goes from
the Consolidated Fund in the form of
a loan, share capital or subsidy,

Then take another exataple. I wouid

read in the language of the Auditor
General in his Report on the Defence
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Services, 1958. In paragraph 8, he
says:

‘740 chassis valued at Rs. 2
crores were acquired between
1953-58, but contracts for the body
building had been concluded only
during 1956-57. A further lot of
850 chassis valued at Rs. 98 lakhs,
and obtained prior to 1948, still
await body building ”

Chassis acquired 1n 1948 still awaited
body building, but in 1953-54, another
order was placed for Rs. 2 crores and
the order for body building was given
in 1056-57 The recurring expendi-
AT On SRR Wl saiststases <%
this 1dle equipment must be consider-
able, not to mention the loss on
account of their deterioration in
storage mostly in the open

You know where chassis are stored
1 am told they are stored somewhere
near Poona where the ramnfall 1s very
heavy, and what must have remaned
after 11 years of those chassis woith
Rs 98 lakhs, God only knows

It 1s not our suggestion that cnough
money should not be given to defence
The security of the country i1s mote
impoitant than anything vcise But
then is this the way of utilising public
funds? Have we not got some sensc
of responsibility n this matter?
Should we closc our eyes completcly
in thc name of defence” I think these
are the matters which must attract the
attention of Government, seriously

The other day I asked a question mn
the House and the hon. M mster of
Steel, Mines and Fuel was answering
it. From two firms alone, we have to
realise a sum of about Rs 18 crores
The Minister assured that there was
no difficulty in collecting 1t Yet some
portion of it 1s not collected from 1949
I do not know what would have hap-
pened if there were some difficulties

Skl Harish’ Chandra Mathur: What
have we lost by way of interest on it?

General Discussion (1273

Shri Masrarka: Government loses
Rs. 40,000 per day by way of interest
on it.

Now, I come to another point. Deli-
berately or accidentally, I do not
know, even the present budget has the
immprint of that foreign professor who
again obliged us recently by an en
route visit—Prof. Kaldor. I say this
because 1t was his wish that the
exemptions 1 expenditure tax should
be curtailed, that personal wealth tax
should be increased and the corpora-
tion tax should be modified in this
fashion and extra depreciation allow-
ance should be abolished.

Now, we had our own Taxation
Inqury Commussion and Shri C D
Deshmukh had said that the Report of
the Commission would be treated as
the Bible and every now and then we
would open 1t and see what action
should be taken about it. After Prof.
Kaldor came on the scene, his charm
ing personality has been found so0
dynamic that we completely gave a
go-by to that Report and we now turn
to the pages of the report submitred
by Prof Kaldor, which took less than
about 15 days to prepare

Now, I want to make a general cri-
ucism about the budget The hon.
Finance Minister has said that the
1evenue deficit for the budget year 1s
Rs 81 67 crores With respect to him,
1 would hke to differ from him and
say that the revenue deflcit is Rs.
106 67 crores He has taken a credit
of Rs 25 crores from the past
reserves, Rs 10 crores from the
Reserve Bank, Rs 10 crores from the
profit on cowmnage and Rs. 5 crores
from the custodial charges under the
Defence Ministry. These items are not
revenue items and are not met from
the current revenue but from the past
reserves, which are much bigger and
if you want to wipe out the whole of
1t possibly you could have done so.
So, your actual deficit is Rs 108 8%
crores
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Shrt Nanshir Bharacha: Where are
ihe reserves to come from if not from
revenue?

Shri Morarka: Reserves are not
formed in this year; they are formed
in the past several years. But you
cannot say that they are current
revenue. ... (Interruptions). 1 listen-
ed to my hon. friend very carefully
and I do not dispute his argument. He
has said; have no taxes but utilise all
the reserves. Have it that way by ali
means. My point is quite different. I
say that so far as the current deficit
1s concerned, it is Rs. 106 crores and
not Rs 81 crores

Mr. Chairman: There will be two
columns: revenue and expenditure.
Where is it to come? .. {Interrup-
tions)

Shri Morarji Desal: May I say that
the deficit now cannot be called
Rs. 106 crores because that has been
taken Into account in the revenues.
You may say that that is not properly
done but that 1s a different matter It
does not become a larger defieit

Shri Morarka: I leave 1t at that
because 1 have got two or three points.
The customs revenue last tinne was
anticapted at Rs. 170 crores but it is
actually Rs 136 crores—a mistake of
20 per cent What are the new things
that have happened during this
period which did not enable our
revenue officers to budget it at Rs. 136
crores? The difficulties of the import
trade were there. The pattern of
mport trade was changing; the desire
to increase the export was there and
the reduction of the export duty on
many things was anticipated. Even
then they say that only during the
year exigencies were created and,
therefore, we lost this revenue Then
the income from the Wealth Tax,
Expenditure Tax and Gift Tax was
estimated at Rs. 17°5 crores against
the actuals of Rs, 12:20 crores—agaipst
a mistake of about 30 per cent.

Now, the hon. Finance Minister has
said in his speech that steps are being

taken to intensify the small saving
campaign. One of the steps mentioned
by the Minister was that he would
allow the withdrawal from the postal
savings banks by cheques. I have no-
doubt that this system would become-
popular and would show some results.
But sometime back, I had put a ques-
tion in the House asking for the num-
ber of postal savings accounts that arve-
dead or defunct and I was told that
the number of such accounts was
88,783,681 and the total amount involv-
cd was about Rs. 8 crores. I was fur--
ther told that every year they declare-
about three lakhs of such accounts as-
defunct. If you take the average, it
comes to about Rs. 21 per account.
There is no attempt, no method and
no means to find out the velatives of
the account holder and give them this
paltry sum of Rs. 21. The least that
our Government could do is to provide
a column in the account apening form
where the account holder can mention
the names of his relatives so that in
the unfortunate exigency of his death
or Junacy and so on, the money could
be given to his nearest relative.

Shri Morarjl Desal: Is it the duty
of the Government to find out the
relatives or is it the duty of the rela-
tives to claim and get the money?

Shri Morarka: As the Finance Min-
ister knows, you are dealing with @«
particular type of people who are
1gnorant, illiterate and poor What
would the Government lose.

Shri Morarji Deaal: We would lose
Rs 38 lakhs more for finding them
out (Interruptions).

Shri Morarka: Anyway I will come
to my next argument. I will take
only two minutes more.

Mr., Chairman: He
taken five minutes more.

has already

Shri Morarka: Much has been said
m this House about our foreign Joans.
Particularly, one party has been criti-
cising our taking loans in season and
out of season I want to give the facts
and figures about this,
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" Pp to November 1958, the total Jeans
soceived from foreign countries—
loens, grants or assistance, whatever
.you may call them—is Rs. 1,282:47
«rores. Out of this, Rs. 628'04 crores
have come from America alone—
-almost 50 per cent. If you take into
accoynt the assistance from the Inter-
national Bank of Reconstruction and
Development, this percentage will
increase from 50 to 70 The help
received from Russia is only 10 per
<cent. 90 per cent. of our funds have
-come from countries other than Com-
munists. We need this foregn
exchange. We need these foreign
loans. It is no use talking in terms of
theory. They must pont out aiterna-
tive sources at better terms. Atler all,
these are hard facts of life It is no
use becoming mere theorists and just
‘blaming the people who are giving
help to us. And, mind you, we have
got this help from them m spite of
the well-advertised feelings of thiws
party that our economy 1s about to
collapse under the pressure of infla-
t:on., How much harder 1s the cause
of a borrower to borrow money from
a creditor when at the same time
others say that he 1s about to become
an ingolvent?

Shri Moerarji Desal: That shows the
vitality of the borrower.

Shri Morarka: That is true; I entire-
ly and respectfully agree.

Now, Sur, a word about the corpo-
mtion tax Sir, much has been said
about it, and it I have your mmdulgence
for some time I will make that point.

Mr. Chalrman: You cannot add to
what Shri Kamalnayan Bajaj has said.

Shri Morarka: I am going to say
something very much different

Mr. Chairman: I am sorry. You
-should have divided your time accord-
fngly. You have already exceeded

your time.

[ ]
Shri Morarka: Sir, I submit to your
suling.

Shri Nagt Reddy: Mr. Chsirman,
Sir, 1 have been closely following the
great tributes that are being paid to
the Finance Minister from ail corners
of the House, from Shri Masani te
Shri Morarka and from Dr. Krishna-
swami to Shri Baja), and I have fo)-
lowed with great interest the great
tributes that are being paid to the
Finance M.uster and his Budget by
all the monopoly capitalist Press in
the country. They have told us very
plainly that this is the first time that
the country has received the best
Budget so far in independent India.

I am not surprised, Sir, at the great
tributes that are being paid, beceuge
we are living in a state of umity m
diversity. Naturally, from the wvesy
composition of the ruling Party, as has
been explained by one of the Mcmbers
from the other side, 1t 15 very clear
that the diversity 1n talk and the
diversity m action brings together the
unity that 1s now to be seen within
the Congress Party.

The Finance Minuster, quite natu-
rally, should be happy for one simple
reason, and that is, he has burst the
great rocket of socialism that was
shot up into the sky at Nagpur by
bringing it back to the earth and
smashing it to smuthereens. There-
fore, socialism in talk and monopoly
capitalism in action is the basis of the
present Budget Even last year, in my
speech, I have told them that it is
always the case, that whenever peo-
ple are going to be taxed in hundreds
of crores, the Finance Ministry comes
forward with the tinkering of taxation
on the direct taxes, (which of course
gives too many loopholes for even the
camel to pass) and naturally there {8
not much contribution 1o internad
resources to be found from the mii-

was taking charge of the economy of
the country at the time of internal
resources crisis, at the time of

exchange crisis, at the time of a kind
of crisis on a world scale in the capi-
talist world, that it was going to his us
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and Mt us very hard. I was told at
that time by him that a developing
economy need not in any way be
afraid of a recession.

Let us take the production m our
cowtry. What have we heard about
it* We know of course what has been
our agricultural production. So lar
as food 15 concemed, we are deficit.
“Therefore, the prices are rising Xven
with the hundreds of crores of rupees
from America—the great America
that has given us help of Rs 600
crores—which has given mosily 1n
what 1s known as foodgrains

Shri Morarjt Desai: More than that.
Otherwise also

Shri Negi Reddy: If we analyse 1t
much more, probably mn fertilizers
al«n

S8hri Morarji Desai: No

8hri Nagi Reddy: Probably in trac-
1ors, but so far as the public sector
mndustrialization 1s concerned, we
fhave not received

An Hon. Member: Wrong.

Shri Nagi Reddy: It is there in facts
and figures, and we need not contest
it. What has happened to our pro-
duction? There is a production crisis
n the country, and that 1s because of
two reesons One reason is that the
exports are less, and there is the
second reason which is & much more
serious reason, and {t is because the
<consuming capacity of the people is
reduced and is going down day after
day and year after year.

Take, for example, cioth. We want

ofttake has been not 33 much as we
expected. Therefore, there is glut in
cement. We did produce more jute
and what was the result? The agri-
culturists suffered due to recession.
Therefore, an economy which talks
only of greater production and which
does not think in terms of greater
consumption and the capacity to pro-
duce, that consumptive capacity in the
people, is gomng to doom the further
development of the country There~
fore, it 15 that the rate of industrial
production in our country hium yesr
to year 1s reducing.

1f we do not take this simple econo-
mie factor into consideration, however
much the figures show otherw se, it
would be d ficult go chead Mainy
figures might be gone into as given in
the Economic Survey, a\d there is no
doybt about 1t The Ecomonuc Survey
has given us certan grod facts. But
what 15 the actual conclusion that \we
draw from it? From out of the con-
clusions, what steps dn we expect to
take” I would say that the Finance
M'nister is completely ro/ing in dark-
ness, and that is to be expected,
because you cannot expect aaything
else from him He unfortunately
became the Minister of Finance ine'ead
of becoming the Minister of Ilome
Affairs This 1s a small feature of
the economic process which must be
understood.

Shri Birendra Babadur Singhfi
(Raipur): On a point of order, Sir.
The hon Member just now referred
to the Minister. s that correct par~
liamentary parlance?

Mr. Chatrman: It is his surmise,
Perhaps he hoped he would become &
Home Minister. He was disappo'nted.

Shri Nagt Reddy: Then there is the
question of our foreign trade and
foreign aid. Let me not say from my
own mouth, because the Communists’
words, even if they are true, arc not
sometimes palatable YLet me, there-
fore, quote from Commeree Annual
Number, December, 1938 in which
Quite a number of articles are written
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by men of eminence including the
Secretary to Government in the Min-
istry of Commerce and Industry, Shri
8. Ranganathan, 1.C.S. I will read one
sentence from it:

“The decline in commodity
prices which commenced early in
the year was later actuated by the
recession in economic activity
which began in the U.S.A in the
fall of 1957 Thus, a large part of
aid received by the under-deve-
loped countries was, in effecy,
practically nullified by both a turn
in the terms of trade and by an
absolute loss i1n export earnings
through a fall in the quantum of
exports of those countries.”

Living in a capitalist economy, sur-
rounded by capitalist countries, tagged
by ourselves to the capitalist trade, we
cannot expect anything more. So, the
economic recession, which is the phe-
nomenon of the capitalist economy
naturally hits us. We ought ‘o have
taken note of this and ought to have
tried to tune our trade to different
spheres earlier So, a little of fore-
thought 1s necessary It i1s not that we
could not see 1t earher. The Finance
Mmistry was being warned every
year, but they did not take note of it,
with the result that whatever little
aid we have received has been nulli-
fied because of our failure to cxport
to the very countries that gave us
that little aid

The very same people who have
been responsible for the foreign
exchange crisis have now come for-
ward to tell us that we should plan
small There is already a cry, a great
demand, in.the country that we should
have a small plan. The crisis to which
the Government have led the country
in the second Plan is leading us direct-
ly to the conclusions which either
Mr. Masani or other big capitalist
groups in the country are fighiing for
today. We have been led by the nose,
I should say. This is what they say:

*Those sirategically vital areas
whose march towards prosperity
has suffered an appreciable sel-
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back—India being the most
important example—are now
enjoined by the IMYF. and the
financial leaders of the West to
live within their means, to cut
back commitments and to use the
diminished proceeds of their pre-
cious exports for an increase in
the gold reserves.”

“A more unfortunate counsel could

hardly be possible” is the comment of

Balogh in the Commerce.

Who is responsible for all this? I
should charge the Finance Ministry
for the stage to which it has brought
the country today. This difficult
stage has been mostly the result of
the financial policies that have been
enunciated by our Government. Even
though the talk has been big, action
has been small.

Every year we have been told that
internal resources have been small and
we must increase them What is the
way? I would like to show to Gov-
ernment one feature which is caus-
ing anxiety, (which should not cause
anxiety so far as I am concerned, be-
cause in the very nature of things,
under this society, it cannot be other-
wise). For example, in 1948-49, ac-
cording to the explanajory memoran-
dum, Annexure 1I, page 87, the reve-
nue from income-tax, including the
corporation tax, has been Rs. 139
crores; let us say, Rs. 140 crores. In
1958-59, it is estimated to be Rs. 142
crores. After ten years of rule, the
revenue from direct taxation, i.e. in~
come-tax, is now Rs 142 crores. We
have been told that certain sections
of the richer classes are growing
richer every year and monopoly also
1s increasing its grip over the indus-
tries. Then what hag happened? How
1s it that there has been practically
no increase in the collection of in-
come-tax at all? Some explanation
must be given to the House. Either
we have not developed and, there-
fore, there cannot be any greater in-
crease in the income-tax collections
or we have developed and
evasion has been increasing and cor-
ruption within the income-tax
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department has been increasing There
must be zome reason, and we must
be able to find out the reason for it
We must apply our mind and try to
find out the real reason ag to why even
after s0 many years of planning—we
are now on the eighth year of plan-
ning—there iz no increase m the col-
lection of income-tax Our increase in
direct taxation has been practically
il

On the other hand, what 1s the posi-
1ion in the matter of excise duty? The
position 1n the case of excise duty 13
something astonishing The increase
has been so fast that it 1s something
like three times that we had before
It 18 going to increase still more We
are told that in the Soviet Union in-
direct taxation 15 so heavy that it 1
heavier than here Well, let me say
very plainly that I have not delved
mnto the Soviet economy as closely
as probably the other hon Member
has done But I can say one thing,
and 1t 15 clear to me Whatever 1s
produced 1n the Soviet Union 1s con-
sumed by the Soviet people There-
fore, there has not been any recession
or economic crisis there There the
purchasing power of the people has
been increasing year after year There-
fore, we find the matenal, scientific
and intellectual growth mn the Soviet
Union 1n all aspects of its hfe There-
fore, let us not compare ourselves with
somebody else Let us see how much
we follow the precepts that we have
been talking about On the basis of
that, if we see very carefully, we find
we are talking of socialism, socialist
economy, developmental economy,
tightening of belts and s0 on and so
forth Who 1s tightening his belt®
One thing 1s clear The common man
has tightened s belt much more than
anyone else has done

The monopolists have been reaping
the profits, and they call themselves
private industrialists and private trade
At the same time, private industry
also 1s being developed wath public
money But the profits are private
There is no doubt about it Let us
take the steel industry We invest

money, we give loans to an extent
of Rs 20 crores without interest, we
glve gusrantee for Rs 25 crores for
the international loang and we do not
take the funds that have accrued to
us even to the extent of Rs 1§ crores
The only thing that we do not do is
that we do not take the profits from
them The profits are theirs There-
fore, 1t becomes private trade or pri-
vate mndustry

Let us see the Audit Report that
has been presented to us In this
there 1s a funny incident, about which
questions were also asked in this
House Talking about the steel equali-
sation fund this Audit Report says at
page 40

“The balance at the credit of
thisc Fund had stood at about
Rs 17 crores on the 1st Apnl,
1957 It had gone down to
Rs 378 crores on 3lst March,
1858 The shortfall in the balance
1s attributable mainly to the de-
layed recovery from the main pro-
ducers of steel The delay in re-
coveries gives the steel producers
the financial benefit 1n the use of
funds without incurring interest
hability "

We give them loansg without interest
Liability We give them guarantee
without ourselves getting any material
benefit out of it We show them the
markets and give them the prives that
they ask for without getting any
material benefit, so far as we are con-
cerned Of course, 1t 1s called private
trade or private industry

If the public funds are used in the
manner in which the Govérnment is
using them at present, 1t is very clear
that instead of the public sector it is
the private sector that i1s going to be
developed at a faster rate It has
happened all these years and, natu.
rally, the Second Plan 1s 1n a crisis

In the end, before coming to smal-
ler things about which I shall finish
1n two or three minutes, I will have
to speak abopt what is known us
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uity capital. In the last
Wm .qlpeoch, when 1 talked about
this, 1 was told that there is no
difference between foreign equity
capital investing itself in India and
foreign aid or foreign loan. It 1s a
funny argument that I heard. I am
not able to swallow that argument so
far.

Shri Morarji Desal: Who said that?
Shri Nagi Reddy: You said it.
Shri Morarji Desai: I did not say.

Shri Nagi Reddy: Your Deputy told
us; there was an argument in the
House WHen I cross-questioned’ m
this House, my cross-question was
answered from the other side You
may go through the debates I am
not at all worried about 1t.

Shri Morarji Desai: I did not say

Shri Nagi Reddy: If you have not
said it, I am glad. All the same, I
would hke to remund the House that
foreign private capita] is a very dan-
gerous thing in any country. There
has been a demand being raised by
the monopolists i thig country that
foreign private capital should be al-
Jowed even into the oil industry Wwe
have aiready allowed them. There
is no doubt. After Independence, we
have allowed foreign private capital
to come and invest in the country in
our refineries. We are doing it also
in the new o1l company that we have
established. We know the Mddle
Rast polhtics, how dangerous it 1s
Today’s socialism 15 go vague that one
of our greatest gocialists of the age,
of our country, that is, Birla's paper,
Eastern Economist, has given us in
the amallest sentence possible a defi-
nition of socialism. I would like the
Finance Minster to hear and probably
tell me whether it is true or not. I
am not able to swallow 1t It says

'd

“The afly-Atty agreement—with
the foreign firm—is both fmir and
compatible with the socialis pat-
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tern of society and should b
adopted at once”

Fifty-fifty: begutiful. I do not know
what socialism it is.

Shri Merar)i Desai: We are sitting
at one end; you are sitting at the
other end.

Shri Nagl Reddy: I would like to
remund the House of a passage in the
Bunch of Letters which I was going
through a few days back which the
then Pandit Nehru, now the Prime
Minister Nehru had written to one of
his friends Fortunately, he had touch-
ed on foreign private capital Here it
s

“Prof Shah seems to imagine
that some people in India do not
reahise that the control of key
industries 1s in  the hands of
foreign exploiters. He blames our
leaders as if they are consenting
parties to this This 15 really
extraordinary. Every Indian dep-
loreg the growth of foreign vested
interests in our industry and
continuous efforts have been
made to check these

“To talk of our leaders commit-
ting the crime of Moghul Em-
perors—please note—to talk of our
leaders commutting the crime of
Moghul Emperors and allowing
foreign trade to pass into the
hands of European adventurers is
amazing.”

Shri Naushir Bharucha (East Khan-
desh). What is the date?

Shri Nagi Reddy. 1039 or 1940:
whatever it is

An Hon. Member: Twenty years old.

Shri Nagi Reddy: That means,
every month, every day, theory of
economics changes. I have no ides of
that at all. It a socialist patiern of
societyhtobehkmutordnm-
vate investment of capital to bhe
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isicrensed m endh couniyy, a most as-
tounding theory to enunciate, let us be
plain what we are gomg to tell the
people. In this way, I would only
warn the Government that you are
dragging the country into the mure
of capitalist cnsis, dragging the
country into what I would call stale-
mate 1n economy, you are gragging
the country into what I would say
food crisis and production crisis 1n
the country and all this 15 going to
lead to greater unemployment and
therefore to greater troubles in our
country I would only request the
Government to see this At this rate
1 do not know whether the common
man of the country would be able to
give that cooperation which the Gov-
ernment 1s asking for day after day
The help that they are asking for
from the mllionnaire 13 very probably
easy and very possible But, from
the common man, 1t 18 very difficult
To ask one who has tightened his
belt as much as 18 possible, to tighten
it still more is only to divide him
mnto two to cut um off into dafferent
portions, which 1s not possible

I would only request the Govern-
ment to completely change the pattern
of this Budget, to completely change
its attitude towards the development
of the country, and also to complete-
ly change its mund so that at least
from now on we can proceed towards
progress

18 hrs

Shri Morarji Desai- May I say one
thing?

Mr. Chairman: Before the House
adjourns, we have to settle one or two
matters

Even 1t we start work at 12 O'Clock,
goon after the Question Hour, tomor-
row, the 20 hours will elapse at 3-20

How long wiall the Findrice Minister
take?

Shri Morarji Dessi: I will requre
about more than an hour And then
Elhe Vote on Account and the Ap-

propriation Bill will have to be passed.
here so that it is passed in the other
House on the I3th when it closes.

Mr Chairman: I find there i also
this motion on the Law Comrussion’s
Report at 4 O'Clock fomorrow.

Shri Morarji Desai: That will have
to be postponed to another day.

Mr. Chalrman: I am afrad the
Minister of Parhiamentary Affairs s
not here It looks as though it may
have to be postponed

Shri Rane. I was just talking about
the same thing

The Deputy Minister of Law (Shri
Hajarnavis): I am agreeable to the
postponement

Mr. Chairman: I think the sense of
the House 13 that 1t should be post--
poned

Shri Vasudevan Nair (Thiruvella):
No, Sir We will be prepared to sit
late

Mr. Chairman, The House 18 already
situng till 6 O'Clock, but the real
pont 1s this, that the Appropniation
Bil] has to be passed, and the hom.
Finance Minister will take about an
hour m reply ¢

Shri Tangamam We have been told
by the Speaker that each week we
will have a motion for two hours, and
this week thig Law Commission’s Re-
port has been allotted How are we
concerned with the other work® The
other work can go on till Friday

Shri Morarji Desai: May I say that
this cannot be postponed, whatever
may be the other work The Law
Commussion’s Report can be post—
poned, but this cannot be postponed,
because the Vote on Account has got
to be passed in both the Houses

Shri Tangamani: By tomorrow it~
self?
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Shri Morarjfi Dewal: No, but the
Rajya Sabha does not sit after the
13th, ana therefore that has got to
be taken up there on the i3th, and
*before 3 O'Clock tomorrow it must
“be finished here, and then it can be
sent there. Therefore, it is essential
that this must be finished tomorrow.

Mr. Chalrman: So, 1 take it that the
amotion will be postponed to another
«onvenient day.

The hon. Finance Minister will take
about an hour tomorrow?

Shri Morarji Desai: More than an
hour.

18.04 hrs.

The Bok Sabha then adjourncd till
Eleven of the Clock on Thursday, the
12th March, 1959/Phalguna 21, 1880
(Saka).
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